CENTRAL RDMINISTRATIVE TRIBUNAL
BANGALORE BENCH,

Second Floor,
Comgpercial - Complex,
: ndiranagar,

Bangalore-38.

298,320 &_ 377 of 1992 AND 44 TO 80 _/ 1993.

APPLICANTS :-Sri.C.R.Rangadhanaiah and Others
' v/s

RESPONDENTS:=" The Chairman,Railway BoaidAand Others.

l.  Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,

Ist Main Road; Ist Floor,Gandhinagar,Bangalore-9.

2, Sri.R.Bhaskaran,Advocate,No.40/2083,ELlamkulam Road,
Kaloor,Kochi-682017. _

3. Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road, -
‘Marikkamuri, Kochi-6820l11.

4, Sri.Vijaynarayan,3-C ELDORADO, 112,Nungambakkam High Road, -
Madras-600 034.

5. Chairman,Railway Board,Rail Bhavan,New Delhi.

6. The Secretary,Ministry of Railway,Rail Bhaven,New Delhi.

7. The Beneral Mahager,Southern Railways,Park Town,Madras-3.

8. The Chief Personnel Officer,Southern Railways,Park Town,
Madras-2. ‘ ' _

% The Divisional Railway Manager,Southern Kailways,Mysore.

10. The Senior Divisional Personnel Officer,Southern Rszilways,
- Palghat,Kerala. _ - _

C1l. The Divisional Personnel Officer,Southern Railwgys,

Madurai Division,Madurai.

12. The Divisional Superintendent,Southern Railways,
' Divisional Office,Palghat,Kerzla. :

13. The Divisional Railway Manager,Southern Railway,Bangalore.
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14.  Sri.K.R.D.Karanth,Advocate,®2,Mangalanagar,Sankey Road Cross,

Bangalore-5a. _

15. Sri.A.N.Venugopala Gowda,Advocate,No.8/2,Upstairs,
. R.V.Road,Opp:Bangalore Hospital,Bangalore-4.
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Sl./IBJECT:— Forwarding of copiés of the Orders passed by
the Central Administrative Tribunal,Bangalore.

|

| o] . ;
| Please find enclosed herewith a copy of the ORDEH

\ i
¢
. I

|

I
passed by this Tribunal in the above mentioned applications

on 16th Day of December,1993, for further necessary action

I’
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,‘lw DEPUTY REGISTRAK{J)
‘ JUDICIAL BRANCHEB.
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(- B CENTRAL RDMINISTRATIVE TRIBUNAL
o S . _BANGALORE BENCH - )

0. A.NOS 395 to\403/91 57/90, 41 /90 320/92
2957”7' 77/92 end 44 _to 80/93

THURSDAY THIS THE 16TH OAY DF DECENBER 1993

SHRT JUSTICE V.S.MALIMATH e CHAIRMAN(J) _
SHRI JUSTICE P.K.SHYAMSUNDAR ... VIGE CHAIRMAN(3)
_SHRT V. RAMAKR ISHNAN ..., MEMBER(R)

1. Sri C.RRangadhamaioh,
5/0 Sri Rangeish,
aged abaout 68 yeers, _
Retired Guard-A Specisl,
Chikkabidre,
.Chlkkanarayakanahalll Taluk.

2. Sr1 KeVeo Sreekantlah
© §/0 Sri K.V Subramanyalah
aged about 69 years,
Retired Guard-k Speciel,
Ch-70,6th Naln,Sardsuathlpurem;
"NySOre'g . '

‘3. Sri M M. Na‘?yana Setty,
$/0 Sri K.Munisuamaish,
Retired Guard-A SpeCIBl

. 2003/2, Rajkamal Street
Mysore - 1

4, . Sri B,J.Nagarajaiah,
S/0 Sri Jayapala ‘Nayenar,
Retired Guerd-p Special,
158, Shankaranzgar,
) 3 B.Kavel, Bangelore-560 022

5. Srl K. Seshadri, $/0 Sri- Krlshna
8hatta, aged about 69 years,
Retired Guard-A Special,

92, ‘Lakshmipuram, Arsikere.-

6. Sri M. Channabasavalah .
- $/0 Sri Madappa,aged- about 69 years,
Retired Guard-f Special,

//géﬁy.gth Main Road, 6th Cross, : -
ﬁoﬁigakashnag?r Bangrlore - 21 . : .

f Srlfﬂ V\Srrnlvasachar,
g? S5ri A. Uenkata}emachor,
'%~abth 69 years, -
_éﬁged Guard-# Speciel, -
IIQ,Parallel Road,
N thayenooér/Exten81on, ‘ ' :
48@;@@5 Zoun - 577 201 eeess Ppplicants

’"\?7@-\1
~ é,\__. "(
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10,

1.

12,

14.
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Sri-Shivasuemy, S/o Sri T,
Burgachalam Pillel, aged
about 69 ears, Retired
Driver-k peclel, 44, II

- Maln, Medes Block, Neu
. Bamkoo Bazar, Mysore-21

|

Sri J.N.Pharoah, S/o Sri W.p,

" Pharoah, Retired Driver-R o

Specisl, 2355, I Mein, II
Cross, K.G.Koppel, Chamarofa~
-puram, Mysore, - . :
* ‘ ' Applicants 1 to 9 in
L | 0ukoNos.395 to 403/31
Sri R.J«Mahadevan, ’
8/0 R.Jeyarem,
aged about 67 ysars,
Guerd 'A' Special (Retired)
residing at No,157, IVth Cross,
Négappa‘ﬂldbk, Sri:a.puram, ;
Bangalore ~ 560 021 : RApplicant 40 in 0.A.
* LT No,57/90 ¢ -

| . / . -~
Sri R,Shiveieh

" Retired Buerd 'AT Special,

aﬁd_residing et No,1153,
'gri Ranga', II Main Road,
S%N;Colony; Yeshuanthpur,

jBTngalore - 560 022, . Applicent 11 in 0.R,

No“416/90:

Spi Papanﬁa,

'340 Nethavedu,

aged about 63 years,

Oriver Passenger MR448,
Southern Reiluay,

Bangalpre City(Retired)
Nol.5/18, Backside of

Munisuara Temple,
Bhuvaneswarinagar, Magadi Road,
Bengalore -~ 23, )

Sri Ghouse Mohidegen

§/o kzeen Mohideen,

aged about 63 years,

Oriver Pessenger MR 238, :
outhern Railuay,Bangalore City, .

Retired) C/o Noor Mohamee,

0, 73/0, Reiluay Quarters,

-Yesuant apur, Bangalore -~ 22,

Srd D.John Feter,

S/é Doraisuamy,

aged about 58 years,
Briver Goods MR 612,
Sauthern Railuay,
Yogswenthepur (Retired)
NoJ62, III Cross, I Sfage,

/Q\AOK ipuram, Bangelore -~ 21, o+ APPLICANTS

SO
X .Co'nti‘.‘/—
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45. Sri Manickem,: .~ -
_ "8/0 Laksmeneppa, R L
- .aged .about 60 years,
Driver Passenger MR 414,
Southern Railuay, Arsikerse, :?
(Retired), "No. 286/H, “8th Cross,
Banqalore - 560 l21. .

16, Narayana '
8/o0 NyafﬁaVadu,w
aeged akbout 72 years,

" Shunter MR. 278,
Bangslore City, Southsxn Railuay,
(Retired) No.53 /o Nauwez 5torex
12th Cross Magadi Roed,

- Bangalore - 23,

17. Sci M.S, Susainathen,

'8/a Marisvamy,

. aged apout 62 years,
Drivet Passenger MR 475,
Southern Railuaz Yelehankay
(Retired)C/o P.heJoseph,
45/h 01d Railway Quarters,
Yesuanthapur, Bangalcre - 22,

1§, Sri Siddalah, S/o Siddeieh Gouds,
. aged 62 ygars, Diesel Fssistant

MR 523, Southern Railuay

Banoalore. City, ( Retlreds

No.58, I Cross, 3rd Mein Road,

’Ramac%andrapuram, Bangalore ~ 21,

18. Sri Kedirvelu CRey
Vo ~ §/o0 C.S.Remalingam,-
aged about 58 years,
Goods Driver MR 624.
Sguthern Railuay, Harihar,
(Retired), No.32/2, I Main Road,’
I Cross, URlipuram, Lo - o
BangalOre - 21, ’ ' - r

28, Sri Gulam Dastegir, .
. §/o Md.Ghouse, : .
aged about 69 -years,
Shunter -MR 597, Southern Railway,
Yeswanthapur (Retired) No,3,
Star Building, Dharga Mohalla; , \
ik aninegpr, GXkd Mecdras Road, _
\NEFarfga e - 560 l15.

—~ R
[ ‘. f’. '\"\ L §

fog ﬂ‘{ ?&r&i\; Rhdyl "“Uaheed, :
T IFN S/i0 Nd\Haneef, aged 67 years,
t 23 é%; nteﬂ MR 539, Sauthern Railuay,
o *,g:qu 'Cantcnmenﬁ(Retired)
: ﬁ“"qjﬁBgﬁif éthi Cross, L-B .
TN Shastfinaga1, Indiranegar, ' L
*\“*angQéélore - 38, . 4+ <APPLICANTS.
%gtr ' v ' N

.g : : - | o » ;..cohtj;/_
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23,

24,

éSs

|

Gri D John
S/o N.David Pillai,

ﬁged ebout 66 yeers,
bssistant GUard/ENT 1%0%,
Southern Railueé ‘Banhg alore
{Retired), C/o

12th Cross, Magedi Road.
Bangalore = 23,; .

‘ 00:4'50-

Sri Shelk Fekruddazen ¢ smaf,
8/0 Mohemmed Khasim Sek!
aged about 63 Kears,
Railuay Guard R«ER 5212,
‘Southern Rallway, Arsikere,
(Retired), Mandipet,
Areikere = 573 103,
' Hassan District,

Srﬁ K;G.Krishnemurthy,

8/o KvGundeppa,

dgetd about 60 Yyears,

Guard 'AY Spl, EE 994,

Southern, Railuay, Arsikere,
_(Retired), ‘No.84, Yer“alpa Block,
Uaxmipur, ﬁrsikere - 573 103.

Sri DEAnthony, ‘
SVo'Ehnesiappa, aged about 63
Zeare, Wast, Guard EE 1317,
outhern Re*;wp Sangaloha City,
(Retired), N0529 Sth Main,
Kemgeri Satelllte Toun,

, BEngalore - GU»

26%

Sr1 NeVsknanda Rao,

~;S/o Ny Venkoma Rao,

27

28,

“aged aboutB9 years,
Firemen A« MR 549

~ Southern Ralluay, éhimoga Tuun,

(Retired), No,42%1, TT Cross,
. Behind 5»’»0ffice, PAshoknager,
Sh iMOga TOU Ne

sii M\mani’ .
TS/o Mottel, wged &bout

: year g, ghunter MR -€72,
,Southarn Railua
Baiyappanahalli{Refi'eﬁ),
_RamaSUamypalya M5 Nagar,
Kammandhalil Main Road,

: Bangalore“- I3

r. Moidakiman S/o Nurugesﬂ,
aged awout 63 8.8T 8y
Driver Goods MR 410,
Sotithern Railuay, '
Yeswvatrithepur (Retired),

" Now22, I Cross, Bhasyamnagar,

3rhrampuram, ‘Bengalore ~ 21,

e

arpenter Supremany, .

o 2o APPLICANTS

Y e"c Untd,,_] hood
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29, Sr? Rnﬂeiah -
S/0 Uenkataramanappt,
eged about 63 years, :
Oriver Passenger MR 721, -

- Southern Railway, Shimoga Town,
Retired, No,209/41, Reckamma
Building, Main Road
YesuanthapUr, Bangalore—22°

30,. Sri Syed kbbas,
: S/O SyPi Dastauiv‘
‘aged agbout 69 yeers,
Southerh Railuay, Bargalaxe City,
(Retlred) No,41, I Cross,
I1 Main, katharayanapura,
(Near Subrémya Maasjid),
Bahgalore - 26,

31, Sri kkdul Rehim
S/o Md,Bekshi,
‘sged about 62 years,
Shunter MR 349, Southern Ralluay,
Bangaiore Clty (Retirec),
No.22/%, 11-A Cross,.
Hoshalli Mein Road,
Patharayanapura '
Bahgalore - 26.

‘32, Sri K.M.Pavooni,
S/o K.V.Methew,
aged about 66 years,
Oriver Goods MR 701,
Southern Railuay, Yesuanthapur,
(Retired), No.5%7, 7th Cross,
Ke N.Extension, \esuanthapur,
Bangalore - 22,

33, Sri 8, Gaﬂgadharaiah,
- S/o B.Siddaiaﬁ,
aged abdut 67 years,

“Guard R-Spl, ©MT 428,
Southern Railvay, Arsikare
(Retired), Nc.Vasantha Nilaya,
hear Sadena Talkies, Behind
Fump House, Arsikere.

34;“ Sri G.Ramasyemy,

8/o R.Govingaraju,
ged about €4 years,

;////;a GUard EMT 747, : o1 _
My, Railugy Ban alare ty, <
pGNize%iié& Y, o 2bh/ {86 Reltuny Gtrs’ -

r %, ey*hern Railuay, Bangalore-ZS. -

'e*,

0

: ~35 %fﬁ Ku anan, /o C. hhbu,

ﬁ ‘Tm?a 56d abo tjgg vears, Mail cuardi

5 > £54768,) S/Railuay, Bangslore ity

. \\ (Q 6g5é)¢;No 1c4, ’Gth N$in\ {ﬁ ? ’ 0

i %a Il,grOSS/’ henkarnagar, esuan anur oJe

. 3 - oo.App IC.RNTS
YBanBblofe - 22. L _
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Sri N Nagarej, S
* §/0 Mufilswamy Naidu,
~ aged -akqut 60 yeers,

Driver Goods MR 436, :
“Southern Reiluay, Bangalore Cityﬂivv
(Retired), No,6®, Kothandaremaptram,
Velyalikeval, 12—3 Cross, o :

Bangalore. ~ 3. ‘

37. Sri G Gopal
"~ 8/o Gangen, . : _
- ~ Aged siout Sl .yeacs, . . o L

e Briver Gooﬁs MR 599,

f Southern Raiané Yeauantheaur,
(Retired), C/o Chak*eVG;thy,
Baiyappanahalli
Bangalore - 38.

.38, Sri Khudus,
" 5/o Hu8331n~5al

aged sbout €f years,
Oriver Fessangsr MR 112, :
Southern Reiluay, BaHQEILIQ City,
(Retired), Nu.4E9, 10th Crbes
Mathikere Main Road
Yesuanthapur, Eangalﬂv9-22n

39,. Sri heyanna,,
" 8/o fiayanna Gouwda,
aged about 71 yea.s,
“ Shunter MR 254,
Southern Rei1Uay Bangalore City,
(Retired), No,40, 7th Cross,
. Gayathrinegar, S“irampuram, .
Bangalore~21,

40, Sri Gurusiddaieh, S,
| 8/o Siddapna, '

aged. about 68 \ewurs,

Driver Passenger MR 393,

Southern Railuay Shimoga Toun,

(Retired), Attn Guddekaval

Hosur Jangal Fost, Arsikere -
Teluk, Hassan District, : ' o ‘

41, Sri Mohamed hussain,

S/o Mohamed Budensab,

aged about 6€ yeers,
Shunter MR 6¢1, -
Southern Reail Uav Hariher
(Retired), Emaravethi po“t
Harihar Talu«, Harihar,

42, " Sri T,Duggen,
' §/o0 R.E.Duggain, _ . - o
aged zbout 65 years, S -
Driver Passenger MR 37, : : ¢
” ‘Southern Railuay, Bangelors City

; */ o S .;;Contd,/-‘




"residlng et zMunikalappa Gardaﬂ;,
Ramaauamy Palayemy 1. v
‘Khenimanehalll Main Rdad, S . o e

. 2nd Crosa, Bangalora-SS. : Do : R

43, . .Sri-John- Ross,,S/o Noah
' aged about 62 years,
Driver Passenger MR 359,
‘Southern Reiluey, Bangalore City,
 {Retired), No,BEO, HMT lavout, -
- behind Choudesueri Témple, .
.mathike;e, SanQalore-‘ﬁ.'- SR

44, Sri E, Hussey, S/a hilliam Hussey,
eged about 64 yeers
"Briver Passenger, R 193, .
Southern ReilUGy, Baﬁgalorc City,
(Retired), No,Sy 7th Cross,
»Subedarpaiya, Xesuant .epuT,
Bangalore-22 :

45, Sri-B.Jayaram Sinah,
* 8/o Nerayan Singh,
- aged about 63 years,
Oriver Passenger MR €11,
" Southern Reiluay, Shlmoge Touwn,
~ (Retired), No, 1831 III Cross, .
- Rathan Singh - laﬂe, Mandi Mohalle,
. Nysore - 570 02%. .

46, Sri Maruths Pau,én
- 8/0 Neelakanta Rao,
" aged aebout 64 years,
 Driver Passenger MR 422,

“Southern: Ralany,_Bangalore City,l
(Retired:?), No,23, "I Main Road, -
Gundu Nuneesuara Temple- Street,
Matadhahelli, Bangalore-32

47. Sri Mohamed Basha,
570 Pbdulla Seb, : - '
-aged ebout 67 years : = - ' .
Shunter MR 423, Southern Rallway, S
" Harihar, - (Retired), No,351, -
- 11 Cross, Gendhinagar,
' ‘Harlhar. .

48, Sri.Kisteh, S/o Gov1ndan,
~ aged cbout 59 years,

SHOREST: B
oEEHe gilwey, Bangalore City .
‘%Rﬁfifggﬁ,‘mp,s/é Supdgram Reddy,

~ks;de of Manohara mills,

; F{ A. ’; ,Bangalore - 23,
4§§ Wit éb’a, '$/o Mu*happa,
. R WEOUR, TS yeers) |

\Driver Gdodsﬁ Southern Ralluay,

; 'gsw HapfiT, (Rstlrcg)‘ 3  ¢¢+APPLICANTS
y \\v_y/‘a o . _o'ocOntdo/"‘



51.

52,

53,

54,

55,

56

- Southern Reiluay, Bangalore

"
. ee Q LR

/o Chaterine M, . -
‘Ghenajyothi High School

No.61/1, IV-N Block,
Rajajinager,
Bangelore - 10,

Sri Randaiah;

$/o Rangasuamy, S

aged about 68 years, ‘
Driver Passenger MR 16C,

Citw
(Retired), No.27, Chic Becier
Road Cross,  Shivejinaqes;:
Bangalore-51,

4 .
.

Sri Ethirsjan, S/c R.,Chemurndy,
aged about-65 years,

Southern Railway, Mysore
(Retired), Driver Pessenger,
MR 378, No.1389, III Crcss,
Kakl Road, Mandl Mohedlla,
Mysore-21,

Sri R.Xavier, S/o S.tnthony,
aged shout 62 yes=rs,

Driver Passenger 'R 633,
Southern Railuay, Arsikere,
(Retired),MNc,5272/, Behind’
St.Marrys Church, Arsike:e«iDS.

Sri Linga, $/c Kerbasappe,
aged about 67 yeers, :
Shunter MR 253, '
Southern Reiluay, Harihar,
(Retired),C/o Kurvethi Linge,

‘Rmragvathi Post, Harihar.

'Sri Revanappa, :

S/o Siddeppa, aged about E3 years,
Fireman First ML 1129, '

Southern Railway, ravihac,

(Retired), C/o Revanappa,

Challageri, Mallikarjune Extension,

Amravathi Post, Harihao,
Sri k.Ethieraj,

- 8/0 hbbaiah Sunder'Réj,

aged about 73 years,

Driver Mail MR 5, v o
Southern Railuay, Bangalore City,
(Retired), /o £.Sridher,
No.343, Railuay Etrs.“fNG)
Bangalore - 23,

Smt.Kamale Bai Plrojil Rac Kaule,
B/o late Piroji'Reogrh nuen,

aqgeid about .5lyears,

Dpiose: Padsenger MR 433,

‘Southern Railuay, Arsikere,
- No.223, [1d Rms Road, Aresikere.

... APPLICANTS"
oe Eontdo/~b
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57, SmbR himabi,

’,' g . .

W,/c Late C, FQZalur Rahaman, ‘
aged about. 45 years;— - - '

"~ Shunter MR 592,

" Southern Railuay, Yesuanthapur,‘
No.11, 4th Cross, Behind Yeramma’
Kalyan Mantap, Mohenkumér Nagar,
Yesuanthapur, Bangalcre~22, -

B3.  Smt, Sharadamma,

'M/o lete S,Ganeshany,. - :
aged abcui 52 years, ‘Shenter MRS,

‘ Southern Railuay, Yesu~nthapur, -

No,5, I Eross, Mohaﬁﬂume“neuar,
Yesuanthapur, Bangalore-22,

59, Smt.Sufie Khatun,

. W/o lete Rnuar,
eged about 53 years,
Dissel Rsst. MR
Southern Reiluay, Beugalore City,
C/o M krimed, No. 4 107e/8, KN Exun.,
~ 5th Cross, Yesua"thaerq.,
' Bangalo“e~22 o

_ &0, Smt, Kenakamia

W/o late A,Subramany,

aged sbout 4¥ years,

DieaslRsst. MR 521,

Southern Railuay, éangalore City,
No.B4%/C, 1 floor, MG R1ly,Cclcny,
Bangalore~23.

613 -Sri Shanthakumar,

8/o late Anandsraju,
aged about 25 years
Briver Passenger, mR 358,
Southern Railuay, Frsikere

" Bmbedkar .nagar, Holenarsipur,
Hasan Dist,

62, Smt BDevamma,

W/o late B.M Venkatesh

eged about 47 years, .

Biesel fsst, MR, 1266,

Southern Railuay, Bangalore rity,
N0791 B, REiany Qtrs."

NEBT RUTHENg Room,'

":ﬁﬁ%i§%é~‘%x

angapba,v

ears,

R 473, ‘
ay, No 13,

ves ARPLICANTS.
..Contdo/;



- ._4___-._*.._,..:_.‘.-...:_-71

644

654

66,

68,

69

4.

71J

674

Rajajinagar, Bangalore-560 010,

—

‘aged~about 64 ysars, .

Oriver Meil, MR 426, . veo APPLICANTS

;g:10 *é

Smt.Helen S

W/o late &.k.Tristrem,. A

aged about 50 years, . _ '
Site No.,17, Petel Hanumaish's Flat,’
Jalahalll Post, Bangelore=13;

Sri D,Raemamurthy, es Rpplicents in 51.No.12
S/o Doraisuanmy, - to 66 in O+A.No,320/92
aged about 60 years, ’

Driver Goods MR- 735, , _
Yeswanthapur, No.375, 7ti C.oss, : .
III Mein Road., Gokuli S*age-~I, ‘
Mattikere Layout,& Poet,

- Bangalore~54,

Sri Abdul Rahim Knhan,

aged about 60 yesrs,
Briver Goeds MR 514,
No.43, Kavika Layomt, =~
Mysore Rcad, Bengelcre-ZE€.

Sri Sathu Rec,$

S/o lete S.N.grikantaiah,

aged about €3 years, .

Driver Goods IR 793,

S,Railuey, Bengalcre

(Retiredg, Mo.1362, 5th Main.Road,
IInd Stage, E~Bicck, -

Sri R.F.Henderson,

- 8/o late FJM.Henderson,

aged agbout 60 years, L
Briver Goods MR §03, S,Railuay,
Bengalore (Retired), No,31,

- Pampanager, Yesuantﬁapur,

Bangalore-22,

Sri Bheemaieh,
S/o Chennaieh,
aged ebout. 68 years, ; -

‘DOriver Passenger MR 80,

S.Railway, Mysore Division,
(Retiredg, h.R.Colony, near
New Railuay €alory,

Shimoga Touwn.

Sri Shiva, S/o Venkatasuzmy,

Shunter MR 307, S.,Reiluay

Mysore Division, (Retifed} c PRy

No,172, R.A.Colony, nesr ‘ o ¥
New Railuway Colony, L g

Shimoga Town - 57Y 201,

Sti Mohamad kbbas, - o ;.fy. .. _;ﬁ
S/O Khalender Khasim' '*Q¢;;‘b., -
aged akout 62 ycars, - Lo

,;COntdc/~

|
|



‘,‘”, iT5?ﬁ «5 RailuaV wﬁrsikere Division,.-
o (nemedi
T -~: "ﬁB H.Road lﬂrsikere.v,n;nr_qr,,M

v?Za' Sri E, Natarajan,.j »-,_',J}Q’
" 8/0. Ekambaxam-K, . R
. -- msged about 62 years,  _ . e
- DBriver Mail MR 429, .- ... - N o T
©"§,Railuay, -Arsikere Divis¢ur, - S
Retiredy No.291, Kumerﬂr :
Nilayam, ﬂassan Road, .. - R,
'&rsikere - 573 103. '

73, Sti. 5uhramany ' ‘

- S/o Uthandi, eged abou+ 56 years
Driver Passengur, S.Reilusy,
Frsikere Division(Restired), . -
'C/o Anthcny, 15/R, Railuav Duer+ars,
ﬁrsikere.-. - .

74, Sri R Purushothem, .
S$/o0 8,Ramachendra Naidu.
-aged about 63 ysers,
'Driver Passepgar MR 745,
- 8,Railvay, hralkare Bivisian,
' (Retired C/o R.Bhaskar,
- No.128/8, "wuoco colony,
‘ Bﬁadrevathf - 577 31

75, Sri AjEeter,
S/o V. Anthony,
aged ‘mbout 64 years,
Driver:-Meil, MR,139, 4
S,Rallua krsikere’ ‘Division,
(Retired{ I Cross, Hessan Roed,
Upmér Line, ﬂrsikere.A

76, Sri Kanakaraa,
$/o V,Anthony, - Major,
Briver Pessenger MR 106, .
S,Reilvay, Arsikere ! iv1sion,i
.(Retired¥6/o R.Anthony,
Crane Driver, No 4, Railuay Quarters,.
Arsikerse,

T7e ‘Sri,Bhéemsen,.“

\ f?ﬁfﬁaksh i%- ayena,
b /O\C_L‘B.Bﬁé‘\gz a’

«:d ﬁbgu?ﬁ;;~years,‘mﬂ 4 .
tIzedBstler, *P'/412 v'e.0 o« APPLICANTS,

‘Gopal- Singh- Quartere,)mzﬁi”yxg‘15 55*3}??:?7547
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SN .

79,

80,

81,

82,

83,

84.

- 85,

'ﬂNo J.LS Ritimaramﬂa Temple Street,
-Coftﬁnpet aengalofe-ss.

~aged. ehout 66 years,

'5ri N, Channappa,

S/o Nareeimheiah,

Driver Goods MR 571,
S ﬁaiIUa Arsikere Divisaon

(Retired), Rdihaill vfiiage,
Anfront Of Reiluay Station,

Sulekree Po ty Avs*kerb HED

< &pi K.Subramaniyam,v

: 1Upperlin8, Hassan Road,
"irsikere-S?S 103,

S/o Kattamari, .

aged shout 59 years, -
Shunter MR 801,

S.Rallvay, ﬁr~ikere Divicicn,
(Retired), III Croes,

Sri Jani, 5/0 A, Khader,

aged about 62 years,

Driver Mail MR 102, &.Reiluey, -
krsikere Div1aion\“pt1red),

Thollur P.O., Thiruthalll,

hrsiker o

Sri Me Velayudam,
S/5 Muthan,
aged ebout 61 years,.

Shunter MR 507, S.Refluzym

krsikere Division (Retired),
No.2/2, Sriramapuram, III Cross,
Hassan Road, Arsikere'

.Sri G,Indra Singh

e

8/o B,Gopel Singh,

.aged about 66 years,

Driver Mail MR,101, S.Railuay,
Frsikere Dlvision

No.194/R, Railuay Quarters,
ﬂrsikere.

Sri N,Krishnaiah, 5/0 ke Ndﬂlya, ; ' - .

‘aged about 66 years,

Driver Passenger MR 408,

‘Southern Railuay,’ Ar51kern Dtv1=ion,,‘

(Retired), C/o N.K.Manchzr,’
No,49/h, Railuey Quarters,
ﬁrsikere.

Sri Kempa, S/o0. Muniyabppa,

aged . about’ 63 years

Shunter MR 248, .Railua

Birur Bivision, (Retiredg

Bellary Camp, Negr Plaque-hmma Tenple

Birur, - ' v APPLICANTS

. Ocontd./-
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6E. Sri Kenchi, §/o 'aradainn,

' -aged ebout 64 years,
Driver Pgssenger MR 108

- S.Reiluay, Arsikere Division, -
(Retired No.221, 9th Cyross,
Right Sime Hassan Road,
Arsikere.vA

87. Sri P,Narayanasuamy,
/o Ponnusuamy, aged sbout 06 yeers
Driver Passenger MR 439,
- §,Railuay, Herihasr Dlv’i‘ut
‘,(Retired y Hessan Read, Uaun Line,
krsikere. '

#8, -8ri1 C,Sueminathan, $/0 Thircepoa)
-.aged about 58 years,
< Shunter MR 804, S;Reiluay,
Arsikere Division (Fe- ired)
~Hassan Road, Dour .ina,

- Arsikere.~

. 89, Sri Rama, 8/o Beilary Narayaneppa, ,
‘ aged ebout 66 years, '

Driver Pessenger, Mi. 148, :

8,Railuay, CAWckjejur Divisich,

(Ret&;ed - Bellery Camp,

Near Dlagua brma Temple, Birur,

90, Sri FéZeJ Ali Baig,
-8/6 Mirzen Beig;-
' aged 8bout 66 years,
Oriver Passenger MR 382,
S,Railvay, Shimoga Division,
(Retiredg Tank Mohalle, ° .
“6th- Cross, Shimege Town - 577 2014

91, Sri Bheema Naik,
8/o Hanuma Naik,
' aged about 68 yesrs,
Driver Passanger PR 363, .
‘8,Railuay, Krsikere livlslon,
(Retiredg C/o Rtd, P.Basavanne Gouda,
BadaVana eragere P.C., _ ‘
Davanagere-3., . - ‘ -

o, Babu, S/o Venkatappe,

92, ged ebout 51 years,

Shunter MR 630, S Rexlu"
Frsikere Division,(?cti edl,
C/o Govindaswanmy, ?x.‘|n1c1pa;

| President, KeM.Road, Kadir,
ﬂﬁgfgﬁziﬁgémagallur Districk, .
°f§’

Uoarddhethan, S/o Thangavelu,
& :

- g_f % abﬁ{.ﬂ: ‘67 years,
; 5-{ D e P@ssbnoer MR 252,
3( e luag Bangalore aity,

o’

‘€E%%Pti o 103/3, Ist Lross,

& i Byapbaybhelld, Bangalore=-3. | ...APPLICANTS
- e\ \__/_/ 13 2 . ' XR cCDntd /- .
NGPLOV
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94,

85,

96.

S7.

98,

99.

100.

00.14 e

Sri K.Subremany,

5/o Kumereswemy,

aged ebout 62 years,

Shunter MR 779, A
S.Railuay, Bangelore City,
(Retired), No.23/5, 12th Cross,
Megadi Roed, Bengelore-23. '

Sri J.Daniel, §/c Joseph,
aged about 62 ysears,

#*8hunter MR 577, S.Rallucy,

Bangalcre City (Retirsd),
No.5/1, ®E! Strect, 10fh frnree,
Magadi Road, Bangalore-23,

Sri Rkdul Khaleel,

&/o0 Shaik Rehim,

aged about €8 years,

Driver Pessenger MR 216,
§,Railvay, Bancalnrs City,
(Retired), No,19, 1Cth Cross Lirwd,
Magadi Road, Bangalore-23,

' 871 M,Venugopel, S/ Mari,

eqged ebout 63 vesars,

Driver Passenger MR 815,
S,Railuay, Bangelore City,
(Retired), Ne.12/h, I Main Toead,
3rd Cross, Henumenthapuram,
Srirampuram, bapgelore-21

Sri Shaik Ameer,

S$/o Md,Saler,

aged mbout 66 years,

Driver Passenger MR 470,
S.Railuay, Bangalere City,
(Retired), No.786, 6th Crcss,
Rnnepalya, Bangelore -~ 30,

| Ganga Hanuma, S/o Gangathudu,

aged about 66 years,
Driver Mail MR 31,-
$.Reiluay, Bangalore City,
(Retired), No.4/4, III Cross,
Dayananganagar, Srirampurem,
Bangalore-22,

Sri Bashesr Ahmed,

S/o Rzeem Mohideen,

aged about 67 years,

Shunter MR 221, S.Reiluey,
Bangelore City, (Retirac)
No.3, SBM Lolony,
Brindavanaregar, 5th Cross,
Mathikere P+0., Bangalore-54,

... APPLICANTS,
+«+CO ntda/"




( 4BV, St L. Nanjaiah,

! - .8/o Lingaieh, .
aged about 62 years,
Driver Goode #R 698, :
S.Reiluay, ﬁwsuanthapur Division,
(Retired] m C/o M.Arumel,

Yesuenthapur, Bengaloure-2%

108, Sri Kaﬂasappa, §/o Kriannfnpa.
’ eoed ahniit 66 years,
Driver AT, MR 377,
Railuay, YesUeuthapu iluisicn,
gRetired C/o P.Ananda,
B.Export 6th Main, IﬁduSt‘leL
Sub-Urb Peenya, Bewga]orc—ﬁh‘

108. Sri R.D. hnto, S/o B.D.hnto,'
" aged sbout 64 years, .
Driver Passenger MR 217,
S. Ralan{ Bengelors Tity,
(Retired), No.1098, Fioalins,
111 Croas, Yesuanthepur,

Bangaloru-42¢

,108, Sri Syed Hameed

5/0 Gulam Jilani

aged shcut 65 ycers,

- Shunter MR 759, §, Railmey,
esuanthpur DlVlSiOD
gRetired C/o P.T.Stores,

pe.to Raiany Station, ’

Yeswanthapur, Bangalure-27.

© 7~ Sri A.Yesudas, S/o A.Arokyasuamy,
105, @aged about 65 years
- Driver Passenger, MR 510,
S.Railvay, Bangelore City,
Retired), No.,267, 4th SQUare,
urphy Toun/Hoysalanagar,
Ulsoor P.0., Bangslore~5637 008,

10&, Sri M,Veeras Raghaven,

Driver Passenger MR 50Z,

S.Railvay, Bengalore City,
(Retired¥ No.1%, Brindevennagar,
,_tension, Near IU feet Road,
Tathikere Fel,, Bangb*orb-»u.

Bubramaniyam,

©nni, =aged about €5 years,
( ?assengpr MR 304,

A Banoalore City,
i C/o Netaraj, No.‘Q/F,
Quarters, YESUanthapur,

No.1075/8, K.N.Extension Sih Cross,

5/0 Muniswemy, sged about &6 years, .

.\\ FPPLI!ANTS
\;sﬁontd./

-
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193,

114,

1172

M&

11°4,

i Ret:red
" No,139/H, Railuay Querters,
: Yesuahtheoux, BanneloTe~22,

Sri N Nageraj,

§/o L.Murugesh,

aged about 62 yeers,

Driver Passenger MR 428,
S,Reilvey, Bangslore Bity
(Retired), No.33/2, Neu No.11%/2,
9th Mein Road S“iramapuram,
Bangalore-21.

Sri M,Munisvemy, S/o Murugz<h,
aged akcut 62 vears,

Driver Pessenger MR Ebé,
Southern Railway, 2engelire
(Retired), No, 9/£ I Main,
I Cross, Hanumanthapur“m,
Sriramapuram, Bengelora-21,

Y
? %
c.
~
] .

Sri A.Rrulnethen,
/o0 A.krokyasuanmy,

-aged about €5 years,

Driver Pgssenas:t HR Su5,
S «Railuay, Bangalcre City,
¥ C/o James,

Sri Tehe Krishnamurthy,
S/0 TeCebyvasuany Pilled,

‘aged about 63 years, A
“Shunter MR 642, S,Railuey,

Yesuanthapur(netired)

6th flat, 4th Cross,
Mohankumernagar, Yesuanthupur #
Mathikere, Bangalore,

A
.
(e
£ ]
-

Sri H,Honnaish,
§/0. Marigoude,

- aged about 61 yeers,
- Priver Goods MR 610,

5. R#ilupy, esuonthepu;
Retired¥No IT fain Roeo,

Srd Gross, B B.K. Neger,

Yeauahthapur, Bangalore-Zz

Sri W, ﬁrumai,

Sfo Mannarsuemy,
aged about 62 years,

Priver Passenger MR 682,

S.Reilvay, Bengaloro uj-,,
{Retired No.1075/8,
KeN.Extensicn, 5th Croé s,

Yeswanthpur, Bangelorz-22,

Sri N.Doraisuamy,
S/o V.Narasimhulu Naidu,
aged about 75 years,

‘Shunter MR 213, $,3gilvay,

Bangalore Contonment(ﬂeti“eo),
No.52-H/R, Lakshminarayanzpura,
Srirampuram, Bangelore-21, «ss BPPLICANTS.
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16,

117.

118,

11e.

1240,

121,

. -Sri K, Hanumelak,

 Sri B,A.Thyagarajan,

P\ 4 -
Chiaﬁijg,? yhitrg

o:- 17 j.'(

$/0 Thimmaraeyappa,

eged about 66 years,

@river, Mail MR 33, . .
S.Reiluay, Bangelore Clbkyy~--", /
(Retired{,_No.!ZSﬂ[FL.N;olony,
Rekkibdnecflain Road, Yesuanthapur,
Bangalore - 22, '

-+ Sri Matheu, S/o0 Krishnan,

aged about 63 vears,
Oriver Goods MR 66M, .
S.Railuvay, Yesuanthspur,
(Retiredg,?No.11, II Mein,
I1I Cross, B.KeNager,
Yeswuanthapur, Bengelorc-%2,

-Sri A,Perumal,

5/0 8,Arumugam,

aged about 64 yeers,

Shunter MR 447, ‘
S.Railuay, Yeswsnthapur,
(Retired), No.69/G,

Reilway Quartcrs, Yesuanthzpur,

" Bangalore-22,

Sri Shanmugam,

$/o J.Subramanye Mudaiiar,

aged about 63 years,

Driver Pussengar, MR 772,

Bangeiore City, S,Railuay,. .
(Retired), No,586/1, 5th Main. .
Basavanagar, Vibuthipuram ixtension,
Bangalore -~ 37, = - c

kbdul Gaffoor, -

8/0 Ballery Abdul Khader,
aged ebout .62 years,
Oriver Passenger, MR 387,
3,Railway, Shimoga Touwn,

No,105, 6th Cross, ' | Applicants ih.SlQNOc
Basavanagudi, Shimoga Town -~ 577 201, Ggpto 119 in 0.A.No,

298/92,

S/o hnentharaju Pilley,

aged about 73 yesars, -

Briver Mail, $,Railway o
Bangalore City, C/o S.é.R‘BaSan,Residinq at
No,29, 0ld No,55, CKC Zarcen, o

Lalbagh~E¥GEsefoad,

2 U 1] )’E) g -
Shuriter M2343, 533hiluays,

B SneomeG thyy £/af Phillip Moses,
N%&:BKB,'Railgﬁy Jdartess, :
gurga Disivict, see npp[-l_:ANTSC

.o Bontd, /<
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122,

123,

124,

125,

126.

127,

128,

129,

'ww 1e ;-

Rangaish,

18/0 Thirumelleiah,

aged sbout 69 years, -
Shunter, S,Railuey,
Shimoga Touwn,

'Hosshalli, Amruthur,

Hobli, Holsgunda Post,
Kunigal Taluk, Tumkour Dist“ict.

K.Raju, S/o Kuppan,

eged about 51 yeers,

First Fireman ML 1141,
S.Railvey, Bangelora Ciny -
C/o Station Master,
Nayandahalll Railuey St=tinan,
Bangelore-39,

LskeFleury, 3/0 J,.L.Fleury,
aged about 5§ years,

Mail Driver MR 583,
S.Railuay, Hariher.

No.%16, Rameiah Leynut,
St.Thomas Toun Post,
Khammanahsili, Bengalore-84,

Nega, S/o Siddeppa,

aged about 6B years,
Shunter MR 252, S RaLlua»,
Chicjajuu, Aorehora Colony,
Chicjajur-577 523,

Veradaraj, $/o Kuppusuemy,

‘aged about 62 ysers,

Driver Passenger MR 495,
S.Railuvay, Bangalore City,
No.24/16, 12th Cross,
Nagadi Road, Bangelore-23,

Smt Papamma,

d pbout 51 yeers,
N?o ‘late S,Nage,
Briver Passenger MR 133,
S.Railvay, Arsikere,
Behind S{ Marrys Church,

A'Ar81kere 573 103,

K«Ro.Seetharamaish,

$/c K.Ramasuamy Shastri,

aged about 73 years,

Shunter MR 587,43.n211Ua T
flysore, No.921, Ksoka an{elusb-BS,
Hallethkerei, Mvsore, ,

K.Srinivasalu, $/o0 V. V“lshvasuum;,
aged about 62 gears
Driver Goods MR 747, S.Railuay,
‘Byapenahalli, No.8, Ist Street,
Markham Road, Croes,

R P R R L

... APPLICANTS

“)' Rshoknagar, Bangalor°-2 3.




3 Smt:Noreeanléibher,':
. =ged. about 62 years,
'Nﬁ

W

o late V., Fletcher,

‘Mail Driver, S.Railuay,
~ Bangelore City, No,8,

Daukar Road, 9th Mein, S
Mathikere, Bangelore-560 054, _ o '

Smt.Lakshmamma,

aged ebout 42 years,
?o_}ete K.Siddeiah,
Driver Goods, S$.Railuay,
Harihar, C/o S,.Revanne,

- Pointsman Subramarya Road,

Railway Station, Nettana Posc,

132,

15%;

134,

1354

136.

Puthur Teluk, South Karara.
fsmf.shanthamMa,'

aged ebout 43 years,
M/o late Thippasuamy,

First Fireman ML %247,
SyReiluay, Chicjecjur,
-Jenatha Colony, Hosenagora,

Chicjajur~577 523,

Smt.S«R.Susila Bai, ‘ ' o B
aged about 54 years, ’ ' :

W?o late S,Rama Rao,

Diesel Acsistant MR 723,

S,Railuvay, Yeswanthapur,

Railvay Quarters, Yeswanthapur,

Bangalore-22,

Sat,8harademms,

aged about 53 yeers,
MﬁdfTate R.Remoo,
Dyiver Goods MR 456,
§,Railuay, Mysore,
N0.2065, kkbar Road,

Mandi Mohella, Mysore.

Smt.Kanthémma, : | : . \
aqged .about 51.yeers, :
U/o late Rajemanickam,

Driver Goods MR, S.Railuay,

Arsikere, No,%012,

.Lacha Naik, Quarter,

Hassan Roed, Arsikere,

| o

Kezﬁgigﬁyféfﬁég gaizah,

a ;’d"e{,ﬁout 681yt Ahs,

DF el PEERNdEsNR 107,

S.RdiluayyiiChicyajlr,

$fmgahah inahalij Post; - o

Gy 'District., " wes APPLICANTS
! ' . \
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138,

139,

140,

141,

142,

143,

h.Shiveppa Rao,
u/o H.Anantha Rao,
‘aged ebout 63 years,
Driver Passenger MR 47€,
S.Reiluay, krsikere,
No.496, Bunné Mantap,

h

'8! Layout,
Mysore,

Smt.Bebbie Rezoric,

ed about 44 veers,
M?o lete P,Rezoraio,
Driver Passenger "} 461,
S.Railuay, Bangalore Lity,
No.932/3, Opp.Kiren Building
2nd Mein, 5th Crossg,
K.N.Extensicn, Yeswanthepur,

"Bangaiore-22,

“$mt.B.S.Susheelamme,
‘mged about 50 yenrs,
i)

o late B.,Shankar,
Driver Goods MR 432,
$.Reiluay, ﬂrsikere,
C/o V.S.Laxmi Remana, Ne.82/t,

' Railuwey Quarters, Arsikere, -

Smt.S,Seresuathamma,

aged about 58 years,

w3o late A.R.Srinivasa Rao,
Driver Goods Mt 773,
S.Reilway, Yesuanthapur,

Bangelore. No. 194/R, Sth Cross,

N,Extension, Triveni Road,
thapur, -Bangealore-22,

gmt ¥.Hansabal, .

ﬁgeé about 5% years,

W/o late G.R.Srinivesamurthy,
Goods Driver MR 740,
$.Railuay, ﬁrsikexa,-ho 7U/J
New Railway Quarters,
Yesuenthapur, Bangalore-22,

Smt.P.Savithri, -
aqed about 52 yeears,
U?o lete P.M.Panduranga,
Oriver Goods MR 712,
S.Railuay, Yesuantha;qr,
Bangalore-22,

Smt.Mastan Bi,

aqed asbout 50 veers,

w?o late Mohamed Sheriff,
Driver Passenger MR 419,
S,Railvay, Shimoga Tcun,-

Near Rnjaneya Temple, Hassaﬁ Road,
~ RArsikere,

ivarathri Esueranagar,

. APPLICANTS
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145,

146,

147,

148,

A 149;

150,

" No.220,. 'V

Sri Prasad Kiran,

. aged mbout 24 yesrs,
s/

o'lete Govindaswany, . .
Shunter MR 386 S Railuay,‘
Arsikers, sriniVasan,
Railuay Ticket Collector,
Noer Reilwey Under Bridge,

- Hassan Road HArsikere,

Smt., Rachei B'Monte
ed about 58 ysars,

U?o lete H.R.D Ments,
Driver Mall MR 25
S,Railuay Bangalc*u,

8T Road; .
Opp.Banasuadi Rai;uay Atetio
Bengalore-84.

Smt., Nishagan,

ed about 58 y=zars,
U?o late Syed Abaul Frecz;
hssistont Guerd, $,Reilv=y,
Bangelore City,
C/o Syed Chouse Pasha,
No.304/1, Reiiuvay: Gusrterc, -
MaGo Colcny,'Bsngalore-23.

Smt;ﬁSiyadan;.

_aged gbout 60 years, | S
o

o' late Tagpee;an% -
Passerﬂel D;ivs* M 179,

S.Railusy sare., Ne,
R.V, Ley0J£ esnadrl;crur,
Bengﬂlore—ZU

Smt Bnnamary,

ed -ebout 43 years,
u?o late k,Chendran,
Shunter MR 369, S.Railuay,
Bangalore Cantonnent,

Muthamme Garden (Chinnappe Garde:j,
 Munireddypalya, Bangalore,

Smt 3yothilakshmi,

ed about 50 years,
U?o lete Chinnavenkats Remanepba,
Diesel Assistant MR 567,
S.Reiluay, Arsikere, Gifo Jeyappe,"
retired postman, ‘I Cross,

3 ?th Cross,

~ 4
§

ede APPLICANTS
..Contd./
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w2

ﬂadurai R

o Kalu N@uﬂaliyar,
aged about 5§ /years,
Ggeds Driver, MR 680, ‘
& Rgiluey, Shimoga Toun,.
RyhLolony, Near | ?ailway Stﬂtiuni
_ STimooa Toun=577 201, ' :

1> 'S1=e

152, H.S Sathye N&Tayan )i
S/o H.Sfinfvagaliah, -~
_aged aboit 63 yesxrsy ¢
Shunter ;MR 797, :
B ngalote City, S R°11udv
No.17, Ramakrishnaiah Sfrsef,
Sbshadripuram,.

Etngalore—bso 020, - ,
153,

usalya Bai,

ed 52 years,
Mao late K.Keroji Res,
Driver Goods MR 63,
S.Railuay, Mysors,
Nu loco Colony,
Nailugg Quartere,
YadaVagiri Post,
Nysore~2@

154, R. Pramlle bai,

ed about 50 years,

N?o lete J,Sathyansrayara,

Shunter MR 748,

Jangalore City, S.Railuay,

No.%, Beeredeveru Gudi, -
anaainghpet, 4th Cross, i

éanga&o;e City.

155, Zhamrunnisa, :

' : ed abaut 43 yeers,
W?o late Yusuff Sheriff,

Shunter MR 835, S.Reilvay,

angelore Cantonment No.99,
C/o Sajjad Sheriff,
Jadidasnager, 3rd Crdss,
D.JeHalld, Bangelore-—45,

156, B.N,Negaraja Rao,
s/o BsNeMoorthy Rao,
First Fireman ML 1525,
S.Railuey, Mysore, No,11z
kanekaglri Municipal Farm Poad
1dyaranyapuram, _ : -
ysore-570 008, SR

157. Arokya Mary,
ed about 60 years,
?o late M.Chinnaswamy,
river Passenger MR 82,
sReiluay, krsikere “ee RPPLICANTS
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'}Pelvathégrama,
v‘Nysore-570*ﬂ1

VR SelVerangam, et
$/0"V.8.RAppaiah Nudeliar,’ e
eged ekout 53 years, ...
- . Driver Peassenger MR 489
- §,Railway, Bangelore City, .
No,.63, Pillenna Gerden,
111 Stege, Rallway Laycur,
Bangalore-SGU L4o.

459, ¥, Rrokya Dase,

S S/o m.Francis - (late)
aged sbout 24 yeers,.
Driver Pessanger MR 234,
S.Railway, Heriher, I Cross,
01d Arlapur, Guthoor “oat
Harihar - 57'7 603,

160, - M. Sundara,
ed @bout 55 ysars, y,

U?o late U thilaju;u hnluL, '

-Driver Passenger MR 90

S.Railvey, Bangeicre City,

No.208, RBH: £olony Whitefield Road

NadheVaFU“a Poe

BangeloTe-560 04&;

fﬁﬁi,'uéeroga, ,
! ed about 54 yearb,
'u?o late D Arumugen,
First Fireman, S.Reiluay,
Bangelore City, No,U/41,
Selvanagar,. Ukallpuram,
Srirampuram .0., Bangalore—21

162, Shanthamme,.
.aged ebout 60 years,
'N?o legte Sunder Cadji, -
Driver Boods MR 705, '
S.Railuay, Hariher,
No.79, Cld Arlapur,
Har ihar.

- 1634 +Anthoniemma,
ed about is years,
g?o'lnta B.Sandisgo,
hunterrM? 805, S.r ?a.luay,
5“»,ar-an Villa,
";ry s Chureh;

RBPLICANTS.
Contd./-
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166,

167

168,

169,

170,

171,

v

Shunter MR 227

'ssallath Nary,::

aged about 58 years,

U o late .Arokye Suamy,
Shunter MR 219,
S,Railvay, Hariher, - B
C/o Thomes, TXR's Uffice,
S,leiluey, Birur. .

P, DhanelaXmi . ﬂ
ed sbout 49 yeals,
?o late P.Munisuvamy,
Oriver Gonds MR 683,
S,Railvay, Hariher,

B8/o lete Sunder Galiaji,

No,79, Old Arlapur,
Harihar,

VKamakshiammai

sged about 58 y=zars,

U?o late Chokkalingaﬂ,
Railveay,
Yesuwanthapur, ho.d
Selvanagar, Behind ﬁn»i Talkics,
Sriramparan, Bangalurn~21,

C.Fletcher,

S$/o R.Fletcher,

aged about 62 years,
Driver Passengan MR 391,
S,Railvay, Mysore,
No.SB/SQ, Kennedy Nest,
Pushpagi‘i, Mysore, -

Razia Khanum,

ed about 28 years,
U?o late hbdul Hameed,
Shunter MR, S, Railuay,
Rrsikere, 6/0 Md.ARbbas,
Gopal Singh Quarters,
B H,Road Arsikere.

Mazbeol Jan,
ed -about 43 years
N?o late Rhmed Belig,

‘Shunter /R 521, § Ralany .
Bangalore City, C/o Afroze Beig,

No.99, 3rd Cross Road,
Iadidas Nagar, D.J. Halll,
Bangalore-45,

KeV.Sureppa,

70 Venkatanareayenappa,
aged about 72 years,
Passenger Guard EMB3 887,
S$.Railuay, Hassan, No.Bid,
9th Main, 4th Block,
-Jayanagar, Baﬂgalore—1‘.

. os hPPLfCBNTS

oo.Contd /W

e




f_R SrinIVaean,'

S/o Ramesuamy, .

"' .aged about 64 eafs,

173,

174,

175,

176.

177,

178, W<

Driver Goods . Mf 755,
S,Ralluay, Bangalore City,

- No.62, III Cross,

K. N.Extension Y°s0anthapur,
Bangalore - 25

_S.R.Sarasuathi,
ed about 50 years,

vw?o late S.Rejugrpala Fec,
Briver Goods Mi 737, - .
Yeswenthapur, S,Reilvay;
No,28, Rnajana Nilays,
II Main Road, H.K.Nagar,
Yeauanthapur, Bangatoru-Z)

Ferida Banu
ag2d about 35 years, -
N]o late Syed Nisser,

Di=sel Assistant ML 124%,
S,Railuey, Arsikére, Mc.-ZET.
hsoke W3st Cross-20,

Mysore,

T.N.Sareerangs, ~
S8/o0 C.Narasimhachar,

' aged about 53 yeers

Rssistant Guarc EMT 726,
S,Railway, Rrsikere.
No.46/2, 416 RUS Road,
Rrsike;e.

E,.Chandra Bai,

aged sbout 54 years,
U?o late Y.Ekambarem,
Driver Goods MR 379,
S.,Railvay, Yeswantheapur,
No.4371, 3rd Cross,

. 13th Nain, Subramanyeanagar,

Bangalore-21. -

Philomine,

ad about 58 years, .
u?o late T, FrokyaSany,._
Briver Mail MR 18,
S.,Railway, Bangalore City,
No.21 Hanumantheppe Road,
Kammanahelli, Rawﬂsuemy PalVa,
-Bangaloﬁe-SS.

2

) Iyenga;,
LMmas 371,
glore Ci+y,
- ‘.‘. tI‘B’ *

ﬁg G RS .a Mysnre~37C 008.
\ ‘ ' ' Tae '.Contdc-'/""

... APPLICANTS.
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179. | B.Jayamme,

aged sbout 57 yeers.,
U?o lale N.Besavaraj,
Driver Passenger MR 79,
S.Reiluay, Arsikere,
/o B.Vasanthakumar,
: "‘No.6/C, Reilway Quarters,
| Neer Children's Park,
’ Bangerpet.

180, Zailunniﬁa, )

aged about 60 yeurs, v

U?o Syed Yaseem (1ate),

Driver Goods MR 480,

S,Railuay, Mysore, No.2599,

'&th Cross, Mouss Diven Khanz Roan,
Mandi Mchalle, Mysoze.

181, A.Rehimem Knan,

- S/o Imen*Khan,

aged akout 69 year3,

Shunter Mt 300,

, " S.Railuay, Harihar,

| No,452, I Crose, Gandhinszgar,
[ Harihar. )

182, Prapullakshi,

aged about 81 years,

M?o late Christopher Anpdreus,
Driver Goods, MR 570,
a.Ralluey, Mysore (SKLR),
No.94/B, tooo Colony,
Reilway Querters, Yalawagisl
Mysore~20,. '

-

N C'St’

183, Gayatri Shanmugem,

aged ebout 38 years,

U?o late 5,Shanmugam,
Briver Pessenger Mt 205,
S.Railuvay, Mysore,
N0.91,FVRﬁ'Railuay Querters,
Mysore=-20, '

184, N Narayanaswamy,

- S/o Narasappa,

aged @bout 62 years '

: Shunter MR 440, S,Railuay,

= Yeswanthapur, No.5/6/47,
Laxmipurem, Near Railuway Staticn,
Hindupur, ‘

185, N.Nohixuddin Khah,
$/o M,Abdul Nabikhan,
aged about 63 years,
Guard Passenger ENMT 461,
S,Railuay, Mysore, No,2244, 4 \
Sauday Roed, Laskhker Mohalla, ok I
il‘/ Meenea Bazaar, Mysore, ...‘APPLICANTS i
..Contd./- &
’ B "




N

186,

187,

18“}

: 139,

180,

191,

192.

193,

R . -
E;thrbenh o ; Applicants in S1,No,120 £Q
oad sbout 67 - .1R6 ere applicents in
aged about 67 years, , 0.%5.377/92 n.
Shunter MR 315, oM I .

S.Railway, Bengalore City, -

/o F.C.Nathen, No.2,

Mukthe Garden,
Spur Tank Road, Chetpet,

Madres ~ 600 031{

KeKeBajarathaem, .
S/oK.Ah. Raghavan, ,
retired Briver 'B' Grede,
Staff No.P,5521, '
“"Rajaneesh™m Shorenuyr.

K.Velu, S/o Unnerd,

.Retired Gueard 'B' Grade,
‘S,No.6314, Devaki Sacanem,
- Nedungathoor, Shorarus = ‘e

Retired Guard A
S1,No,6066

. Shanthi 3haven,

Veloor. .

P.Paremaswaran Nair,
S/o Krishnan Neir,
Rétired Guerd " Speciasl Gracde,

S.M0,5077, Pedinchare Chonal House
~ Shoranur-1.

VeCoSankunni Nelr,

S/o Achuthan Nair,

Retired Guard "A"

Special Gmave, S,No.6172,
Rzikkara House, Kavalappara,
Shoranur. '

P.Sundaresan,

S/o Kunhikoran,

Retired Driver 8%

S.No.P 6439,

Vanajas, 4/73,

Spposite Providence High School,
Gandhi Road, Calicut., -~ '

Applicants in S1.Nu,
187 to 193 ere
applicants in 0.k.44/93,

ee.a APPLICANTS,
¢.030ntd./~



195,

496,

197,

198,

199,

200,

201.

:‘- R Ramar Nair,;_zf'*
S/o K,Nefayanen Neir, -
Retired Driver '8' Staff
Ne.P 2314, ‘
Raviyankandath Houss,
ChudUValatho-r, Shcranur ~ 1;

-Retired Guard
Pedmalayam House, Paruthipre,

Krishna Vihar,

E. K.Ramankutty Nair,
S/n Kannan Nair,

Retired Guard Specleal "'a e,
S.Ns,5096, Mundenath “ouse,

Bheruthuruthy Fost, -
Trichur District.

‘R.Krishna Naidu,
-8/0 Ramekunhan Nsidu,

Retired Driver 'g‘f

.S, Na b 6445,

Mellisaeréparambil HuU“S,
Mudalier Strest,
Shorenur ~ 1,

L.Manikam Fudely,
5/0 C.Lakshmanan Nudgly,
Retired Driver 'C°

5.No.P 4026, Manickanivas,

N.G.Rnad, Shoranur-Sa

TeVeSreeman Pillai,

S/e T.V.Ropan Pillei,
Retired Oriver YA' Grace,
S.NnyP 1794,

Sunil Vihar, Ganeshgi*i
Shoranur-1. :

E, Peramesuaran,
S/s P.N.Sghrasanamas Iyer,

~ Retired 'R' Specigl Grace Guard,

S,N.1495, Devi Nivas,
Nedungntur, Shoranur-1,

T.Sankunny Nai'h'S/. M,Pchuthan Nair,

Sh-ranur.

C. Balekriohnan,

S/o T.Sankaran Nair,
Retired Oriver 'e’',
Staff No, P 5702,

P.0.Cheruthuruthy,
Trichur District.

, 9.Ne,.6459,

Uellathuol h

hpplicants'in S1.No.,
194 to 201 are

applizants in 0.Kh.45/93,

ilﬂ APPLICANTS
see o C‘Oﬂt.c/



202,

203,

204,

205,

206,

207.

208,

210. )

29 e

K.Gavirden Kutty Nair,

S/a C.K.Achuthan Neir,

Retired Driver, Staft No.P.2833,
RA% Special Grade, Vaedekkekonnanath

House, Chuduvalsthur, Shoranur - 679 121.

P.Remankutty Nair,

S/0 Z.K.Snhankarsn.Neir,
Retired Guard “A" |
Special Grade, Staff WNo,
E 14671, Pullconni House
Chuduvalathux Shoranur-' -

P;Naraﬁana Pillsei,

&/o P.Krishnan, Retired
Driver “C%, Staff Na.P G504,
Poovathingal House,
Kizhskathil, Panntnipra,
Shoranur-1.

S.Raman Neir, S/e Kristnan hefr,
Retired Criver "CW,

Staff Ne,P 7065:, Stemuicel nousze,
Chennthumezthi Past,

Trichur Distrizi.

V.Narayanan Ezhuthsachan,

§/6 DgVelu Ezhathachen;

Retired, Lecs Shunter, -
S,Ney P 8117, Devasamperambil House,
Mannanur Post, via navelepaiae

K.Chellan, $/o T,Keruppan,
Retired Driver “C", S,NesV3,
Muthukurssi, Kunnath Houss,
Geneshgiri Pest, Shoranur,

K.P.Gopalan, S/e K.Narayanan Nembiar,
Retired Guard "B"m S.No. 7525,
“jegela Sadan®,

Railuwey Booking Cfrice Rczd,
Shoranur. o

¥ _M.Kesavan, S/e-Perugan,

flotdirpd I.F.Man '8!,
s.No. P{g 10026,
The% athil House,

Cholekulam, Shoranur.

APPLICANTS.

oo e Contd./‘




211,

212,

213,

214,

21 5.

216,

217,

218.

219,

220,

se 30 'Y

Ko.kchuthan Nair,

8/o Achuthan Neir,

Retired Loce Shunter,

S, No, B 6054, Kedamtet House,
Mundamukam Amsom,

Post Ganashgiri,

Shoranur-3,

C.Manimuthu, S/o Chambaks
Mudaliar, Retired Driver "&",

| S No.,P 7492, Nambanthodi rcuse,

No.179, Mudaliar Street,
Shoranur=1,

K.Pe.Govindankutty,

Since deceased by Legal Repiesentative;
Smt.Sulochana Amma, HeNn,G/731%,

Namnban Thodi, Mudaliar 3treet,
Shoranur-1,

. E.,Balasubramanis Meron,

$/o Madhava Rao, Retired,

Driver "B" Grade, 3.No, V 6,

"Geetha Nivas', Ponnemengalam House,
Shoranur.

K,Sankaran, $/o Madhavan K.,

Retired, Oriver "“A%, S.No.F,4505,
Kayanathuthcdi House, Kellippadam P.0.
Shoranur = 2.

V.K.Velukutty, $/0 Kelu Neir K.,
Retired Driver "#%*, $,No.9730,
Karthika, Kanalasppara,

Shoranur,.

M.Velu, $/0 Velu,

Retired Driver "B" Grade,

Staff No, P 7936,
Naikankunnesthu Veedu,
Kovalppera P.O.

P.P.Velukkutty, $/o Shanku,

Retired Driver "B", :
S,.Nn, P 7192, Padincharvettil House,
Karakkad, P.0.Kavelappare,

P.T.Ouseph, S/n Thomen, Retired.,
Guard “B"™ Grade, S.No, 9431,
Yayyeppilly House, Vappalassery P.0.,
Angamali, Ernakuleam.

P.Krishnan, $/o0 Imbichyadi,
Retired, Driver "“&" Grade;
$,Nc., P 5730, Krishneghar,
Nedungethur, Shoranur-672 127,

LA

S1.Nos, 20% te
216 are applicants

«oeoRPPLICANTS
oe opontdo/-

.

gl
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221, M.Chendukunhen, = .
- 8/6 M.Imbichﬂkutty,< -
Retired-, Driver Vha v :
Special Grade, S.Nm,F 2857,
Pilassery House, P.0.Vengeri,
Via Calicut. o

222. M.,P.Kesaven Nair,

- S/o P.K.Chandu Nair, Retired.,
Fireman "8%, S5.No.3461,
Chemmanassery Padinharua Heouves,
Kotteol P.0,, Calicut, ‘

223, . P.K.Ramapaenicker, . : $1.Nv,217 to 223 are
S/o Chamy Peanicker, - o applicants in 0.R.47/93,
Retired,, Earad.“A™ Grede, o
S.Nea.B284, Navaratna,

P.0.Kunniampuram,
Ottepalam=4,

224, ¥K.Balakrishna Menon,
5/e P.Madhave Menan,
Retired Driver 'A! o
Special Grade, Staff No,P 2437, = -
Kecandathil Hcuse, werancdathil .azne,
Trichur - 1. '

225, M,P.Chinnan Menon,
S/e P.Sankunny Nerer,
Retired Guard '
Specinl Grade, S.Nn,9333,
 Rlangot lshas, *«0.Pulaked,
Viz.Chelakara, Trichur,

226, M.P.Gopala Pishareti, o
S/e C.P.Raghava Pisharcti,
Retired Guard Special Grade,
Pasrnima Manjakkad,
Shpranur-679 121,

227, C.Chendrasekharan,
S/o0 M.KMennn, ,
Retired, Special Grade Guerd,
S.Ne.7618, “Gekul®,

Rshak Nagar, Kamboni Roed,

Ryyanthele, Trichur~3.

S/a V.MiMohemed Haji,
Retired, Gusard TA! Special BTaGa,
5.Ne.9826, 20/163, "Thrupaini®,

- féﬁééﬁhgi; Trichur. - | -
TANISTRA : : ’
208,/ ﬁbmgh;§$§§§§ ' 8/o 0.5.Paran, $1.N0.224 to 229 are

P o £:58 0 D ¢ _
£§ GQﬁﬂE%Guard, S,va, G 1933, epplicants in 0.K.48/93,
3 : |

8 Tay, mpuratf House, P.0.
@ A TR S R e .
5 Kaoﬁkgmcheﬁyg ia, Trichur -
\&é PinfeaD 007).;} - T cos APPLICANTS
' o~ . en o /=

( Q@ ﬁﬁ L 5] 55) \Pf
S/
A - ,-J.




230.

231,

232,

233,

234,

235,

236,

237,

238,

239,

s 32 ol

P.Nareyanan,

S/o Sankaren, Retired,
Special Greds Guerd,
S,Ne.EE 86, “Ushas",
Rayeroth Pafamb, P.0.Paral,
Tellicherry-670 671,

Ve .Sankaran Nair,

S/o T,Nareyanan Neir,
Retired ., Guard 'A' Spectal,
$.Nb.12746, Ashirvad, Perel,
P.0.Koothuparamhe,

Pin-670 643.

C.H.Balan Nembiar,

S/o Kuphikrishuen Adicdi ¥, ,
Retired Guard, &' 7i..7 ]
S,No,997,; Usha Bhavan,
P.0.Kottayampoil, Via, Vellicherry.

M.Padmanabhan Neir, ‘

S/o B.V.Krishna Mercn, Retired,,
Driver 'A' Special, 3d.he, P 5754,
Davi Nivas, Kottara*humpars,
P.0.Azhikode, Cepnancre,

'K.K.Susheele,-W/q Late
U+C.Pnandan, Retired,, Driver ‘o,
5. Np,2635, "Anand® Viher, Ylavil,
Kannirxz - 670 008,

M,Narayani, W/o Late K.P.harayenan
Nair, Retired, Guard 'C7,

S.Noy 1903, Madathil Housé,
P.D3Chirakkel, Cannanore- 670 011.
K.Kunhamboe, $/n Appu, Retired.,
Shunter 'B', S.Ne.P.5331,
Packkadam House,

P.0,Trikkripur, Kazharged.

K.M.Venajakshy, /o Late C.H.Gepalan,
Retired fuard tat Special,

S,Nn39498, Chettiyam Veettil,

Near Railuay B Cabin, Badagara.

A.K«John, S/e R.J.Kurian, §1.Nu,230 te 238 are
Retired., Guard 'R,  applicants in 0.k.45/93,
S,Ne.9683, Ariyathu Perambil :
House, Pallagm.P.0.,

Kottayam = 7.

R.Merappan, 5/e Rama Goundan,

Retired Dgiver, 'C' °

Staff No, . p¢2718, ED-118 ch

:Railuway Celeny P.0., ; s

Erode - 638 002, ‘ees APPLICANTS.
k.ob .'..Contd.’/—

.




240,

241,

242,
’243-

244,

245,

246,

247,

248,

>

Qﬂﬂ%KEa

i Q'V. 33 X :35‘0..

K.C., [\Bllappan’

$/0 &.Chinneppa Geunder,
Retired Driver R Spsecial,
S,Ne, F 2946, Door IT o4,
Parvathi Krishnan Street,
Kollem Palayem, '
Ereda - 2,

P.Karuppannan, S/o Poqgik Sonwncsr,
Retired,, Driver 'A',

S.ho, P 3583,

Korakattu V31381l v
Door fo.S5229/R 14, Caavary Rud.,
Erode-7, ‘

M,Kandasamy, S/s Mgrappe Counden,
Retired Drigezr 'C', S.No.P 2439.
9%:340; BYUN Roed, Erede-§38 502

Muthusamy, S/o Paleni Gounder,
Retlred Driver'C', S.:s.P 37C¢,
Raghavends- Nagsar, trcde-?. :

R.Ramasamyy S/o Ryewﬁduhucns
Retired, Brawter'?B8', S,No, 2436
Pudhupalayam, Joor 246,
Alampalayam P.0.,, Erode-8,

$,Kandasamy, S/o Sengadan,
Retired Driver 'C',
Staff No,P 4103, Ragevana1dar

Nsgar, Door No. PAB 18, Cavery RJS,.,

Erode-"7.

C.Kumarasamy, S/o Chellappa Gounder,
Retired,, Fireman tgT, S,No.P 7885,
Door Neo. PPI 283, Pudupalayam,
Allampala'am Post, Erode-8,

Tede Peerakhan, $/0 T.J«Jamallutheen,
Retired, «y Driver B°,

S.No, V,38, D.No.94, Reilway Colony,
Post, Erode, :

Uelappa'Gownder,vKl

- 8/0 Kolanda Gounder
Retired, Shunter 'B‘

-B.No, P 3370,
'PuthUpalayam, Kattoor, :

Alampalayam Post,

... RAPPLICANTS.

O o-Cof}‘tdo/" ~_




251,

250,

252

253.

254,

255,

256.

257.

Vi

a0 34 ER)

f.Nallasamy,

3/o Av2 Gounder,

Resizzd., Driver 'B',
S.No, PT3 10237,
D,No.280, Puthupalayam,
Alampalayam P.0.,
Erode-0.

N,Kaliannan,
S/o Nellapouwnder

‘Retired., Diesel A°s&stant

S.,No. P 4011, Sastri Nagai,
D.No.55, Near Wsrer Tani,
Erode 638 002.

K.Ramasamy,

S/o Kalianna Gnundan,
Retired, Shunter ‘B!,
S.Ne,P 3958, D.No. 8-,
Bdappalli RLS! Pest,
Cavery, Erede-7.

P. 5enooda Gounder,

S/u Palani Bounder,
Retired,, Shunter B,

S,No. P 4429, D,Ne,58,
ﬂdapall: UiLlage
Pappapalayam, . Cavery R.S.,
Erade-7.»

p Nuthusamy,

S/o Perzni Gourdsn,
Retired, Shunter 'B',
S.Np.P 500 udhupe_gycm,
D.No.263, igraharam,
Alampalayam P U., Erode-8,

V.Sengodan,

S/o Velappa Gounder,

Retired, Shunter!'B!,

5.Na.5133, D. Ne.2/60,

Dttapalli, Pillayer Vail Street.
Cavery, Erede-7,

K.Chinnappan,
S/e Komara Samy Geunder,
Retired,, Oriver 'CY,

|5.Na,P 3531, Avakathu,

Cavery 2.0., Colony Road,
Eroae-T,

P,Venkkatachlam,

S/s Peruma Gounder
Retired,, Shurter igt
S,Na, P 4097, = 1/11
Karuthuveli Thottam,
Odappalli, Cavery R.S.
Ernde-?.

«.o RPPLICANTS,
6 COlntd. /"




258,

259,

260.

261,

262,

263,

264,

\S;

. ‘,\ 35 . '.'

N.Velappan,

S/o Nalle Geunder,
Retired., Shunter '8,
S.No. P 2647,
D,Ne,1/20, Odapallf,
Cavery R.é.,’Erode-7.

T .P.chindan:,
S/o P,Kunhambu,
Retired Guard Special

" Grade, Staff No.11159,

Prasanne Nives, P.O.,
Chirekkel,
Cennanore - 670 011.

K.Sreedhsaran,

S/o B.Achuthan.

S.Nn, P,3180

'Thenei House! _
Opp. Railwsy Station,
Chirekkal P.0.,
Cannanore,

M.Balskrishnan,
S/o NamBikutty,
Retired:, Guard
S.No. 15870,
Manfkketh House,

LAY,

. Cood Shed Read,
- Tellicherry,

P.K«Raman Nair,

S$/0 P.Kurhambu Nair‘ )
Retired,, Driver 'A' Special
Grade, S.Né. P 6446,
Kavinchalil, P.0.,
Rzhikode,  C#nnanore-670 009.

" V.M.Karthiyani Amma,

W/o Late K.P.Janardhanan Neair

. Retired., Special Grade Guard,

5.No,9650, Ashok Bhavan, =
Thamarakuzhi, Malappurem,
Pin-676 505.

K,Govindan,

S$/o K.Aruvan, Retired.,
Driver 'A', Preethe Bhavan,
Kelladathode, P.0.Nlavil,

==EENRanore .
K 'i'\!\\?\”S',",g‘< >
o y/”nguth
J &

o

nnan, $/o Raman,
»é:;t’ire\&ﬁ $ BU Br‘d, S IvN. . i 5545
T . .

Zha til House,

Bbor II Ward,

#ht, Pin-670 567.

181.Nb.239-t0‘258 are

applicants in 0.k450/93,

‘APPLICANTS.
... Contd./-

s o0

.




266,

267,

268,

269.

270,

272,

273,

- "C+K.Chandan,

.Retired.,

ve 36 us

N,Vasu, $/o Rempothy{ ¥
Retired,, Shunter

S5.No. P 5024, ‘
Kottiyath House,
P.0.Muzheppilanged,

Pin- 670 663, Cannanore.

P.KsKannan Nair
S/a Rppu Nair,. éetlred.,
Shunter '6', S.Nc.P.77%4,
Vaprkulathu Vayil

Near Akliyath Temple,
P.0.Rzhikcde,
Cannanore-670 009,

P.#.Rohini, W/o Late K.L4¢de
Retired Shunter wgn,
S.,No. P 7173,

AChambakachalil House,

r+0eMuzhapilanged,
Cannenore District.

S/o Ambadi, "Retired Shunter's’,
S.Ne P 8223 Kanavi House,
Ekkchi P. 0 Peliode,

Via,, Trikkarlpur, Kazhargod,

l..Nereyeni, W/c Late h.Krishnen,
éhunter, S.No.P 7490,

Machirnpurem Houszs,

P.0.Cheruvathur, Kazargoc,

C P.M. Hymavath
271. .

y
Wle Late B\, b@ctharama~b1 2y
Retlred ?:1 - A Spe01al Guerd,
SiNo. &eremdlf
NI;%;. Gbs;,ta.rrfd!rls,m School,
RRE *40“ n-]

Cannanore.

T«P.Leslavethy Amma,

W/o Late P.V.Kesavan Nembiar,

. Retired, Driver A Special,

$.¥e.4654, Kesave Nivas,
Near Elayapoor Temple,
P.0.Mundayad, Cannanore.

V.& Balekrishnan,
$/o V.Demoderan, Refi;ed.,

Driver 'A' Speciel
S.No. - T

P 4361, =
8/9 Reshmi 5 N.Nagar, ’
P. 0. Thottada, Cannanore~"7

'S1.No.259 to 268 ere

applicants in 0.A.51/93,

v..  APPLICANTS.
) .Ccntd./—
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P.M.Sreenivasan,

274, s/o P.Govindan, Retired.,
Guerd Special Grade, - - _
$.No.12054, 'Smrithi', : -
Post Uengeri Mathoth Paramba,
Calicut.

P.Krishnan,

. 275, 'S/o K.Perumal NaJuU
Retired., Oriver 'ﬂ‘ So¢'5“4,
S.No.P 4360, 3/275,
Opp. Spares Lend,
Vadakkanchery,
Trichur-680 528,

y A.Bhaskaran, S/o &
276, Retired,, Diiver !
S,No. P 4301,
Byyanatu Parambu House,

Ayyappankavu Road,
Kochi-18, =~ .

ppu
[:'

P K.Choyikutty Kannoli, }
2717, 5/0 Kandan Retired., v !
- . Driver C' S.Ne, P 947G,
Kannoli House, Kacheri Ancom,
Desom, P.0.Calicut-673 0114

.. C.Madhavi, W/e Lete
278, C.K. Krlohnan, Retired.,
Driver fC', S.Ne,P. 3737,
Krishna N1Vas, Foolayll raremba,
P.0.Kallayi, Calicut-673 UGS,

T.Kesavan Nair, | §1.No.269 to 279 are

a 273, $/o N.Govindan Neir, o applicants in 0'“°52/93
- . Retired., Guard ‘'8!,

S.Ne.4956, Santha Sadan,
Chuduvalathur,
Sheranur-678 121,

.~ M.Elias Aron Raj,
280, S/e 5. Mariadess,.

. Retired A Specisl Oriver, -
S.No, P 3702, ED 196 E,
Railua9 Colony P.0.,

Erode - 638 002.

~\“"\‘ynag:ap‘aru, Retired,
W.No., P 3631
g‘ﬁay_ColOny 6.0.,

" w.. RPPLICANTS.
...Contd./-

s o s g e e e e B S I R !



- 284,

. 285,

283,

éga.
287.
288,

289,

a s 38 *Hh

M.Kasimir Leuis,

$/0 K.Maria Louis,

Retired., Guard A Epecial,
S,No.%2119, Annadurai Street,
Nedar-Hedey ., \

~ Erode-638° 002,

K.Muthusamy, .5/8 Kelandai .
Gounder, Retired,, Guard ‘B',
S.No0,12011, 17 Ramameoriiny
Street, Kollsmpelayem,
Erode-t3%6 002,

K.Sunderesan,

S/o N.Kalyanassundara Mudallar,
Driver R Grade, S.Ne, M 2615,
Ne.48, Lenin Street, '
Erbde Railway CelonyPost,

- Erode~2, = .

K«R.Lakshmanan,

S/o M.Rengasamy Xerar,
Retired.,, Driver ‘A' ipacial,
Staff No P 4467,

North Eda Straet.

Bheema Nagar,
Tiruchirappelly,

 Pin-620 001,

K.Subramaniam,

8/0 S,Kristnasamy, Retired..

Driver 'A' Special Grade,

SeNo,-P 1788, 43, Lenin Street,
Railuay Coleny Post,

Erode-638 002,

R.Gethuraman,

'$/0 Rathinam, Retired.,
Driver 'A! Special,
S.No, P 2888,

‘Ilamathi Illam,

4106, Bharathi Palayam,

Moslappalayem P.0.,
Ereds-2,

| N;Chinnappan,

S/® C.Moekkan, Retired,,
Dtdsat Shunter, '
S.No, P 7785, 7/8B
Railuay Colcny,
Erode-2, '

Me.Marappan,

S/e M.Mathan, Retired,
Driver 'A!' Special,

S.Ny, P 3779, 107,
Kemalagam, Barathy Palayam -
Streef, Mulepalayam P.O.
Erede-2, o

APPLICANTS

T




291,

2y2, .

293,

. 294,

295,

296,

' j”s Samuel 5/- Gnanamuthu,iﬂ‘fs
‘ REtired., Briver At
- Special, S.No,P 3224,

403-C, Ralany Colony,
Erode—2 o

A, Llngappan 5/0 5. nyadoa,
Retired,, i Speclp’
Driver, S.No.P. 1714, 19,
KotFJkaran Strest,

A Ka’lampalayem, Ernde-&.

T.5. SriniVasan,
.5/0 R.Swaminathan

Retired Driver 'A! ‘Special
S.Ne.P 4339 345 ﬁ

Railuay Quarters, Ra1¢wa, Co:Jnv.'

Erode-636 CD2,

P, Nemasivayam, S/a M. N-ua1’ randem.
Retired., Driver 'A’ Speciul,
S.Ny, P 5511, L =18,

Housing Unit, beriar Magevr, -
Erode-STS 001., Temllhdde

Ke M Munirej, S/¢ K. Munuswany,
Retired., Diesel Assistant,
S.Ne.PTJ 10212,
ﬂanickkavaqacar &treex,
Sastri Nagar,

Railmav CoJonv P o,
Er-de—Z. _

L. Rnthoni Suamy,

S/o Lourdu Swamy Pillai,
S.Ne. B 1419, 41/A"
Ralany Colnny,
Erode~638 902,

M Bu‘pathy, 5/a M.P.Mooka

Gounder, Retirec, Driver
'8! Grade, S.Ne. P 9%7g,
17/F €1d Rallway Colony,

<Erode-2

"~ . ‘V,Balaraman, S/l Uenxkafasuamy
2917, :

Naidu, Retired, Driver !B!
Grade, S,llc. r’ 9420,
Railuay Colony, Er-de—z

ReRangasuamy, 5/o Perumal Naidu,.

“'—\{gd Briver 'B! Grade,

Lw{ 223, No,17/8
Nayam 5+reet, é oic-2

% 6/c Suami Nathan,  $1,Nc.280 te 299 are

kZszmg gPhLv13 Docr 414/D

ureti JiDriver 'B' Grede, applicants in 0.k.53/93,

vee “RPPLICANTS.
X3 OCOﬁtd /"'



|
|

_3po,

301.

303,

s05;

35,

306,

307.

308,

'o'o‘ a0 ..

P.Pangunni Menon,
s/. T.CeKoNair
Retired Guerd Tat Snecial,
S.Ne. 15200, "Feurnami®
Nangapna Nagar, P.0.

" Dlavakkot, Pin-678 002,

M. Krlshnan Neir,

S/e Kunchu Nair, Retired..
Driler, A Special,

S.Ne, P 6444, Srishilam,
P-U.Dla\lal’knt.

V.Sreedharan Naii,

S/o f.R.Krishna Pillai
Retired, Guard A Sperlal,
5.NL.15202, Thuruthel,
Aymanam P.0., Kcttayaep.

P.A.Rejan, S/o P.u.ﬂppu,
Retired Guard A 3pecisai,
S,No.16144, Hous= Ne.u5/508,
“Reshmi“ Nea1 P.A.Caieny,

-Cochin-" ﬂ

C.Kutty Nurayenan,

/o V.C. Nerayanan Nair,
Retired, Guard A Spscial,
S, N0.762u' Chembra Hdeuss,
Shoranur - 679 121,

’TP,K.Kpshy” S/o P.K.Koshy

Retired Guerd, 5.Nr,1520%
Vazhakaleyil, Gngadikal F.0.
Chengannur, 6in—689 122,

Kel eKupian,

S/0 K.P,Lonappen
Retired Guard A § pecial,
S, Ma, 15216 “Chandlri“
ngh School Road,

. P«O.iFarappur, u1a. TrichuL

Pin~€8g 552,

N Ramakrishnan Nambidi _
s/p Chit“an”Bhattathi“Jpad
Retired. Guard’ IR,
S.Ng,14046, "Karthika®,
RamaVérmaeram, Trichu* f80

VN, SerEJani,
W/o Late: A Rengen, Ret;rad
Driver A épecial
S.No.F 4367, Sreo Rengam,
Pump Engine Road,
ClavakKet- 678 l02

631.

ves. APPLICANTS
u‘c .Cont_d- /"_

A
e
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Je 8/x LeBuMannadiar, Retired.; =~ : .
G‘I.Jaif.‘d.‘ﬁ.’~ S'N.‘k 1521.3’ L
- Panikkath House, = "7 T . -
“Kellengode, Palghat - 678 S06.- R
V,Madheven, o ' ”

ﬁfj}
iz
.,
31%}

315.

316,

S/o Ueluchami,‘Rétireé.,

Oriver R Speciel,

S.No, P 2133,

Dallath Hocse,
Kuthupgramba, Edethara 2.0..
Palghat, Pin-678 611,

KeMeKunhimohammed,

$/c K.Moideen ibya,

Retired, Guatd. IC',

S.No; 6633, Cherwdath Huuse,
‘Kuttamassery, Aluaye--£23 193,

R)Narayanéh5§5/;iB.Rajaram,

Retirsu Driver Gwods,
5.Ns,PT3 100505, 120,
Jeevanantham Street,
Poonthurai:-Réed, Trades:z,

C.Kumarasamy, S/o0 Chinnappsa
Gounder, Retired,, Drivesr
‘B!, S.No, P 4206, D.No,Ebd,
Shelap Pryvae, Suthanrs Purem,
Erede<7s

T.S.Remaneerthy,
5f¢fT§K¢Sondaréjalu -
Retired.,, DriVer"A{ Specisl,
S.Ne.P 3540, 15, Sunpdaram
Street, Erode-2,

A.Abdul Jeaffar, '
S/e Abdul Keder Retived.,
Driver, Geods, g.Nn,V 44,
235 Kalysnasundaram Street,
Erede- 638 002, :

S.Akngamuthu,

5/o0 V.Sitiha Naickeri
Retired., Oriver B!,
S.N.. B 1365, DON0'411. D,
Reilway Coicuny,P.0., '
Eroie_.

Tej, S/é:Uelleirm,

Y

Driver tA!

2dyem P.0., Erods,

+No, P 3542, Telsphone Negar,

§13Nos,‘300 to”311 are
spplicents in O.A. 54/93

ese PAPPLICANTS
- ..J_;;:. Cantd_. /"~'

.Q,
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‘ Ke.Chinnapaiysn,

318: S/o hknumsn, Retired.,
Shunter 'B‘, :
S.No.F 7458, 76, L.G.G.S.
Colony, V.0.C. &ireet,
¥ollampalayam, Ersde,

M.Krishnan, S/o lMunusamy,
Retired., éhunter, o
S.Ne 10072, PTJ, c.N2,412 L,
Railuay Colony, Eroda.

319

>

: R.Thisgarajan,

320L S/e Ramsswamy, Retired,,
Guard 'A' S,No,14332,
Thangapattalaikarar cave,
Popnthurei Road,

Erede.
491}, A.Chinnaiyan, .y $1.Ne.312 to 321 are -
S/a Rrumugam, Retized., erplicants in 0.k No.55/93

Driver 'A% S.No., ? 71Y6
Ne,331 A, Railuay Cclernv,
Ercde,

P.Subramanian, S/c ®.Psleni,
Retired Guard 'A',

Staff No,7448, 112,

Vinzyger Ksil Sircef,

Sgstri Nagsr, Erede-€38 002,

322

.

S.Kannimuthu, ,

S/u Subba Thevar, Retir=d.
Gusrd 'R'. §,No.16060,
Sundarammal Iliam, 11/8
KIII, Nanjappa Laynut,
Sulur, Coimbatere-641 402,

323

R,Anganna Pillai,

S/e Rangaswamy Pillai,
Retired, Guard, -

S.No. 15271, 20 hertn Chinne
Mariamman Koil Street,’
Karungalpalayam, Erode-3,
ferryar District, '

3244

e, 'V.Mari, S/s Venketesan,
28.  Retired Guard, 5,No,12563,
No,III, "Thera Illam®,
Kurikaranpalaysm,
Mulapalayam Pest,

Erode-2, Periyer Cistrict.

V.lakshmanan, S/s¢ 5. Vadiveliu,

Retired Guard. 3.Ne,13756.

Bharathipalayam Street,

‘Kuriksran pelayam, '

Mulapalayam Fost, Erode-2, o “

yv Periyar District. «.. PAPPLICANTS.
V ’ : : ) -.Contd 0"/-

$28.
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- N el

| 321,
328,
329,
330,
3?1,

332.

333,

334,

Ve K Shunmughasundaram,

$/n .S.Keruppanasamy,
Retired,, Spec!al grede Cuard,
5.N0,3/T 35, 194 E,

Jailuay Colony, Near Railuay
Tnlony Past folce, Erode,

¥.KeUnni Nalr,

$/v K.Raman Nair,

Retired., Assistant Cuerd.
S8,N0.1902, Contchery Strzax
Erpde, ‘

R.Lekshmanan, S/¢ Tamasznv,
Retired 'A! épecini Guara,
S,Ne,7213, D.No, 183,

Sestri Naqar, badayampcl'vgh
Read, Erede. - Z, :

¥.Suamyeppah,

S/o G.Visuvasam, Retired

Euard, S.Ne, 14107,

5 KaruppanaSUamy Koil 111 Sicee,
Surampatti Road, crode-63€ CUY,
feriyar Dist:ict ’

R.Veeraraghsvan,

S/o V.Rema Iyer, Retired
uard, 3.Nc.?523%, 6.9,
Tayumanava“ Street ’

?Undural Resad, Erode-oSB 002,

X.Ramalingam,

§/o0 V.Kandasamy, Retired.,
Driver 'A', S.Ns,. PTJ 10052,
Door Nec. 16 East Pettakarr,
Street, Erade-638 002,

E.R.Samuel Rej,

-5/0 G, N.Anandham Pillai,

Betired. Driver 'A' Special,

~83Ne, P 2836, 23 A,

fanchayat Unlon Street,
Banthepe, Podanur,

"Loimbatere-~23.

K. Kader Ali,

5/e Kader Batcha, Petired.,
Driver 'A' Special,

6, 168 Main Rear,
mllrodu.

Naniarpa

., Driver 'AtY,
1 Arthi’"I1: am,
Pesdanur-23,

/’

§1.Nu,322 to 332 are
applicants in 0.A.56/93,

... APPLICANTS,

Ry '.Contd. /‘
N
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' 3,Velusvemy Pillel,
 S/vn.A, .Sankaralingan Pillai,
3364 Retired Driver 'BY & No.6&37.
.D,Ne, 360, Selvapuram, '
'North Perur, Main Read, ™
Coimbatcre-641 926.

K, RangaSUamy,

5/0 Kuppusuamy Naidu.
Retired,, Driver, 'Al
Specialy S.Ns.P 0464,
D.Ne.24, Main Rnag,
Podanur-23, Tamil Vedu,

337.2

K,Ahamed Sheri-f, '

338. S/. A Kader. Batcha, Rei‘lr‘vd.,
D-iver 'A! Speciel,

" S,Ng.P 4341, Main Rgad,'
deanur—23 Tamil Nzdu.

s g7n3$ppﬁ ?211“’ Neid $1.Na.333 to 339 are/
19T = Venkettaswamy Naidu, . ts in D.h.57/83.
. . Retired Driver 'BY, rﬁllcan
'5,Ney P 3498, Bajanei Kovil A

Street, Pgdanur-zs,
TémilfNadu.

K. Palaniaoha.,

. S/. "Kuruppanna Goundsr,
" 340, Retired., Bndwar-'n!,

T SN, W 4333, Na, 88,
Vilangaftur, Kedachanallur,
Erude - 10. :

M.Palaniappan,
341, S/n Marappa Geundei,
*.- Retired,, I Fireman '8!,
. SNa, P 4382,
I Uellaikattur,
Kedachanallur P.0O.,
Thiruchengedu Taluk,

. M,Chellappan,

242 S/C Marappas Gounder,
“* Retired, Shunter, .

S, N..9454, ‘Alampalayan,
Palllpalayam, Erede- 6.

A. Palenlappan, I
S/u Athathappa Gouwder
. Retired,, Badwter,:
S.Ne..P-7465, Ns.504 A,
Velankateor, “ ™ .
KadaChﬂnallUl’ EI‘Dde 104 ] e AplecANTS.

V A*.

© 343,

.-..C.Ontd. /— .

‘¢




_ P Gurusamy, v
'5/0 Paleniappe Gounder,ﬁ;
Retired,. Driveir "A',
S.No. M 7160, Nod anﬁ,
L G.G .5 COany,
Kellempalayam, Erde~2.

. 344,

R, Kumarasamy, :
345, - S/0 Ramasamy Gounder, "
* Retired,, Shunter Leco,
S.No.P 6315, :
<Cov1ndanoalayar,
Alampelayam P.0N.
Vl8e,: Erode.

' G, Samuel Dural Sa.y,
346 3/0 Gnanadurai,

* Retired., Drlver LN
Spl. S.No. P 3107, 32
Upstair 4th Crusc Roao,

Paramasivepuram,. | Jled]‘J/l EU i,

: Y Sengodan,
347, S/n \Velappa Goundel,
* Retired., Shunter/luco

5.No, F 3510, U*AaHKafdJr,
D.Me .54, Pulapalayam P.O.,

' Kadachanur (village).

C. Nachlmuthu,
348 S/o Chelleppa Goundern,
* Retired,, Shunter, -

S.No.P 4384, Pnclapalavzm Fas
Kadachanallur, Palipalayem,

Erode~6.

X R T.S oAlAimOideen, -
249, 9/0 T.J.Shirfuddin
‘Retired., Driver 'A'
Spl. S.No. P 3260,
47 T ede Shirfuddln Street,
'Sestrl Nagar,
Near Ralluay Colony,
Erode-

b4

L V.N.Ramankutty Nair,

350, S/o V.Narayanan Nair,
Retlred., Driver 'Lt

A 10 Puehnaleya.

ellege Roac,

678 CO1.

, agna Iyer
T i KE d A’ Spi.
3 g 7¥gN-.,/7ao
dyaL,Sfﬁg Streei,
LKb& e L0,
Teath ﬁglpalgfat -
628 003,

S1.No.340 to 349. are
applicants in 0.h. SQAQ&.

oo APPLICANTS
! Contd /

e S e crimnd k.t R L eecma L
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353,

354,

355,

356,

3574

358,

3594

3604

352,

A -.. 46 ..

C.Chathu, S/o Appqg

‘Retir~d,, Driver ‘

S.%o, F 5287,
Kurungad House,
Maruthe Toad, Palghat.

t Krlshnan,

S/o A,Arumughan, Retired.,
Driver 'B', S.No. P 9449,
Chungath Hausé,‘vallpad
P.0, Palghat-47,t

F.Sukumrersn Neir,

.S/o P.Sankars Menor,

Retired., Psst., Geszd,
S, Nu.15394 Pslakkott Hous

: Thenur_vla. Porli,
. Paighat-67§ 616,

P.Govindan,

,S/o P. Sarkara Nenun,

Retired., Guard *B*,

S.No.2024, Sr‘va;?am,

H.No .M, 6/33 indire Wzgar.

,Kallepully,.Palghat-S.

R.Narayanan,

S/a V.Raman, Retired.,
Driver 'A', S,Ne. P 5B47,
Chandriks Nllayam,
Korathodi,

Kadu ki anki unnan,
"~ Palghat-678 005,

N.Velukutty,

S/e Narayanaswamy,
Retired., Driver
SyNe,PTI 10113,
Fmbalaparambu,

Near Madrassa,’
Kavilped, Palghat-17,

T.Velayudhan,

s/o Theethy, Retired.,
Guard'C', S.Ne, 16223,
Devi Badan, Pottakulem,
Kav1lpad P.0., Paluhat‘

V Ulsuanayhan,

/o Kubhnaa, Retired.,
Loco Shunter,

S.Mo. P 57184,
Vellankad, Ksvilpad,
Palghat-17.

V.Vasu, $/¢ Velayudhan,
Retlred., Oriver 'A',
S.Ne, P 3164, Chandrasoudhem,

Tannissery, Palghat.
% ,

I TS A T C R ——.

... BRPLICANTS.
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361,

362,

363,

164,

365,

366,

e 47 s

v, Maihevan,'

57- Velayudhan,
Retired,, Driver 'B',
S.fNu. P 93355 Rahendre
Sadanam, Melepurem, _
“lavekkct, Pin 679 002,
Palghat. |

T.V.Veleyudhan,

S/o P.Veeran, Recired,
Guerd 'B', S.No,68%5,
Thurakad House, P.O.
PerunguttukurL531.
?alghat.‘

V.Sivararan Neir;
S/o K.Kessvan Nair,

‘Retired,, Guard 'A',

S.No,5852, 72/R,
Instrumentation leun shi
P.O. Kanjkooe &e;t,
Palghat., ‘

S, Upnraraghavan,

5/e P Singaram, he*Lre4
GU ‘P' S NG.14U
H’Nl. H-Z, Housing Unit,
Karamadai Road,
Natﬁupaaa,er

Pin-641 301,  Tamil MNacdu,

M, Narayanan Nair,
'S/e Thavitta Iyer,
Retired,, Diesel Asst,

- §,No,.P 9444

Mullakkara Hnuse,
Fuduppanlyaram Pede,
Palghat<678 733

KeKs SUQ“amanda Iyer,

"S/e K.S.Kuihna Iyer,

Retired., Guard
S.Nn,1849, N..3/125,
L.N.Puram Vlllage
Palghat, ‘

P, Balakrishnan,
'S/e 8,Ukkands Warier,
Rptired., Mail Guard

Tt

cee. AEPLICANTS
...Contd /



37

36

37

37

37

374.

37

37

6o

oo 487

R.Paramasiva Menon,

S/s M.N.Raman Nenon‘
Retirecd., Drivar 'P! Spl.,
S.No, © 4684, |
Sh’vesilam Madathil Housc,
Vennakkara P.0s, "

NseTani, Palghet-4.

P,Thenkaraj,

5/c §,Psnnan, Retired,,
Driver'A! Spl.,

S.Ne, P 2760, 26 N,
Behind Ram Theatre,
?.0.Suramangalam,
Salem = 636 005,

‘i " A,Ramakrishnan,

S/o Rppu, Retjired.,
GUard'A' Spl.,

S.No. 6806,
Remanchenath Hnouse,
19/360, West Yakkera,
Palghst - 57€ 001.

C.,Gopalakristinan Nair,
S/s V.Madhavar Nair,
Retired, Driver 'A' Spi,
S.No. P 6443,

Cherukara Krishne Nivas,
P.JeKannadi, Pelghat,
Pin - €78 721,

S.5surirajen,

5/c T.K»Sundarare?alu,
Reti-ed., Driver 'A!
Specisl, S,No. P 2327,
233,/Vinayakarkoil 3Street,
Nadarmedu, Ernde-638 002,

K.Pandurangan,

S/0 M¢Kasthuri Naidu,
Retired,, Driver 'A' Spl,.
S.No.P 2902, 17/4,
Ammamandapam Road,
Srirangam-620 006,

VeG.,Vearasamy, :
5/s Govindesamy Pillei V.,
Retired, Driver 'A?!,

S.Ne. ? 1841, 48/2,
Subbaigh Street,
Sangliandapuram,
Tiruchi-620 001,

V.Sithan'

S/o Vaiadvri, Retirea.,
Driver 'A', S.Nc.® /775,
D.Nr.24, Jeevanda Street,
Poondurai Regd, Ernde-2,

*

51,Nc,350 to 372 are
anpiicants in O.A.55/93,

... APPLICANTS
odocentd;/‘




377,

378,

379,

380,

3e1,

382,

383.

- SANQ.
- Golden Street,

S.No. P 7444, D, N-.3/69
R “LQNNagar, Cavery .0.7.0.,

o» _49 ‘re

P Palonisamy,

S/o R. Angsmuthu,
Ret“re<,, Driver 'A!,
S.No. PTJ 10027, -
Vallelar Street,
Municipel Colony Read,
Erode-4.

Ny Prokianamy,

;S/a J.Arulanancam,
Retired., Guerd *A',
$.No, 6253

12,
Kamarajar ﬁtreet,
Nadar Medu,

Vinayakar Koil, Ereds=Z.

M Pengasamy

S/o C.Muniey, Retlired.,
Driver 'AT, 5pl.

PT3 19449, 21,

Thangavil allas Munisany Fosd,
Dharmapuri-63€ 702,

. KeMunusamy Naadu,

'S/s C.Krishnasamy Naidu,
,Retlred., Drivnr et
AFG. 'BY, S.Ne, F 618

D 5, Kaliyanna Gounder Thttuam,

“erundurai Ruad Ercde,

" P,Daniel Jnyara

$/a Paul Pillay, Retlred,,‘
Drivar *B', S.Nn,F 6441,
No,400 B Railue] Collny,
E;ode,_

R.Manickam,
S/c M, Argamuthu Naicker,

‘Retired., Driver 'A% Spl.

S.No. P 2901, 22/28,
Chinna Mariamman K01l 5£reet

Karungal Falayam, Er-de—a.

R Ponglannan,

S/o Ramasamy Gsunder,
Retired.,, Shuntsew,

“*o

ggar,
“gralayem, Salem.

/

VL,RC 373 to 383 ars

applicants in 0.R.60/93,

... APPLICANTS.
...Contd /-

¢ .




o panaliiiia -

393,

385,

3E6.

387.

388.

389,

390.

381,

382,

'Y

LI ] 50 L ]

G.Kennizny :

S/a Cacinderajelu Naicu,
Retired., Criver 'R!
Spl., 5.Ne. F 3042,
NG.420 K, Reiluwey Culany,
Erode-2,

R,Rengasamy, ,

S/3 Remasamy, Retired,
Crzver 'Ct,

S.Ns, PT2 10238,
Kelingaruyanr Pzlayer,
Fudur Bheveni rost,
via Erode-638 301.

K.Gevindan,

S/o Kandha Gouncer, Recized.;

-~

Driver '8!, S.Ne. ¢ 9483,

Ne,102 C Type Railuey Cuolory,

G.Narayanasamy,

S/e Goipdarajaly faiudu, .
Retived., Shunting Briver,

S.Nu,PTJ 10563, 3AR%,

Nader ‘Medu, Pronduzail flezd,
Er‘de—-z .

K. Varedharejan,

S/e Karuppan, Retirec.,
vuard 'A' S.Ne,2122,
Thirumurugen Street,
Sastri Negar, Eoede.

V.Arjunen, ’ |

S/s Venkatachalem, Retired.,

Guard 'RE' S.Ne,12438,

38, Namasivayem Streel,
Kellempalayam, Erode-2.

F.Muniswvemy, S/0 Muthu,
Retired,, Driver Special,
S,No. P 9389, M/52,
E.V.,R.Periyar Nagar,
Erade,

N,Muthusamy,

S/s Rellappa Gounder,
Re*ired, Oriver 'BY,
S,No,B085, 1/113
Cdeppalli, Cauvery R.S.

"Erode.

P.Visuanethan,

S/e S.Palenivelu, Retirad.,
Guard 'A', Spl.

S.No.7620, 324 18!,

01d. Reiluwezy LCelouny,
Railuay Coleny Fast,
Ercde-2,

£

... APPLICANTS,
...Cont;li./—
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385,

396, S/- Kuppannané %:tnreﬂ

e 51 40
: R Venkataeuamy, '
394, 5/0 R.Remakrishna Neidu,
Ret*red., Briver 'A¢
Spl. S.Ne, P 28S2

126, D Reilvay Celony,
Erode-Z

M Chinnqppan,‘

S/n Muthusamy Goundev
Retlred., Shun*er,
S.Ne’, P 6965,
Odappalli, I Yerd 37,
Cauvery R.S. Ernce.7,

K Ehennlmalai
Shunter ‘B'

Nethaji atteet
Ké1lemsalayem, "Erode-:,

P, 3494,

KeS.Abdul Sathar,
'S/n R,Khader Sharle’f,
. Retired. DrlUGI 'R,
S,No, P
" Ambedkar Streat
Sastri Nagsr, Erode-2.

397,

M/Chinna Govindan,
o  9/e:Muthusamy, Reiired,
398, Guard 't Spl.,
, S.No,67%2, B 4o,
chs1nq Unit, Sampath Naaa
Ercode-11,

H.Kannan, S/c R.A. Hammantha Gounder,'
Retired., Driver ‘A',

S.No. B 1418 26 B,

Khader Nahideen Sah¢b Street,

Erode-2.

350,

N.Ramgsamy, 8/uv Nglia Gounder,
400, Retired,, éhunter
* S.No. P 4230, No, 1/56
Puduppaleyaw, Kattur,
llampalayam Post, .

~R.Ke.Subramaniam,
4C1 S/e R,Kannish Naidu
* Ret:red., Driver '‘A° Sei.

Hsho., P 5509, Ne, 568,
pkﬁyﬁTkara gtreat,
vsm AR

’. .,engo an
fChinﬂqp a Goupnder,
1ged. )m*jvar, tpt,

T eee ApPLICANTS

' CC.ptd /""




411,

403,

404,

405,

406,

407,

408,

499,

410,

. q0 52 LI J

F.Palanisppan,

S/o Pongia Gounder,

Retired., Shunter,

S$,No,4019, 85, Govindempalayam,
Alampalayam P, 0., Ercds,

KoNellathaMbi,

S/e V.Kumarasamy, Retired,,
Guard, S.No.15721

1/2 Egst Street AlewnaJA)aw,
Ercde-P. _

P.S.Krishnan,

S/o Subramania I¥er,
Retired,, Guerd

'S, No. 11723, 4/500,
Chethapuram P.0., °
Kalpathy, Palchat.-678 00i4,

R.Raghavan, S$/e C.hppra,
Retired,, Drivar *C!
S,No.4105, Alangode ilou ::,
Dlavakket, Palghat—ﬁ?? 802

? dney 'O! Mells,

/ He V D.! lqegl.
Retired,, Drluer tat,
§:Ne. PTJ 10351,
-Catevin - Rnblﬁsnn Raad,
Palchat-678 014,

V.Arumughan,

S/s Ayyapoaﬁ, FRetircd.,
Driver 'B', S.Ne,2136,
Prasanthi, *sree Sathya Sai
Nagar, Kallekulanqara P.0.,
Palghat-678 GO9, |

R.Palaniappan,
S/o Rangaswamy, Retired Guard
'C! S,Ne,1791,

" Shaini Nivas House Ne.36/664/1

klangeds, Olavakkot,
Palghet-678 002,

-P.Krishnankutty, .

s/o Cheriathu, Retired.,

Guard 'C', S, fo. 6093,

Paoinjakkure _Houss,

P.0. Alzalur, ‘vie.lakkidi
: - G679 3C2.

K«V.Ramanathan,

S/s K.V.Visuanatha Iyer,
Retired.,, Guard 'A'm
S,Ne,13502, 2/137,

Neuw Kalpathy P.0.,

~ Kalpathv, Palghat~6?8 0e3.

' S1.No.384 to 404 are

applicants in N.k.61/93

... APPLICANT S

sa .Co,n'td./-



412,

414,

415,

416,

4117,

418,

r‘ RN ’Ka
’ﬁgfigg

M. Krlshnan,i

5/o Nayandg\ Retlrei.,
Driver'A pl.,

S.Ne, T 1871,

1Sai Nivas!'. Thekkeperambu
Puduppaniyenam P.0O.,
Palghat-678 733,

T P Belakrishnan Nalr,
S/l C,Sekharan Nair,
Retired,, Giard 'A!

-S8,No, 105 5, Mou*ket House,

Wankuriss1 P.0s, vias

" Markarai, Palghat—ﬁ”ﬂﬁ?

KeM.Kunchu, |

S/ Menickan, Retired.,
Driver '8', -

Sehe, P 4461

Kallingal House,

' Peruthipulld P.

Palghat-678 543.

P Raghauaxkdttv
S/o V.Pedmanabhzn hsir,.

"Retired,, Oriver &' CpJ

S,No, P 6977,
Sarayi quusqery P.0.,
Palghat 678 007,

VK Pumekrisbnvn,
5/0 K.Sankaran Nair

Retired,, Briver ‘F‘

s, Na P 7791 Arupuzha
Cheruvathur’ House, Parli 7,0,

Palghat-678 612.

KeP.Krishnan,

s/ Sankaraﬁ|Na1r, Retired.,
Guard 'B', -S,No.6766,
Venkatesuara I1) am,
P.0.Pampedi, Via. Tiruv1larala,
Trlchur District-seﬂ 597, .

K.Vasu, 8/o0 Kunjunny,

‘Ratired,, Godscdhurter '8f,

S.Ne, P 5301, Venkalathodi
Melepuram, Olavakkot P.0.,

“Ealgha+ 672 002,

5/o0 Raman,
aﬁ§gr1mer RY

nath House,
" 0‘ NeS.S.Engg.
' Ctalgha* g78 008.

es s -APPLICANTS,
o -Cont'do /"‘




420,

421,

422,

423,
424,

425,

426.

427,

42e,

L} 54 *e

K.Balakrishnan Nair,
$/v T.Govindan Nair, Driver
'BY, S.No.P 749,

- Thekkumcherod P,0.,

Vadakkum Mangalem,
vie. Nttappalem, Palghat Dist,

’.K.Ramechandran, $/0 Kannar,
Retired,, Guard !Af

S.No. 7192, Alangcd Housa,
Olavakkot, Palghat-67¢ 067 .

KeBalan, S/o0 Kannen,
Retired,, Guard 'a‘

8,Ne.6121, Sri Naraysnji

Nileyam, Alangod,
0lavakkot P.0., Palghat -
' 678 00z,

C.Keishnan, $/0 Chupra,
Retired Asst, Guerd,
S.No.6333, Kalathilflnuse
Rlangods, Olavakkot P.O.,
Palghat-678 002, :

R.Krishnan, 9.No, 6767,
ksst, Guard.,, Ramelan,
Krishna Nivas, Alangod,
Olavaekkot P.0., Palghat,

L.J«Coelho, S/0 F,.Coelho,
Retirsd,, Guard 'Af Spi,-

S N¢.14493, Chinnammal Street,
Noorabad, Fodanur-641 023,
Coimbatore Dist,

K«Dhanashu,

S/o KeM.K.Gangalya, Retired
Oriver 'A' 8,No.P 6804,
147/ Anthonipuram P.O.
Suramangalam-635 005

Salem,

K.Mayan; S/o Kandu S1.No,405 to 427 are
Retiggdi, Quard(a): _ applicants in 0.k.62/93,
S.No.1218, Kozhangottil House,

Rtnirked, P.0,Gandhiseva Saden,

Perur, Palghat,

R.Laxmanan, S/c E.C.Rengesainy
Naidu, Retired., Shunter
Eiesel, S,No,9514,

No.S, ‘Keeraikare Strest,

Erode-1, ive RPPLICANTS
v o

««Contd, /=



2 B

429,

430,

431,

432,

433,

434,

435,

N, Sengodan,

S/o Nenjappa Gounder,

Retired. Shunter,

Loco, S.No. ' 5250,

East Thutflpadayam, : '

- Door No,431, kadachanur Ulllegn
Pallipalayam-O

V Perumal I,

$/o Venkatasamy Naidu,
Retired, Goods Driver,.
SNG- v’ 12, 9.No,91 C,
Leighbe7aer Suramangaxan
- Main Road, éalem-d.‘

V. Kumarasemyﬁ 3/0 Jelapra .
Gounder, Retired, Skuntsrts!
S,No. P 4433, No.119,
Alampalayam Post FrodenG.

S Uelappan, S,o Senncda
~ Gounder, Retﬂrod Shunres/
Locc, S. nq._94292 7/3-%1,
Puliamarathu‘House,
Gevirdanpalayem,
hlawpalayem P.C., Crode-3.

P.Kolandai Ggdunder, 3
8/o Palesni Goundsr, Retires.,
Fireman 8, 3.No,P 5362,
Blanjaﬁ:;uﬁanﬂbﬁuﬁttestw,
Nadarnadu, crodu—z.

8.Sengoda Gounder, ,
5/0 Marimuthu Gounder,
‘Retired., Fireman A,
S.No.P 5041, Alempa ayam,
Pudupalayam, ‘Pariakadu,

: Palllpalayam; Erode-6.

5. Varadharaja Mudaliar,
5/0 Sundar Mudaliar,
Retired,, A331stant/01esel,

~ §.No., PTJ 10158, 104/0
- Railway Colony, Erode -2

Ka bengoda Gounder,
:uppanea Gounder,_

'cty,
78’ (\io.u1c L. T]D
Erode-2,

GUerd

... APPLICANTS

K --ocﬂnt.do/"




438,
439,

440,

442,
443,

444,

445,

446,

| 2

..' 56 L N 3

P.N.Balakrishnen Nair,

S/o Raman Pillal, Retired,,
Guerd, ’3. N006966_’

Mangeleth douss,
Nedungottor, Shoranur,
Pin-679 121, _

K.Nareyanan,

8/0 K.Unnamen, Retired,,
Driver'A!, 5,No, %925,
Karamanna House,
Vadanamkurussi, P.0.,
Vadenam Kurussi, via..
Shoranur-1.

M.Chinnan, $/o0 Ramar,
Retired., Asst, Guard,
S,No, 7040, Manichithodi House,

- Nedungotur, Sheranur-1,

T.Velukutty, S/o T,Neraysnan,
Retired,, Driver's?',

S,Ne,P 5776, Thuvvakkettil

House, Nédupgottnor,

Shoreanur-1, Palghet Cistrict,

KeV.Gopinethen, S/o Kumaran,
Retired., hsst, Guarc,

S.No.15447, Kallozhi Vattathédi

House, Pzruthipra, Shorarir -
' 679 121,

R.Balaraman,

5/o K.Rajamennar Naidu,
Retired,, Driver 'A' Special,
S.No.P 4660, Sastri Nagar,
Railway Colony P.0.,

Erode, ~ .

Ve Achuthan, :

S/o Venketareman, Retired,,
Driver ‘At S,No.B221,
Railway Cnlony, Erade,

C.T.Hewett, S/o0 A.M,Heustt,
Retired., Driver 'A' Speciel,
S.No., P 2942, 278-H-Type,
Railuway Colony, Ernde-

. 638 00Z,

M.Chellappan,

S/o Muthusamy Gounder,
Retired, Driver's’'
S,No.P 5774, 31,
Thiruchengaodu Road,
Pallipalayam, Erode,

S1.No,428 to 442 are
applicents in 0.5.63/93,

.o APBLICANTS,
. o.CO ntd g/"

[
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D.D.Rozarie,

'S/o P.D, Rozario,

Retired,, Drivar 'A!

5p801a., S.No.P 3029,
30 A, Sastri Nagar,

Erode5

- 147,

|
., K,Marimuthu,
448, 5/0 Keruppanna’ qounder,
' Ratired, Driver 2!,
- S,No, P 5333 N2, 36,
Kasipalsyam,
Annadurai Struet, Erode,

K, Palanlappan, )
449, "3/0 Keruppannan, Retire
* Rssistant Guard S.No.7
9 Sadayan Palayam Road,
Sasthri’ Naoar, Erode,

d.&
£55,

oV, Ramesamy,
450 5/0 Velappa Gburder,
* Retired., Loco Shuntpr,
S.No.4919, Pallipalayan,
Rlampalayam,P.0., Exorde,

P.Kandas amy
451, S/a Paramasiva Gounder,
Retireu., Shuntsr,
S,No.P 9405, Nc.422,
hlampalayam, Palllpa]evam,
- Erode, - |

. .. C,Palaniappan, ‘
452, S/o Chinnathembi, Retired.,
Shunter, S.No, 4379 :
- East Thollipalayam,
$.P.B.Mill Colony,
Erode.

~© M.Dakshinemoorthy,
453, S$/o Manickam, Retized.,
Driver 'B',}é.do. P 9511,
Kumaramangalem P.0.,
Thuthiputtu Pin.-635 811,

Ambur ( h;DlSt\.,

. Ne Balakrlshnan, _
454, 8/o M.Narasimhan, Retirec.,
.an¢_ﬁ‘k‘ §.No,12 €19,

/\ugar, South "Rvernue,
“;r, Madras--600 AP

ves RAPPLICANTS
o0 .Contd./—-
¢ .
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P.S.Sanjeeve Rao,

456, | $/o P.NiSarvothme Rao,
Retireds, Guerd 'A' Speciel,
s, No,12522, B,30,

Housing Unit, Periyar Nagar,
Erode-638 001,

: mos’oﬁdel Jabbar,

457, | Since deceased by lLegal Reprasentative,
' Smt.Heerajan, 67, :

Kovalam Street, Teachers Crluny.

ERODE - 11.

_ ReNarasimhar,

458, | 9/0 N.Rengasamy WNeidu,
Retired., Driver "% Spuriaz!,
S.No, P 6978, Shastri Negar,
Kamaraj Street, Erode,

_ R,Thangavelu,

459, | 8/0 P.Rengasemy, Retired,,
Guard 'A', S,No.129%8&,
- 498, hgrahara Street.
Erode-638 GO1,

K.Palaniappan,

460, | 9/c Kendappa Gouncer,
Retired,, Driver 'S',

S.No. PTJ 10070, Dr.No.10/MS,
KRPD Road, Kerunkaran Medy,

o

Pallipalayem, Erouve--628 0o,

k,James, $/o J.bErokiesuzicy Pillzi,
46%,| Retired,, Driver '&' Spl..

S.Nc. P 2819, B8/13, ldeeva Nacer,

. Rangam Palayam Post,

Erode-638 003,

4 A, Karuppannan,

462.| S/o kppeji Gounder, Retired.,
Shunter, S.No, P 5121,
Odappslli, Pallipelayam,

Erode-6,
N.Sengodan, S$/o Nalla Gounder, . S1.Nos.443 to 463 ere
463, Retired,, Shunter, S.No. P 5295, applicants in 0.R.64/93

East Tholliye Pelayam,

Kadachanallur Post,
Erode-6. ' ‘e e BPPLICANTS‘

v | ~ essContds/-




469,

466,

4674. . .

Q.r

-

- Qe

R I N e

L § . 59 ‘. 4.'_ :

K.K.Krishna Iyer,

 §,/u K.Krishng Iyer

Retired.5¢8uqrd/A'§p1, c
§.No.13745, Chembei Villege -
P.0., Ketteyi, Palakkad,

Pin 678 572, : .

N.Meemban,: - - '
S/O MoNakElam, Retired'.’

 Loco Shunter; S.MNe,F 5323,
Mullethody House, -

:

Kariangude,Pi0. Kottevd,

‘Palakkad Distrint.

C,Gangadharan Nair,

$/o K.Kunhen; Nembier,
Retired.,'ﬁs§istaht Cuacd,
§,No,1864, Lakshmi Nivas,
P.0.Puthiperiyarenm,
Pelghat, Pin-€78 733,

G,Parasuram%n,
§/o0 P.Gopal Pillei,

' Retired., Driver gt S
S,No,P 3067, “Sarasusathl NEvast,

Rayappan Street, P-Jd.
Thabhemangalem, Falghat-
: 678 102.

C.Narayenan,

s/o A.Chendu, Retired.,
Driver ‘A', S.No.P 7479,
tLeela Nivas'; P.0. '

© Pudupperiyaram,
Pelghat-678, 733+

K;RaghaVan,?

. 8/o M.Krishnan,

Retired., Driver 'A!

Spl, S.No. P 2400,
Mullarithodi House,
Katimgode,vP,O. ' o
(Kottayi, Palghet-67% 572 ).

- P.K.Sivasankarsn,

]

s/o P.C.Krishnan, Retired., -

Guend, S.No.14108,

/g'gﬂigM*NAQ‘“ na House, P.0s,
/ Mannuiw 676 642 :
v é{i .;,vgg‘ . Q

.angara,

5 N
h1dantipien,

.gg%ﬁ%g@a_gﬁﬁy Pilles,
P

‘~,df; suaTd S.N0;14117,
1d Kggu{féoad, Lalapet F.Cey

\# —IricHPDfet., Temil Nedu,
s -

Pare B3 05,

N ey

.. APPLICANTS

i ..'.icontd./-' o




472,

473,

474,

475,

476,

477,

478,

479,

[ 3 “ [ I8

T.R.Unnikrishnen Nambier,
S/o Raman Nembier, Retired.,
Guerd 'B'm S.Ne,9791,
Abhilésh, Revipurem ,

" Kechi-16.

KoV.Sarasuathi Amms,

W/o Late K.Balskrishna Menon,
Retired,, Driver,

S.No,P 3512, Kallazhi Houee,
Pudussery, Cheruthuruthy.

A.Kunhikrisknan Nair,

S/o P.K.Sanksran Mair,
Retired., 'A' Gracs cuerg,
S.Ne.9685, Krishna Vihar 7.0,
Paruthipulli, Palghat.

A, Marimuthu,
S/e M,Pngsmuthu Naickey,
Retired, 'A! Spl.,

S,No, P 3574, 109,

Dhanalakshmi illain,
Kumaren Street,
Kavungal Pelayam, Erede-J.

M, Natesean,

S/o Muthusamy Gounder
Retired., Driver 'Af épl.,
S.Ne, P 4366, P.L. 1612,
I,C.Police Querters,
Dhangandhicri Negar,
Pondicherry,

G.Kehbdul Sathat,

S/o G.Khader Badsha Sshib,
Retired Guard 'A' Spl.
8,Ne, 11786, 17 Syed
Jalel Khan étreet, Fort,
Salem, Pin 636 001,

R.,Ramasamy,
S/eChinnakesavan, Retired.,
Driver ‘B! S.No., J/M 1297,
176, Mandspg Veethi,
Erode-1.

M. Ibrahim Khan,

S/o E, Mohamed Khan

Retired,, Driver 'ﬁ‘,

S.Ne. P 3028, L 245,

Shemshed Manzii, Persar Neger,
Erede-1,

S1,No,464 to 474 - ere
srolicants in 0.k.65/93.

... APPLICANTS
XX CDntd. /"




L
S
!”
!

400,

481,

482,

483,

484,

486.

487.

\ggsthrl hagar
\\' StgaatJTErade.

ﬂk\\ff‘\G //{

‘51
L. Narudeppan,
$/o L: kshmeanan, REtired.,

‘Diesel Shunteré S.No, V.85,
t

93, Thiru V.K.Street,
Kollampalayam, Erode-z.

G.David, /o D. Gabriel

3

Retired., Uriver 'A! grade,,

S,No, P 2269 223,

Sasthri kagar, Sadayen
Palayam Road Ercde-2,

c bubrananlan,

S/o P Cninneppen1
Retired,, Guard 'h',

Spl., S.No. 12327, Plot 31,
16th Averue, Banu Nager,

-Ambathur, Madras-€0C 033,

C.Arokiasamy,

S/o P.Chinnappan, Petirsd.,
Drivar 'A' 3 ,Ne. P 2‘“5,
D.No,77, New Street

Erode~ 1.\ ‘

K Palanlappén,
S/a Kandeppa fuurier,

‘Retired., Driver 'A!

S, Nmn, P 7882,
Alava Gouncer Kadu,
Menienur, Salem-10.

C. angasamy,

S/o R.Chinnasamy \a*J_,'
Retired,, Driver ‘A! Spl.
S.Nn, P 2833, 32,

_Ghousethottam, Udumalpet,

Pin-642 126.

S,Abdul Kareem, :

S/o Shaik Jemaludeen,
Retired,, Driver '2' Spl,
S.No, P 2825, 30 Burrah
Sahile’ Street Mount Road,
Madras=2, },

RN Govindarajalu,
S/o R. NarayanasamY Naidu,
A

Retired,, Oriver 'A' Spl..

Ty

Rawaranickam ‘

, ﬁ*‘&ate KA Anthonysam
Re &i¥d, ,, O rlver tgt,

S, Nog P75165,] D, No. 5,

Pillayer Koil

&;&@T-P 4661, 51 North Strect,
?;4Q4¢ubﬁ%§@fm, Kumbakoram,
O

S, No 475 tn 487 are
appllcants in 0.6.66/93,

sre APPLICANTS
L N J .antd




439,

490,

491,

492,

493,

494,

495,

496,

o 62 _..v

Karnemal,

W/¢ ' a%e K.Singodan
Retired,, Driver ral Spl.
S,No, P 6826,

Mgligai Natesen Stores, ,
Nadar Medu, Poonthurai Roead,
Erode,

A.Zayalakshmi,

W,/0 Late P.Pngamuthu,
Retired., Driver 'R',
S.No.P 2304, Ne.27,
Pilliyar Koil Street,
Sangliandepuram,
Tiruchirsppalll.

G.Philandsm,

W/o Lete T.Govindon, Retirec.,
Driver 'A! Spl,, S.Mo.F 4EES,
No,74, Vandikaranthotiam,
Kollampalayam, Evcoe-2.

R.Jaya, W/o Late V.
Ramalin?am, Retired.,
Driver 'R' Spi., '

 §,Ne. F 3789, ED 284

'H! Type, Reiluay Colony,

Erode.

Dhanalakshmi,

W/o Lete S.K.Sivaprakesem,
Retired,, Driver 'A',

Spl. S.No.P 2895,

ED 352 B, Railuay Colony P.C.,
Erode.,

Parvathi Sakthivel,

W/o Late M. Sakthivel, Retired.,
Diesel Assistant,

S,No. J/M 648, 422 H

Railway Colony, Erode,

Nallemmal,

W/o Late C.Tholesiappan,
Retired,, Driver 'C',
S.No. P 6579, 29,
Kumaran Street,
Kollampalayam, Erode,

K. Lakshmi,

/o Late K.Raja, Retired.,
Driver 'C!, S.MNo. Y 223,
212 F Reiluay Cclony, ..
Erocde,

... APPLICANTS.
EX) .CUntdt/-
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497, Sampoornam,
W/o Late P-Arumugham,
Retired,, Driver 'A!,
“Spl,, Sobe, 3/M 818,
-ED 194 D, Rajluay Colony,
Erode,

498, S,Geeja Bai,!
W/o Late M.éénesan,
Oriver 'A' Spl.,
. S.No, P 2894, D.Na,1G,
- Lenin Street Chursh Merdo,
' "Reilusy Colony P.O.,
l Erode,

499, Pappa, vl Mo.468 to 499 are:
' L W/e Late K.inshnan‘ applicants in 0.A.67/93,
| ‘ - Retired,, Criver 'C}, : :
i - S,No, P 7945,
A Mooppaner Street,
01d Suramangalemn,
Salem-635 005, ‘

500, P.M.Arokiaazmy, -
5/0 Romuthu ‘Reti.‘fc(j‘,
Driver '4° épl.,

S.No, P 1718, No,752,
Sth Mein, 8th Crouss, -
M.C.Layout, Vijayanegsr,
Bangalnre-40,

501. N.,Marappa Daskry,
5/0 Narsyene Dasary,
. PRetired,, Driver '8',
- SiNo,P 8083, V3/48, -
Peris Vadaegampatti
Vie., Danishpet R.S.,
Omaiur T.K., Salem District.

502, Pushpavelli, .
W/o Late V.R,Velusamy, Retired ,
"Diesel BEssistant, o '
S,No, J3/M 1242, D.No.64,
Vavooce Street, ’
Kollampalayam, Erode-2,.

an,
KwoMadhalaimuthu,.
fizeghy, Driver 'BY,
D,No,.15 F/3

’

Moy

V sarﬁﬁiszs 015 aee PR

e ;COn‘tdo /"

FL ICANTS




"o'o 64 e . .
505. |A.Krishnaswamy Neidu, '

S/a N.Arumanathe Neidu,

Re+ired,, 3pl, Grade Guerd,

§.No,14310, Kandampsathy Pout,

Salem-szs 005.

506, |P.K. Sulechans,

U/a Kel'.Paramesusran,
Retired., Driver 'C',
S.No.P 4800 ED 397 B
Railuay Colony Pe U.,
Erocde-2,

507« P.h. Raman A

' S/s A. Paththcrana lysr,
Retired., Guard 'B',

S.Ne.15243, Dhanalaksnm “1lem,
Upstairs, Near Tempip
Subramania Nager, Salem-5,

508. | Ke.5.George,

S/o X, Slmpson, Retived,,
Passenger Guard,
S.No,.13413, Piot No.42,
Hdouse Ne,157 A,
Thiruvakavsndeanur,
Salem-676 0Cs.

509,. Ry Venkateﬂuaram,

,5/0 N.Ramamirthem, Retired,
Guard ’A' S.No, 15853,
5/437, Awnﬂdhk"“ NL-J--
Jagir Ammapalayam P.O,,
salem—» .

518, | C.Fongia Gounder,
. 5/0 Chinneppa Gouwnder,
Retired., Lecc Shunter,
S,Ne, P 4374 Perie Mottur,
Jagir’ Ammapalayam P.0.,
Salem-2,

511. | Ke 5 +Somasundaram,

§/0 K.K.Subha Rathinam Iyer,
Retired Cuard 'A' Spi,
S.Ne,6711, No,75,

Uinayakar Koil 3rd Street,
Moolapaleyam, Erode-2,

512.| Julias, U/o Late S. Baogyasamy,
Retired, Driver fA7 Spl,;
S.Ma.P 3261, 3/1 South Uknedam,
-Coimbatore,

513. K.Kanéasamz S/o Kasrupparnan,

Retired,, Pssistent Guard,
S.No.161€3, Ocsikinsthuputhur, R : -
Ramadevam P.0., Remadevan Viilage, - ~ SRt ]
via,Kandanpelaysm, Nemekkal Taluk, : ' '
Saglem District. TR APPLICANTS
W : . GQQOCOUtdQ/-




51 5.

517.

518.

519.

520,

521,

?,hlamelu,

S.Koselal Chandra,
U/o T.S.Suaminsthan (lste),
Retired., Guard 'R' Spl.,
S.No.7619, ED 353 R,
Railuay Colony P.0.,
Erode-2. :

§ . !
W'/o Late M,Falaniapfpan,
Retired., Driver 'A! :
Spl. S.No.P 2893, B 18,
Jeeva Neger, Rengampataver.
Erode-3. '

C.V.Narayanan, .

S/o C.V.Krishnan, Retired.,
Guard 'A' S,No.3283,
Mythri, South 3ezar,
Payyannur,

Smt. R.K.Parvethi,

LW/o Late K.S;Ran?asany,
Retired., Guerd 'A‘' Spl,
S.No., ER 1424, Elayo Streat,
Subremenia Negsr, Salem.

V.Regupathy, - :
S/c 8.Usjiravel, Retired.,
Driver ‘g’ Spl., 0.4,
Kannan Negsr, V.0.C.Nagar
Post, Thanjavir-613 007,

R.Mahabookkhan,

S/o A,Rahimankhan, Recire<.,
Driver TRt Sp]‘.o )

$.No,P 3053, No.82,
Ranganagur, Suramangalam,
Salem-5, ' :

M.Chinnu, $/o0 M.Mechery,
Retired.,, Driver 'A',
$.No, P 2815, D.No.2&,
6th Dherma Nagar,
Suramengalam, Sslem-5,

A.Abdul Wehab),
S/o S.M.Abdﬂl Rzeez,
Retired., Driver 'A' Spl.,

 §.No.P 3691, No.101,
dy

ar,

K W ) 65 on

51.N0.500 to 517 are
cpplicznts in 0.R.68/93

. ....APPLICANTS

ve 2£ Ontd. /"‘
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523,

524,

525,

526.

527,

528,

529,

530.

531.

[ 2 ] 65,..

M.Ramasamy,

8/o Munusamy3 Retired.,
’

Shunter(Loco), S<Ne . PTJI 10196,

D.N0.122, Peryar Stfeet. Old

Suramengalem, Salem-3.

K.Palani, $/o Kolandai,
Retired+, Leco Shunter,
S.No,P 5256, 5/89" .

Rnna Nagar, Jagir Kmmapalayam,
p.D. P Salem-636 3020

K.Govindasany, .
S/o Kendasamy Naicker,
Retired,, lLoco Shunter,
tgt, S,No.P 9477,
D.Ne.21, Dharmanagar
3rd Street, Salem-5.

K.,Ramakrichnan, S/c P.Kuppai,
Retired., Driver 'A' Spi.,
S.No,P 2764, 4/85,

Lakshumi Illam, Jagir
Emmapalayam P.0.,, Salem-T.

M.Rnnamalai, $/o0 B Muthu,
Retired,, Driver ‘RY
S.No., P 5192, R,No A4,
Periyae Street, 01d’
Suramanyalam, Szlem-5.

Periannan 3., v

S/o 8rzerargyan, Retired,,
First Fireman, S.No.P 74%5%,
15, Marilemman Stroet,
Solam Pallem, Sslem-5,

S/o peleni Gounder, Retired.,

Lobpﬁﬁhunter tgt, :

- 8;N6%, P 7455, Pillar Street,

Solampsllam, Salem-5.

M.Arumugam, S/e Marappas Gounder,
Retired., §hunter ‘!, :
S,No. P 8078, A/65 Kesl Sireet,

‘Ariyagounder Patti,

Suremangalam P.0., Salen-5,

M.Chellakannu, 7

S/o Munusamy, Retirec.,

Loco Shunter 'B',

S.No.P 7946, B 39, back cf

the Ram Theatre, ,
Suramangalam, : o S
Salem-5, | veo APPLICAKTS
. b . .,;antd./—




'-. 67 o
‘P,Jaganathen, ,

"532; /o R.D. Ponniya, Retired

Driver 'A', S,Nn,5551,
B,No,50, Muniappan Streat,
Kichibalayem P.0., -
Sslem-5, :

- . AR,Perumal,
533, s/o B, Hanumaﬂ‘ Retired,
Loco Shunter''B!',
S,Ne, P 8079, 131 R,
Rai;uay Colony, u11=
Salem-S

R.Ammesi,

534, 9/o K.Raman,iRetjteﬁ.,
Oriver 'A' Spl,
S.No, PTJ 10057, D,No,B
A Masque Street,
01d’ uuramanga am, Saler
Pin-636 COS,

V., Kandasuamy
535, -S/o Vellaiya

Retired., Assft. luera

S,No. 7246, Thlrumagd‘ Strast,

D.No.,133, Bcdlnalc<an Fatil,

Salem~5.

, Yesoda,
536, W/e LPyG T. 5 Srinmivses ar,
Retirec¢,, Oriiver 'A'!' Spl,
S.No, P 1846, 10 Nehru Street.
C1d suramangmlam, Saicm-3.

Janaki Thailammal,
5317, W/o Late A Arjunan, Retlred.,
- Driver 'B', §,No,P 3080,
4/248 B, Bharathi Nagar,
Jagir ﬁmmqpalayam P.0,,
Salem-2,

PVePachamuthu,
538, S/o P.Velusamy, Rctired,
Guard 'A!' Spl., S, N..1223,
386, Sakthy Vinayagar Koil
Street, Peonthurai Roadg, -
Er;de-2

WeHa Gilhnoly
539. 3/0 R. Gilho-ly, Retlred
_Brives &' Spl,,
22 Silos, PR2903, 36, :
Rlagapuram,

ReUBnkdtesam
%@i Reh vasaryé Retired.,

=5 ol } pl., Mo, p'JDSA,

N94§7 IInd Cross Street,
1thivipgkkam, Ambsthoor,
dras-=

Ry Nﬂ.b48 to 537 are
‘applicants in O.%k.
No,69/93,

.es @QPPLICANTS
' .Co'ntd. /'




541, |

542,

543,

544,

545,

546,

547,

548.

o0 6‘{0'

R.Thirumalei, .
Renresented by Lokanayaki
as Guardian, '

S/o R.Rengasamy Naidu
Retired., Driver 'A! épl.
S.Ne, P 2864, 2 A North
Vellalei Street,
Pandamangalam, Worivar,
Tairuchy-620 003,

N.Rnthony, . .
§/s L.Mathalaimuthu
Retired,, Driver 'A*S
Spl, S5.No,30730, Nu S1,
Netaji Road, Marapalam,
Erode-2, '

Savarinayaqan &, Sl
8/0 Arokiem, Retired., in

Rssistant Guard,
S.Nn, 7122, Uest
Marianathapuram,
Dindigal~6.,

V,Achuthan Nair,
S/w-P,Nereyenan Nair,
Retired Gusrd 'A‘' Specisal,
S.No,7628, 5/1584 fAnugrah!,
Rsokapurem, LCalamgt-675 Co1,

T.Kunhirzman, _

S/s Narayenan Nambiar,
Retired,. Guard 'B!',
S,Nw:6302, "Kuttiyil House,
P.0eMeladi-673 522,

M.Viswanathan,

S/0 K.Belekrishnen Nair,
Retired,, Guard 'A' Spl,
S,No,15164, H.No.1/4599,
"Rsuath{® East Nadakavu,
Calicut-6.

T.P.Padmanabhan Nair,
S/o T.V.Appu Nair, Retired ,

Guard YA?, S,No.1937,

Usha Mandir, P.O0.Mankauu,
Calicut<673 007.

KeKrishnankutty Nair,

S/o0 Unnichathan Nair,
Retired,, Guard 'B',
S.Ne.1502, Vadakkeyil Houaz,
P.0. N.I.E.Kunnamangalam,
Calicuta

Mo, 538 to B43 are applicants
0.hoNu,70/93,

... APPLICANTS'
s e .Contd./- ‘J A‘




549,

550,

551,

552,

5583,

554,

555,

o e 69 e

v Ragﬁavan Naeir,

S/c G"vindaﬁ Nair,
Retired., Brakesman, .
S,Nc, 3024, Ragheva Nivas,
Chlramangalam, P.0.Neduva,
Parappanangadi, Malebar.

UsKe Bheskaran,

S$/o0 U.K.Velu, Recired,

Guerd 'A! Spl., S. No.(oh’,

Urpakandy HOube P.C.Tanur
‘6/6 302.

K.C.Gavinder Nair,

S/e .C.Raman Nair, Retirec.,
Driver '8!, 8, N|.7186,
Edavath House

P. U.Thalekulathur,

Calicut - 67u 317.

K.Chendukutty,

S/o ,Chekku, Retired,,

Rest.Cuare, §.ne. 6%,

Koyime Ka“L) Housr,

P«0sElathur, Celicu’l-
872 3yC,

. |.5ubrdraﬂian,

S/o P.Mumdan, Retired,
Guard 'A' §, N-, GP 688
Meniswam hou ce,
Near Water Tenk,
P.0.Puthlyera, “alic.t-
: 673 CO4,

-

KeKe Paramesuaran Nalr,
S/o P. K. Esuaran Na’r,
Retirea,, Breakesman,
S.Nn,1466, Kulengsers,
P.0.Lakkidl, Pelghaz.

R Achuthan, A Sl.No.544 to 555 ére

g/:iN soudég gsif'f applicants. in 0.h.71/93.
etire e Yy

S.Nec. V 1441 Sre=valsah,
Mankara P. 0., Pe_ghet -
o 678 613.

Rlemcn, Recired.,
P £819.

 w.. BPPLICANTS,
- . ‘ ...Ccntd./-




557,

559,

560, -

561 .

562,

S65,.

564,

. 70 s e

" K htheppan,

S/o Kalieppa Gounder,
Retired, Shunter 'B!,
S.No.P 8453, D,No,110
Aruphu Neles near,
peipass Road,
Poondurei Road,
E.ode~2,

“.M,Zulekhabi,
558.!.

U/n Late S.K. Syed Anema2,
Retired,, Driver 'B!,

S No.PnJ 10128, L.Z 68
Periyar Neger, Ht_-‘nn drid.
Erode-638 001,

S Arunacnalam,

S/o R Subie PI llal‘

Retired,, Guard

Spl. 9. No 8995, 0D, Nu..?

New Street Lan
Trichirspelly, . &.;.1570 00z,

N.P.Vadtvelu,

S/e Pennusery, Reticed,,
Driver fBY, Ne,v/i7
Nrtchipalayam, L.Puthur(P.0;
Ercde~638 002,

- C.Dasupethy,

S/o T,Chinnesamy Desiker,
Retired., Guard 'A',

S.No.12152, 73, Kosemeda Stre=t,

Tiruvennemalal V..,
Tirdvennamelei, N.R.District,

M.H.Abdulrahimen,

S/m Mahammed Husssin,
Retired.,, ODriver 'A!',
S.No,P 2294, Mannarku*sm,
Neer Indian Overseas Benk,
Tiruchirappelly-620 020,

KeNatchimuthu,

S$/o Keruppan, Retired.,
Fssistent Guard,

S,No, 7118, Periasamy House,
Palamapuram, Five Reod,
Karur, Tiruchy Dist.

M.V.paulraj,

$/o M.Vedhenaysjem,

Guard 'B', (Retired),
S5.No.1385 6 Arul Il.am,
147, Cauvery Neger,
Kulitalai TirUChy-339104.

V .

... RAPPLICAKTS

'ooccontdc/‘




) 71 o .' N

KoM .Devanathar,
565 S/o P Meenakshisundaram,
¢ Retlred GUBTd 'A! Sp1|’
S.Ne,10438, No.222, -
' Lenin Strest, Railuay Cclony
| P.0O., Erodo-Z

S.John,
5ce s/o A.Sueminathe Pillai,
* Retired,, Guard Spl.,
S.No.14326, No.25,
Sth Cross, Paramasivaniic:n,
Lalgudi, Tracny Bistraict
pin~621 67,

- . V.Srinivasen,
567 S/o R.Venkatarame Iyer.
e Retired Guarc 'A' Spl.
S.No,9456, No.18,
Or. Ambedkar Road,
Bhuvaneswari Nagcr,
Ceimbatore,

EES

; V.Marimuthu,
568, : S/o Venkattacnelam T.,
Retlred., Driver 'RY,
S.Nn,P 465, Kaiiiksdu,
Omelur Pcst, Sglem District.

E.Periesamy, /o Ellappan,
569, Retired,. ARsst. Guard,

S,.No, 7545, Avinashi,

Coimbatore District.

- K.Ragothama Rad, S1,No,556 to 570 are
570, S/o K<Kuppu; Rao, Retired., applicants in 0.k.72/93,
Guerd 'A', S No,.10694,
~ Plat No, 80 Flat Nec. %3
Kalyan Nager, Sanjiva’ Reddy
‘Negar P. U., Hyderebed-500 038,

L4

KeVeMohan, |
571, S/o0 P.Ke Uaratﬁara?alu
: ‘Retired,, Driver 'A' éplv
S,No.PTJ 10372, 19/8,
Mar iemmankoil Street,
Sslem, Pin-636 005,

ﬂﬁﬁh@ngaraj, '
\/mnﬁﬂﬁaﬁickem, Retllad_,
»Diesel Feghistant,
%Mar\eﬁﬁﬂnko*l Straet,

Y%

. R.;ﬁfiamméﬁﬁ .
g ug( g owy L ate ,’b,\ﬁlii trugasan, Retircd,,
\_Guar# ;9}'4' .No.16321, 46,
&‘ﬁﬂQEJS regit, 01d Suramangalam ’
aHQM@h5§%! b ... RPPLICANTS,
e ' i , .. lontd, /-




575,

574,

578,

5774

578,

579,

580,

581,

e 72 e

K%H.Rahima,
W,'s Late C.Nagasunderan,
Retived Diesel HKssistant

S.No.J/m 497, 30, Nehru Street,

01d Suramangelam, Salem-5.

Krishnémmal, :
/e Leté Konthan,
Retireds, kssistant Guard,

$,No.6058, O,No,5, Mejeeih

Street, 0ld Suramengalem,
Salem=3. .

Cateserene,

W/o Late D.KsPeter
Retired,, Driver ‘A',
Special, S,No P 1796,
130 & knthonlspuram,
Suremangalam, Salecm,

N.Gepalasamy,

S/e Narsyznasamy Raju,
Retired,, Guard,
S.No,1300&, HIG 238 F
Hausing Unit, hpna YNagerw,
Trichy-620 015, '

N. Kupp=n,

S/c Nerayana Naiker,
Retired., Firemen,
S.No,r 2423, .:z/i6Z,
Sivethpurem P.0., =
Salem, Fin.636 3C7,

®5vindemmal

W/o Late K.hrumugam,
Retired,, II Firemen,
S.No, PTJ 17449,
Rmmapeleyam, Salem.

Narayee hmmal, .
W/o Late R.,Thangamutnu,

Retired,, Driver 'B' Grade,

S,No, P 9437, 60 Z, 33h,

S.K.C.Read, Erode-638 caos.,

Kousalya,

W/n Late C,Ponnusemy,
Retired,, CGuard 'A',
Spl. 5.N0,15313, 30,

S1,.Ne,571 to 579 are )
applicants in 0ske73/937

LIC Nagar, Meslepelavam Fele..

... RPPLICANTS,
‘s ¢S ocontdv /-.
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.73. [y

E,Ramen, S/o0 E.Semi,
P Retired,, Driver 'C!,
582. . 5,No. P 4242, Edethottathil
- House, P.0.Kadalundi Nsgzram,
Malappurem District,
Pin-676 312, Kerale.

, ~ K,Raman,: S/s Chandu,

- 583, Retired,, First Fircman,
S.No, P 7147, Vakeeri
Mleethel llouse, F.0-,
Palath, (via)Kakkodi,
Pin - 673 611,

mr3'8°55r°jini’W/o‘Latu Zi1,K,B.adieche lam,

584 23 Middle Street, , : . .
"7 r1d Nidamangslen, ~ 31.,No,580 to 584 are
' Nidemangalam P.0. spplicants in 0.A.74/93.

S L.Vasudevan Nair,
585, °S/e N,Gopalan Nair, Retived,
: . Guard 'A', S,Nn,7519, ,
®Sokhalayam®, C/c Statien
.~ .Master, Vanlyamkhalam r.i.,
Malepuram Distrist,
Pin - 679 335,

M.Kutty Malu,
S/n Lete M.R.Senkaran,
Retired., Driver,

. $.No0,5707, Madathil House,
Eremnlladem Veyal, P.0,
Rrakkinar, Kezhikode,

Pin = §83 028 (Steff M, 13735)

586,

e - M.Schuthan Nair,
58%  -S/s M,Krishnan Nair,

: Retired., Guard 'A',
Kariyatkuni House,®
Narakode, P.0.Keezhariyvor,
Kozhikode - 673 324,

o KeNeSankunni Menon, " S1.No.585 to 588 are
T At 8/0 V.Madhava Menon applicants in 0.k.75/93,
: Retired,, Drjver ‘A‘, - - :
S.Np. 6966, Rohini Vihar,
F.0.Chettipadi, Fin-676 313,
‘Parappanengadi, Malapurem

District,.

P Kukkeppar;

P Wﬁ;i‘:‘f’e’ma“ﬁz;._\fietired.,'

o~ fAremapn W ,\S.No P 5177,
4 & ‘PakkadavathiHouss,

[z £ p.0dkpiyelliry
z;o(:caliggﬁ. = _ <ese APPLICANTS,
QNBVT????*?cmqul i - iiContdi/-




- 590,

591,

592,

593,

594,

595, |

598,

597,

‘598,

b, Janu - L
'U/U Late LoN.Then‘Bn'

->'O| 74 ‘.

Retired,, Loco Shunter,

S.Ne,P 8183,

Fdhikarimanamni House'14

P.0.kriyallur ~ 6733

C.Ke Veleyudhan,

Retired., Shunter/EHTS
'Puzhithottu Parembl,
 Ezst of Cemethari Road

CﬁChin - 180

Retired., Driver,
Southern Railuay,
Puzhakkal House,

Mudeppalorse, (via)

Alathure, Phlghat District.

M. Moses,

Retired 10t Graiu/uu";d/htd
Methal Collecge,

Memmath Vaysel
Pattathanem,lﬁuilon.

v,Rriunan,
Rotireq,, Oriver 'B‘/QLN.

- Karmaleyem,

Pattathenam, Quilon.

P.Mercita

W/o Late §hri Dominic Sebastian,
Retired,, Driver 'A'/GULi.

Pathen Parambe,

Near Transpnrt foice,

Quilono .

M KeGanesan, -

S/s M. N.Krishnemoorthy

29, Ramanujem Street,
Kellukuzhi, Trichy-2C,
Retired Guard/Special Grea#a,
Southern Railuay.

MM, S.Thangapra asem,‘
S/o Michel, 2 K/4-B
First Street, :
Annal Nager Nalligaipuramx
Trichy=1., Retired Driver
Greade, Southern Relluay,

Rkil. Vincent,

S5/0 EJJ.hmbruse,

27, Ponnthottum,

Kemc s Toun, Trichy ,
Retired Guard/Spec¢el kh Greds,

V/S\Juthern Railuay.f

81, No.589 & 590 are applicanta
1n 0 Aof&/gao

P M¢Kumaran, _ ‘ S1. ND,R91 & 592 are- applicants '
in 0.h

"7/93.

-
.

c1, N0.393 to 595 are
applicants in 0.A,78/83,

[ T

e APPLICANTS.
', ...Contd /



600,

601,

sdz.r

603,

604,

605,

e T b

V,Subramanian

/o E,Venkatraman,

21, Thondaman Colony,.
Metﬁr Factory Road,
K.K.Nagar Post,
Trichy-21. Retired
Passenger Guard,
l.Reiluay,

S.hntony,

S/o Sovrimuthu Pillai,
41, Nal,Jyapuram,

Maln Read, Trichy-1.

Retired,, Shunter 'B' C:ade,

Southern Railway,

R.Gopalan,

s/o D.Remachandran;

125, Mariemmar Koil S+ Lpef
Pcnmalalpauty Goldan Roc«,‘
Trichy-4., Retired,

Passenger Guard, Scuthern
Railuay.

M. K Srinivasan,

a/o T.V.Krishnasemy, .
131, East Chittra Streeb,
Srirargem P.0., Trichy,
Retireo Guatd/Gpeciel
Grede, Scuthern Railuay,

R.Fklagarsamy,

5/0 Rengasamy Naidu,
328/B, Railuay Colony,
Trlchy—ZD Retired Lsco
Shunter 1Bt Grade,

- Sputhern Railuway

(Trichy. Dlu181on)

M. Issae Chelliah,

$/0 S.Manuel (ldte),
Retired 'A' Giede Cuard,
Southern Railway, 19,
Keela Kesa Street,
Beemanagar,’T;ichy—1.

S. N Kasim,

' S/o Sheik Nasthan,

39/8/17-E, Innamthar
Thoppu, Tennur Post,
Trichy-17, Retired Griver

R _Egrmies Soubhetn Ra;lhc]o

eve APPLICANTS
[ ] o.CDl‘Itd /-



E,Abdul Razak, .

S/o Mohamed Esuff, ‘

55, Moolakollel Street,
Tennur Pocet, Trichy-17,
Retired Shunter/B Grade,
| Southern Railuay, :

607,

. I, Innasimuthu,

608, S/o Inresimuthu,

| Kalkothanur Villege,

Purothavkudi Post-621 30¢

Ilénge Kuchi, Trichy RQictzize

Retired Driver/ B firace,
Seuthern Rail@ay.

- .- - | S,Ruben Gregory, - =~ -
'60%. | S/o D, ,T.,ASundaram Pills?, .
5/A, Convant Ryad, * 3
Contonement, Trichy-1 :
Retired Guard/Special Grede,
Southern Railuay, :

- | M,Kareem Baig,

61G. | S/o V.Runveer Beig,
"% | Np.13, Pensioner Stiset,
Kejapet, Trichy-1, .
Retired Guerd,R Grade, .
Southern Railuay., .

: | D<Antonisamy, '
614; | /o S.Doraisemi Pillet,
“7~B, lst Street,
Desrsisamgp@taay -

Thichy-1, Retired Driver,
B Grede, Southern Railuay.

. - T.R.Ethirajan,
612, | S/8 Thiruvengadathan,
. .| 53, North Chithre Street,
~Srirangam, Trichy-g,
, Retired Passenger CGuerd,
. | Southern Railway,

- KehA Raghavasimhan, -
f13, S/DVC.knanthachariér,

1, South Devi Street,
Renganagar, Srirangam,
Trichy-6, Retired Guard/
R Grade, Southern Reiluay.

| S Murugesan,

614, | S/o K.Subramanian, - : S o

"Plot No,S5, Thaimanavar Strest, - ST T

- Iyyappa Nager, Trichv-21, . S T,
Retired Pessengsr Guerd, . , .
SL:_'Jthel‘n_Raiany. ’ er ® A’ppL ICANTS;

\ . . . ' ' gz.Cdntd./f R




.'o » 77 a - V

! R, Visuanathah,

_ '_'.S/a N. R.Radhakrlshnan,

615, 5.C, Sesthe Street, -
Balaji NlVas‘ Ayyappa Nagar,
Trichy-21., Retlred Guard/
Specias Grade, Southern
RallUE\y.

Gerald Eduerd Rodrigues,
61F. S/e Gerald th?rd
’ 24/ Ardhi Bh equeh Strect,
Tendral Magar,
KeKeNageas Foist,
Trichy--21,

- . R,Rengasamy,

617. 5/0 Ramasamy| Kavander,

o 62, Railway Leleny, .
Bells Ground,
Trichy-1., Rbt*red,
Shunter B Grace,
Seuthern Railusy.

- P.Raman, S/m Pitchei,
61, 118, P2ris ﬂeloneral,
’ Trlchy—1. Retired.,
‘ Eireman/A Grace,
A Southern Railuay.

-G, Sethuraman

618 S/0 GOpalsamy Naidu,

/ : Crauford Rpl‘llday Calony,
Trichy=-20, Retlred
Driver/k Grade Southerp
Railuay. '

S,Thangersj,
5/- M Sebastian,

5/24, Thirunagar,
P-nmalal, Tglchy-A.
Retired. Shunter/d Graage,
Southern Ralluay.

620, -

o D,Devadoss Alfred,
€21, - S/o B.P Devaslrvatham Pillei, _ :
- 437, Nuthuraja Street, ' ~ , i
Mudaliar Chatram, TrLchy—n. ' . C i
Retired Guard/Passenger, ' ;
Southern Railuay. : ) §

o R AT Sope et et e e e ne

S,Antsnisamy,
622, S/o Sanjeevi Neidu,
: 61, A/1 ‘Thanarani Celiny,

Do ;aamyﬁuram Trichv--1.
s T

é@@h@

, Southern

... APPLICANTS
ooccontd /- .

=



624,

625.

626.

627.

623,

630,

€31,

Te 78 (X

S.Krishnan,

5/o T.E.Sarsngapani Naidu,

61 Tngcvethi Amman Koil Street,
Srirangam, Trichy-6,

Reti~ed Guerd/& Special Grade,
Southern Reilway.,

T.V.Naganathan,

136, North Chithirei
Stzeet, Srivangam,
T-ichy-6, Retired,
Guard/R 3pecial Grade,
Scuthern Rsiluay.

R.NarayanaSamg, _
187, Chitrai otreet,
Srfrangam, Trichy-6
Retired Guard/B Grade,
Southern Railueay.

KeN<.Subramanisan,

Nerth Chithirai S€reat,
Srirangaem, Trichy-€
Retired Cuand/R Giade;
Scuthern Railuay.

L«M.Rangenachan,

S/o T.Lechumanar,
71, Kandi Street,
Srirangam, Trichy-6

‘Retired Gu ard/B &t BdP ,

Snuthern Railuay.

S.R.Yamunachardi,

S/e T-Rengasuamg Thethachiasler,
63, West Uttra St
-Srirangem, Trichy-6,

Retired Guerd/R grade,

reet,

Southavn Ra_ilu ay.

S.Veerappan, _
S/o ‘G.Soundarara Pillsi,
143, Main Road,
Sangiliendapuram,

Trichy-1. Retired Driver/

A Special, Scuthern Railuay,

- A.M.Jeseph, S/o A.Aubrose,
. Ne,18, Pottakara Street,
‘Palakkarai, Trichy-1.

Retired Guard/R
Sguthern Reiluay,

SuAnﬁdaikalasamy,

'8/o0 S,krul Pillei,

26, Sekkedi 'Street,
Palakkaral, Trichy-1,

Retired Guard/B, "

Southern Railuey. - ces

APPLICANTS.

oo.COhtd./‘
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632,

633;

634,

63%,

636,

637,

639,

640,

A

5.1 JA

Sougtier
ST
(VIR oo’ WLl :
- pulbpéhansl onhy
‘ .J{%;? Tk ﬂé\' ’

- KsR'Se®varengenm,

No.48, Palayakavil'Street,
Palakkarai, Trichy

Recired Special Greds Guexd,

' Southern_Réiluay.,

C.Antunyeemy,

S/. p‘ﬁochﬂnniah Udayar,
15, Sugadoss Mandy Street,
Babu Road,!Trichy-Z.

N.Syei Jaffﬁr,

8/a Syed Ahemad,

6, North Suankare Street,
Near Babir Rosd,
Trichy-8, Retired Uriver/
R, Southern Reiluav, ‘
V.Periyasam&, -

S/0 G.Veithislingam,

32, -Kazapettal Lirnse,
Bazaar ‘Street,

Trichy-1, Retired Guare’
A, Southernlﬂailway.

V.Alagirisuamy,

S/o N.S.Veerasuemy Naid,
8, Decctor Issac Lane,
Sangiliendepuream,
Trichy-1, Retirsc Gocds
Guard, Southern Railuay,

‘S,Abdul Subhan,

8/0 Shaik Babjca,

38, Sathyamoprthy Street,
Senthanneerpuram,
Trichy-4. Retired Guard
A_Grage, Souﬁhern Railuay,

N !
H.Ammer Basha, o
S/c Md.Hassain, 23-A,
Varathamasemgt Street,
Sangiliandapuram, ,
Trichy-1, Retired Driver/
N‘,_Southern!RaiIUey.

D.Dhanapal,

S/o R.Durairgju Chettiar,
15, Kejapettai Main Road
Trichy=1..Retired Guard/h,

J el

”—;ﬁ‘\i\ NOE:) Ye

N.thk q ¢
rcu i%ﬁgg‘bse,, Ga 5’
2, Todih Cate T
géﬁ@;gﬁf Retiéaé Driver/
R E@Uthegﬁﬁﬂdii,BYo
® S
.q

/¢ V/

-

-
~

A "~
VG A GRE
e,

2 0a e,
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641,

643,

645,

646,

648,

644,

647,

CD‘B. LI

A.Ramu, :
S/o Appavu Karukachi,

69, Neu Street,

Blkakedai, Contonement, ,
Trichy-1, Retired Driver,/

B, Southern Railuay

R.Kaliemosrthy,.
S/o K.Ramasamy, 1,
Kannagl Strest,
Subramaifanuram,
Trichy-20,, Retired
‘Shunting Oriver,
Southern Railuay,

M,Deraisamy,

$/6 V,Maruthamuthu,

23-C, Rnna Nagar,

© Subraméniapuram,
Trichy-20., Retzrad
Driver/E, Southern Reoiluey,

R.Mazharul Hag,

§/o S,Bhcul Razek, 24,

Syeda Mohamed Routhe: Streci,
Beemenagar, Trichy-1,,
Retired Guard-A, Southern
Railu&y»

A.knthony Louis,

8/w C.Arckiesami Pillal, :
91, Keele Pedayschi Street:,
Near Eda Street,
Palakkarai, Trichy-1
Retired Guard/A, Southern
RailUGYq

P.Venkatesan,

S/o C.Perumal Naidi,

65, Highuays Cclony,
Subramaniepurem, Trichy-20,
Retired Driver/R Spi.
Southern Railuay,

K.Meenakshisundarenm,

5/o M.Kumarasamy P:illai,
5i, Annamalel Strest,
Erode, Retired Guard-A,
Southern Railuay,

P.Rrputham, S/s A,Peter,
47-B, hnnen Iilam,

Rzad Nager,

Suramangalam Post
Salem-3, Retired Drives/
B, Southern Reiluay

v

e TR T S T e e S ST e e

.. APPLICANTS

eseContd, /~
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649,

650,

651 o

652,

653,

654,

655,

‘ee B1 ..
Ke Periasamy, :
S/n E. Kolandan, 23,
voc Street,
Kollasmpalayam, .
Erede-638 002.
Periyar DiStrlct
Retired Guard/k,
Southern Railuay.

V,Palanisamy,

S/a NoVelu- Paknadl,

10/92~ , Nanjundepuren Rouad,
Podsnur, Coimiatcre Cisicict,
Retired Gua+d/R Cple
Southern Rq:tluay.

R.Venkatachalam,

S/l K.Ramasamy “:dayar,
117-A4 i, 01d Pagnur,

Remjee Nagar Post,

Trichy-S Retirec Shunter-
Briver, Scutherr Raiiusy.

S So#salmary,

$70 G .Saveriinuthu, .
5/218, Muthukulem hl.éanu,~w
N.Ke ttupattl Post,

Via. Ramies Nager,

Trlchy—,. Retired Urives/”
£, Southern Reiluay,

AJ. Ramanathan,

3-A, Pachaimgpps Mudali Streat,

Kumbakcnam, Thanjavur District
Retired Guard/A, Southern
Reilway.:

Kifbdul uahh

S/o Khader Shau Rouwther

32, Periyar Street,
Subramanlapuram -
Trichy-20;, Retired shunter/
8, Seuthern Railway.

S.Gepalan,

5/6 R.Srinivesan,
GA—C Railuay Quarters,
Kumbakonam-612 001.,

hanqu

21: nakulis
C}bnfu’ .

... APPLICANTS.
_ ..‘Clntd /—




L

658,

6594

660,

661,

662,

663,

664,

" 8/o K.Somasundarain Fiilai.

A,Jacannathan,

s,/u A Prakiyem, 11/A,
Savariarkoil Street,
Woraiyir Post,. '
Trichy-3, Retired
»Fireman/A, Seuthern Ralluey.

§,kbdul Kareem Sahib,

S/« Sheik Rhmed, 73,

. Centwal Bezar, Tennur Post,
Trichy-17, Retired.;
Special Detees /B
Snuthern Railuey.

R,Soundararajulu,

S/o G,Rajamannar Naidd,

25, General Bazzar Stuiecy,
Tennur Post, Tricay=17 :
‘Retired Guarvd/& Specied,
Seuthern Railuway.

- R,Vairaperumnal,
S/o Ramasamy Pilial,
28, Krjishnapurair,
Middle Street, Tharanei.r,
Thanjavur Roed, Trichy-8,
Retired Drive1/C,
Scuthern Ralluay.

M.&ivasubramanian,
- 5/o S.Menickam Pillini,
House Ne.20/C-1,
knna Nagar,
Subramanispuram, -
Trichy-20, Retired Shunter/
B, Scuthern Railuey.

®,Padmanathan, ) .
S/o K,Parthasarathi,
.24/3, Poonnaiy= “cleny,
Devaraya Nager,
Trichy-21, Retired Mall
Guard/k.Spl. Southern,
.Railuay.

S,.Md,Mahboob All Khan,
¢/o h Sher hli Khen,
16/5, Fourth Street,
Renganagar, Trichy-21
Retired Passenger GLuard
‘Southern Reilway.

S,Dekshinamocrthy,
17, E.B.Tolony, Khajemelai,

Trichy-23, Retired Guard/A
Southern Railuay. )

© ... PPPLICANTS
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S~
-

) V Krlshnamurthy,

665, $/a C.Venugopsl Raju,

14, Kumaran Street,
Melakalkanderkottal,
Trichy-11, Retired
Guard/A éouthern ?aliuay.

R Amalanathan, '

S/o Rayappa Psariyar,

70, Krishnamoorthy Nuger,
Meter Factory Road,
Trichy-21., Retired Drivast/
R, Southern Railuwav,

666,

T.K.Rajagopalan,
667 'S/o T.V.Krishnasamy Iycngar
667, 2, First Street, Kdliulu¢t;.
Illupur Road, Trichy -20
Retired Passenger Guard,
Southern Railuoy.

K. Karumbairam, ' Al . Nu,596 to 668 are
668 5/0 S,Kumbalingam ~illei, applicanis ep 0.5.79/93,
°¥+  46-8, Ramakrishna Nagar,

KalTukuzhi Trichv-23,

Retired D“lwer, SCbthPLn

Rallua/.

G,Kuppusemy -
660 S/o Gevinda Rsary,:

*  6/R, Samynathan Streei,
Nelakalkandhar<ottal Pust,
Trichy-11., Re=ired DrJVPv/
A Southern Ra luay,

T V Arunachalan, o
~ 8/6 TWh.Venkatschalam Pillai,
670, = 56-h, Mudaliar Ztreet 4
Uurwvur Fost, ,Llchy-g
Retired Guard/)
'Southe:n Qallua/

R,Krishnasamy, '
671. 8/o0 B,Remassmy iyyangar,
. 3, SrlhlVasa Piilai Street,
Near Satyanaraeyaha Temple,
West Mambalam, Msdras - 600 033
Retired Passenge:> Guard,
Southerh Rallua\

PR - DY) : . T _ # o N

372, gymg, l Maickerx,
' \NO/7 fh§%\ t~eet,
;\ﬁ tn‘vl Zage,
aflig ﬁ% cry Distvick.,
cythern
' weos RPPLICANTS.
.vsContd, /-
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673,

678,

674.

- 678,

678,

677,

675;”

6¢0,

.« B4,

K.M.Abdul Majeeth,
S/c K.Thangemecra Mohiceen,
B.249, B.H.E,L, Tounship,

Ranipet-632 406, Nerth Moot

‘Distrint, Retired Shunter,

Southern'Railway. '

N.Krishnasamy,
S ® Narayanasamy Pillai,

27/3; Sakthi Vinayagar Streer,

Crawford, Trichy-12,
Retired Driver/A, Sauthsrn
Railuway, ‘

G.Amirthalingam,

S/o M.Ganapathy,

Periyar Strect,
Kelakaikandarkcttai,
Trichy-11,, Retirad Drivar/A,
Scuthern Reiluey,

S.Andrew, 5/¢ S;Sémi:ej,

"Guru Illam? 3rd Street,
-EJE.Colony, Maherajapuran,
Viliupuran, Seuih Aroot

District,, Re+irad TassenaerT
Driver, Southern Railuay,

T.Reérgasany,
S/e 3,Thangavelu Psari,

25, Syndsram Pillai Thottanm,

Edanalaifacti Fuihur,
Trichs-12,, Retired Shurites,
Southe:n_Railuay, :

M.Gevindaraju,

8/0 Mutrukrishna Neidu,
Nathersa;alliVasal,

Samyaat "hoppu, House No,37,
Trichy-8, Retired Shunter,
Southern Railuay,

A.Rbdul Reraman,

-8/p G.Abdu. Kareem,

6/B, Jalla. Pakkiri Street,

" Madurai Roed, Trichy-B, v

Retired Dr:ver/Specisl Grads,
Southern Reiluay,

K.Raiagonal,

5/a 2.Kristnasamy Naidu,

9%, SINCO Zolony,
Edaralaipat:i Puthur,
Sundaram Pillal Ttotten,
Trichy-12, Fetited Shu:ter,
Scutherny Razlway, g

G e nyene o Tl T TR
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681,

682,

683,

684,

& f
RS

685,

686,

o

667,

688,

689

r®

®

er 85 44

G ¢Kuppusamy Nalcker,

s/o M, Gengathara Naicker;
69, Illangac Street,
Pinmalalpatty, Trlchy- .
Retired Shunter/B
‘Southern Ré&ilway.

C.Andi, S/n Chanalyan,
N, Kuttappattu,

Ramjee Nagar Post,
Ambedkar Nagar, |rlchy-9,
Retired Shunter, ¥
Southern Railuay,

A, Skill S/0 E,3kil
124, Crauford Cnlony,
Crauford, Trichy-12,,
Retired éhunter,
Southern Railuay.

- §,Abdul Xareem,

$/o0 Sheik Ibrnhln,

So/P4 S¢ngarathropu
Trichy-l Retirec HYhunter
Oriver/R, SoutHe n Reiluay,

3. Issac, S/o R, Jzeeph Pilicy,
36, RaghaVachary Street,
Semb iam Post, Peranbur,
Madras-605 311 Retiied
Driver/Spl. Scuthern Railuway.

R. Gopalakrishnan,‘ :
S/O S othc!"ll“h"‘.c"», ?J,
Sethurame ‘Pillai Zolony,
Trichy-20, Retire3 Shunter,

‘ Southern RalerY.

N Jayaraman, '

'8/¢ NeK.L.Naresa Ayyar,

92-0, Narasimma Ahﬁary Colony,
Nanjikottai Road, Thanjavur --
613 001., Retired Fass. Cuerd,
Southern Railuay.

’;éfgzgj f§ eS8/ 0NB A .Requ

epfiar;*i-ﬁf\&eaan=Vagam

f’C@é%ty”Stre@ »» ¥th Line,

ggapattine-g19 \0C1,

| {ﬁ‘etlrédf"{fiv‘lvp’,r/A Spl.

el
- o‘kGAL ada Murageliaz,

32T dég/} Colony,
Thillal Neyar, Velar Ruau

Thanjavur, Retired Guird/A

V/Southern Railuay.‘

&, . APPLICANTS.
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€90,

691.

692,

663,

694,

655,

697,

R.Velaxutham,
5/c R,Annamelei,
12/V1 2364, Pookksra

~ Vasthe New Street,

Thenjasur - 613 001,
Retired Driver/A
Southern Railusy,

R.Murugaiyan,

S/o Remasamy Konar,

Nenin Nager, - o
Udayamarthandapuram Pcst,

- 614 706, Thircthureiponaui,
Taluk, Retired Suerd/C,
Southern Railuay,

- ReGopulekrishnan,

S/a K.,Ramarujam Naidu,

Plot No,19, Abrgham Fandither
Nagar, Via. Sivaii Nazar,
Thanjavur - 1,, Retired
Driver/A, Southern Pailuay.

P.Srinivasan,
S/o Pachaiyappa Mudaliyar,

‘112, B/4, Mudalivar Strect,.

Mudaliyar Cheihiram, .
Trichy-1, Retired Guard/A,

“Southern Railuway,

G,Kalysnasundaram,
S/o0 M,Gcvindasani Fillal,
Mocppanar Street,

bmmanpetei, Vedispuzam Dcay,
"~ Pin.~ 613 205, Thanjavur
- District, Retired Guard/A,
"Southern Railuay,

K.Sanniyasi,

S/o Kesave Padayachi,

18, Kamper Street,
Senthaneerpuream,- Trichy~4,

~ Retired Driver/C,

Southern Railuay.
K.Sankaranarayahan,
S/O_V.Lnganathan, :

C.99/R, North East Extension,
7th Cross, Thillzi Nagar,
Trichy-18, Retired Guerd/Spl,
Scuthern Railuay,.

S.Periyasamy, S/o0 Sangiii,

Docr No,59/9, Mudaliyar

Chetram, Muneesuarsn Koil
Street, Tiichy-1., Retired

DOriver, Southern Railuay, -

\p/

v . BPPLICANTS
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699,

700,
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702,

703,
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KeNendagopal, -

S 0 i.Krishr.asamy,

43, Brindaven Strest,
Indira’'Nager, LIC Coleny,
Trichy-21,, Driver/®,Spl.
Retired, Scouthern Railuay,

T.R.Balesubramanien;
S/o Rathinam, 168,
North. Street,
Tiruvaiyaru 613 20¢
Retired Dr.yer/k
Southern Reiluay,

S;Nasthan, ,
8/0 R, Babu Sahib,
Retired Passenger Oriver,

Southern Relluay,

Meenkara Street, Ternur,

P.Gou:isunda;am,

$/o S,Periasamy, 106-4,
Manickapucem Nacu Street,
Melapuour, Trichy-1.,
Retired Guerd/A,
Southern Railuay,
T¢{Ramachiardrdn, .,

$/a M.thsngaveld, 5,
Bh@féthy‘UaSanJSfr9§x;'_
Kilpérumpakkam, - =~ .5 ..
Viilupuram -°605 ‘602, -
Retired Driver/B,
Seuthern Railuay; .

F.Ganesan, ",

$70 Packe} Theigr,

2/257, ‘Teluk Office Road,

Fhiruthuraipoondi 614 713,
Retired Driver/A,
Southern Railuay,
R SRR

3

ViBrumugam, 876 Veiyapuri,

Palaniyandaver Koil Street,

InpaRGlathng, Trichy Disteict,
; fém@EBSEQE%er, Southern
i lgaaN Railuay,

eses APPLICANTS
ce -Co.ntdc./"
Py .
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V.Velu,

-S/o Vaiyapuri,

frathiyur, Iniyanur Road,
House No,33, Trichy-9,

Retired Shunter,

Southern" Ralluay.

' §06.

" 1., SsMerimuthu,

67,1 S/o M.Singara Padayachl,
ot 2”'/?, Railway Colany,
Kallukuzhi, Trichy-20,
Retired ahunter,
Southern Raiery

P yMamundy, '
708, 5/0 Palaniyandi, 42--A,
' Mudukkupatti,
. Pudukottei Read, :
Trichy-20, Ra tlred Shun SeT,
Scuthern éalony.

T.Inngsimuthu,

‘| -8/c S.Thomas, 13,
709, West NariyénathaﬁU\am

2 Dindigul, Retired Shunt eT;
Southern Reiluay., .. °

_ ;& Savarimuthe,
710. A‘S/o Arulappan 9/5,
: NiM.Caliny 6th "ruqs, .
Trichy-20, Retived Shurlcr,
Southern Ralluay, :
» R Nuthusamy,
7918 :S/o R,Thanarikavasnder, 31,
.. ‘P §B,S.Colany, Pudukottai
‘Réed, Trichy-20, Retired
Shunter, Southern Ralluay.

-3, Palanlyandi .
7124 5/0 Sataiyan, 31/3,
S Palahiyandavar K01l Street,
" Ifinamkolathur, Trichy District.
Retlred Shunter, Southern
- ¥ . Ralluay.

. ¥K;M.Arumugham,"- ; :
7134. S/o Kuthian alias Malayendi,
- |- 4/93, ‘Palaniyandavsr Koil
-Street, Innamkolathur,
Trichy, Retired Shunter,
Southern Railuay.'v

S Kandaoam‘

714 ). fS’o Subbaraga CBVanﬁe
T -Kedechanallur Post,
424 Eest Thottipelayam,

EA™

v

"Erode= =6, ;Retired Shunting ¢ E
V/Drlver, Southern Reilway, _ " ees RPPLICANTS
. . ) . es s e Contdo/"
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716,
.

718,

1.

2,

- Nenjeekottai Roed,

represented by the

. “vaB95,
V.Thiég?rajeﬂ,
$/0 Venketechalam,
136’ RoMoSaCDlOﬂY. '

Trichy - 6,~Retirediﬂr1ver/:

K.Special, Southern Reiluey, .

huGiRouse, S/0 Sumuel Rousc,

35, Kenadi Street,
Subremeniapuram, -
Trichy - I0,Retired Shunter;

: Southéranailpay;.

R«VePonnaiyan, -

S/0 R,Vadivelu, 14~B,
Saint kntony's Lhurch ton:,
Negepattinam - 517 "0CG1
Retired Driver/A,

"Southern Reiluey.

Ne.Rejamanickam, -

$/0 Nareyrnasemy Pillai,
18, Nethaji Street,
Kamera japurem,
Rejakilpakkam Past, -
Medres - 600 073

Rotired Driver,

Southerin Reiluzy,

By kdvecete Shri K,Subba'Rﬁu

'§%7/90,416/90, 320/92, 298/%52

. 81,Nos¢ 669 to 718 are
epplicants in O,F, 80/93

, An OubiuNos, 95 to 403/91,
and 377/92, |

By kdvocrte Shri R.Bhesksren in D.k.Nos, 44/93 to 76/93,

By fhuvacete Shri FeShivern Pilial in Ouk,.Nos,” 77/93 & 78/93,

By kdvocete Shri Vijeyam vey

- Versus

Chairman;‘
Reilu®y. Board,

- Reil Bhaven,

New Delhi,

The Union of Indie

£3SETER v

:.;‘, iﬁ U.“‘*.NUSC' 79/93 & 80/93

Respondent = 1 in O.k.Nos,

395 to 403/9¢, 79/93 & 80/93

Resuondent - 2 in O.h.Nos. 57/90,
416/90,320/92,298/92,377/92 ehd
44 tb 76/93¢

Reshondent - 1 1h O.k.Nos. 57/90,
415/90,320/92,298/92,377/92 and

44 ¢o 76/93
end . Respondent - 4 in O.k.Nos,
395 to 403/91, ~

s ..« Responrdents,

-

. Contd, /-
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| o900,

- Union of Indie . Respondent - 1 in O.ANos
through . the Generel 77/93 and 78/93
Mapeger,Southern Rsilurys, Respondent - 2 in 0.k,Nos,
Perk own, Madras - 3 395 to 403/91,79/93 & 80/93,

Respondent = 3 in. O.F.Nos,
57/99,416/90,320/92,298/92,
377/92 and 44/93. to 76/93.

The Chief Personnel Officer,Respondent - 2 in 0.A.Nos,
Southern Reiluay, - .77/93 and-78/93 '
Park Town, Medres < 3 : :

Divisional Réilupg Qesnondent -~ 3 in 0.k .Nos.
Meneger,Southern Reilugys, 34% Lo £03/°1.,

Mysore. _ Reenovdent - 4 in O.h.Nos,
- : ' ©7/90,416/90,32G/92,298/92
. ' and 377/92
Senior Divisicnel . .  Respondent - 3 in Os.No,77/93
SaneRaRRlpe T ligsr S
Palghat b |
The Divisional Persocnnel Kespandent - 3 in O,k.No. 78/93

-Officer,Southern Reliluay, :
Madurei Division,

‘Madurai,
The Divisional . , Hespondent — 4 in O.AsNos,
Sunerintendert, 4473% t3 16/93

“Southern Reiluey,
Divisione) Office,Pelghet,

‘The Division2l Reilwey - Resnondent - 5 in O.Fk.Nos, -
fanager, - 320437,298/92 and 377/92.

Scuthern Reiluay , - 7 _

Bengaiore, . «ssss0 Respondents..

(By khdvocate Shri K.R.D.Karentt for Shri k.N.Uenugopela
Goudr, Reiluey Advocezte for rispondents in all the
applic9tions). : ’

v
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ORDER OF THE FULL BENCH

Shri Justice V.S. Mali.math, Chairman:

These cases have been placed before the Full Bench'as per
the directions made by the Chairman by his order dated 23.10.1992

'in exercise of the powers conferred by Section 5[4][d] of the

Admlmstratlve Tribunals Act, 1985 , after transferrmg the cases'

‘of the Madras and Ernakulam Benches and clubbing them with the

cases of the Bangalore Bench. The reason for thé reference is

the conflicting views taken by differen t-:;." benches, one view having

been taken by the Ernakulam Bench in its order made in application
K-269/88 dated 20.4.1990 and a contrary view taken by the Princi-
pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and 0.A.

Nos.351 to 423/88 respectively. We shall now proceed to state

" briefly the relevant facts as ,follows:

| 2. AThe applicants in_all these cases are employees of the Indian

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category callcd the running staff.

The applicants retired from service ‘between 1976 and. 4.12.1988.

They have in these cases prayed for directions to the respmdents

"to grant them pension and other retlrement beneflts by taking

mto account running allowance not exceedlng 75% of thelr Pay.
The respondents oppose the applications contendmg that .runnmg

allowances not exceeding 45% of their pay can be taken into acc-

g~ retirement benefits. ' ¢
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3. In pursiiance of the recomnendations of the Third Pay Commi-
ssion fhe pay scales of the employees 'éf the Indian Réilways
including those of the running staff were revised with effect -
from 1.1.1973 by the rules called 'Railway Sevrvants Revision
of Pay Rﬁles, 1973' [hereinafter referred to as the ’}Revision
of Pay Scale. Rules'] made by the President in exercise of the
powers conferred by the proviso to Article 309 of the Constitution
of India. It is enough to- state that there was .‘ considerable
increase in the. substantive pay of all the members of the running
staff. So far as the grant and quantum of ‘pension ié concerned .
the same is requlated by statutory provisions lmade under the
proviso to Article 309 ‘of_ the Constitution. Pension and other
rétirement benefits depend upon the average emoluments that the
retiring employee was drawing before his retirement. 'Statutoi'y
rules govern ‘xx determination of average emolument for grant
of pension and'othéf retirement benefiﬁs. The relevant statutory
rules that were in force when tﬁe revision of péy “scalé. rules
came into force on 1.1.1973 are extracted as follows:

"2544, [C.S.R. 486] - Emoluments and Average Emoluments: The
term “Broluments’, used in these Rules, means the emoluments

which the Officer was receiving immediately before his retirement
and includes:- . ' '

[a] Pay other than that drawn in tenure post ;

[b] Personal allowance, which is granted {i] in lieu of
loss of substantive pay in respect of a permanent post other
than a tenure post, or [ii] with the spacific sanction of the
~ Government of India, for any other personal considerations. :

Note: Persomal pay granted in lieu of loss of substantive pay
in respect of a permanent post other than a temure post shall
be treated as personal allowance for the purpose of this article.
Personal pay granted on any other personal. considerations shall

not be treated as personal allowance unless othgrwise -directed
by the President. ' B



[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
"Bmouments" means the average earnings for the last six months
of semce, :

(@] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
371], and allowances drawn by an Officer appomted prov151onally
substantively or appointéd substantively pro ‘tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
. on leave without allowances or on transfer to foreign service;

[e] deputation [duty] allowances;

[£] Quty allowances [special pay); and

[g]li] For the purpose of calculation of average emoluments:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above.,

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive appointment,
vho officiates in another appointment or holds a t..mporary
appointment, "Emoluments" means:

[a] the emoluments which would be téken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or -

[b] the emoluments which would have been taken intoc account
under this Rule had he remained in this substantlve appointment -
vhichever are more favourable to him.

2544-pA, [C.S.R. 486-A): Same as otherwise provided in Rule- 2544-B
[C.S.R. 86-B]. In respect of. Officers retiring from service
on or after the lst November, 1959, the term "emoluments' means
the emoluments which the officer was rece1v1ng immediately before
his retirement and 1nclude5°

sonal allowance which is granted in lieu of 1loss
substantive pay in respect of a permanent post,
er than'a tenure post;

2’}‘ pecial pay attached to a post other than a tenure
/ post, when the special pay has been sanctioned - perma-
nently and the post is a held in a substanfive capacity;



-94-

[d’][1] For’the purpose of calculation of é\verage emoluments:
With effect from 1st September, 1962, save as otherwise provided
in Rule 2544-B [C.S.R. 486-8] one-half of: . ‘

i. the difference between the total emoluments referred to
in items [a], [b]) and [c] above and the pay actually drawn
in higher-officiating or temporary appointments;

ii. Special pay other than that referred to in clause [c] above.
iii. pay drawn in temporary or officiating appointments;

iv. personal allowance other than that referred to in clause
[b] above; : _

V. the difference between the substantive ‘pay and the pay actu-
' ally drawn in higher tenure -appointment[s] + whether held
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment([s], does not qualify for -
the grant of a special additional pension.

[2]) For the purpose of emoluments for [ordinary]) gratuity and/or
death-cum-retirement gratuity. The difference between the average
emolunents in respect of items [a] to [d][1] above calculated
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above. ‘

[e](1] For the purpose of calculation of average emoluments:
- The actual amount of the running allowance drawn. during the month
limited to a maximum of 75% of other emoluments reckoned in terms
~of [a] to [c] and [d][1] above. '

[2]) For the purpose of emoluments of [ordinary] gratuity/death--
cun-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of running duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of [a] to [c] and [daj2)
above drawn during the same period.

Note[1]: If immediately before his retirement or death, an officer
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or
death-cum-retirement gratuity should be taken at what they would
have been had he not-been absent from duty. :

Provided that the .amount of gratuity is not increased on
accont of increase in pay not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is

certified that he would have continued to hold the higher officia-"

- ting or temporary appointment but for his proceeding on leave,

Note [2]: In case where a temporary ' officer who quits service .
after: completing three years' service is appointed substantively
to a permanent post any time during the last three years of his
service the emoluments drawn by him after completion , of three
years' service during the period he was not holding a permanent
post shall be treated as if drawn in a permanent epost held in
substantive capacity.
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!
|
1
l

2544-B [C.S.R. 486-B].[1]: If an officer holding a permanent
post in substantive capacity:

|

[a] off1c1ates in a higher permanent post [other than a tenure

- . post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time scale as the temporary post, continuously
for not less than three years, and retires or dies while
so officiating or holding the higher post; or

[b] is confirmed in such hlgher permanent post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A) as if he
held in . substantive capacity a permanent post on a time scale
identical w;iith that of the higher post.

[2] For computing the length of continous service in respect
of the higher post under clause [1], all kinds of leave all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will take effect from Ist september 19621].

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting
service on or after the 15th June, 1968, "emoluments' shall mean
the "pay'" as defined in Rule 2003([21), which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cum-retirement gratuity will be given only if such
pay was/would have been drawn continucusly for a period of not
less than 22 days. 'Average emoluments" shall mean the average
of the emoluments as defined above calculated upon the last three
years of service.

In the case of running staff emoluments for [ordinary]/Gra-
ty Death-cum-retirement gratuity will also include the monthly
\Nrsa:yera e of |runm.ng allowance drawn during the 365 days of running

diately preceding the date of quitting service limited
£ |th° emoluments as defined above. For the purpose of
on of average emoluments the actual amount of the running
% drawn during the month limited to a maximum of 75%
i emoluments as defined above shall also be taken into

If a Railway servant, immediately before his retirement

=ath, eltc., has been absent from duty or on leave with allo-

]
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wances [including leave preparatory to retirement] or on foreign
service [or havinig3 been suspended but reinstated without forfeiture

of qualifying service, his emoluments should be taken at what
they would have been had he not been on such leave or fareign
service or suspension.

Provided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

(2] Pay drawn in tenure appointments will count for persohs
governed by the Railway Pension Rules, 1950.

It is clear from Rule 2544[g] that one of the camxxenﬁs that
constitutes average emoluments is the actual amount of running
allowance drawn by the Railways servant during the month, limited
to a maximm of 75% of the other emoluments reckoned in terms
sub-clauses _
of /[a] to [f] of the said rules. The expression ‘emoluments'
used in the rules includes pay and scme other allowances. When
the revision of pay scale rules were promlgated and brought
into force with effect from 1.1.1973 in the light of the recommen-
dations of the Third Pay Commission,no steps were simultaneously
taken to amend the statutory rules reguiating grant of pension.
AN
Persons retiring after 1.1.1973 who had received the benefit
of increase in pay in accordance with the revision of pay scale
rules were entitled to claim computation of their pension taking
into account the revised pay and the actual amount of running

' ~ previous - ,
allowance drawn during the /month limited to a maximum of 75%
of the emoluments which included the enhanced revised pay. On
21.1.1974 the Railway Board by their letter No. PC III/73/RA

directed as follows:

"The question of revision of rules for the regulation of -
various allowance consequent upon the introduction of ' Revised
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pending final decision, there-

.on, the Board have decided as under:-

» | | «
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[i] Treatment of Running Allowance for various purposes in case

of Running Staff:

The existing quantum of Running allowance based on the pre-

vailing percentages laid down for various purposes with.

reference to the pay of the ‘Rumning Staff in Authorlsed
Scales of Pay may be allowed to continue.

[ii}] 'Payment of Incentive Bonus: -
|
The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay Scales.

2, The payments as above will be prov1s1onal subject to adjust-
ment- on the basis of final orders."

It is clear fr%:m this order that pending decision to revise the

rules regulating grant of pensi_ofl..xthe existing quantum of running

allowance based on the prevailing percentage laid down for various
purposes with reference to the pay of the running staff in various
scales of pay was allowed to continue. Thus the limit of 75%
prescribed by iRule 2544[g][i] was directed to be continued.
The expression 'authorised scales of pay' in the context of the
revised pay scale rules which came into force on 1;1.1973 has
to be understood.as pay aﬁthorised by the statutory rules thet
were in force on the date of the order, 21.1 1974 The order
'dated 21.1 1974\d1d not, therefore, in any manner affet the statu-
tory prescription regulating computatlon of emoluments and average

emoluments contained in Rule 2544 for the purpose of grant of

et benefits. Any decision to modify the same would have
the relevant statutory rules are amended in

law. But what the Railway Board did was to

& _‘ lfy the statutory rules by an executlve order made:
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"The question of revision of rules regarding treatment of
Running Allowance as pay for certain purposes consequent upon
the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay scales:

i. Pay for the purposes of passes and PTOs shall be pay plus
40% of pay.

ii. Pay for the purpose of leave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of runmning allowance drawn
subject to a maximun of 45% of pay.

iii. Pay for the purpose of fixation of pay in stationary posts,
Campensatory [City] Allowance, House Rent Allowance and
rent for Railway quarers shall be pay plus 302 of pay.

2. These orders take effect from 1.4.1976.

3. The payments already allowed on provisional basis in terms

of para 2 of Railway Ministry's letter No. PC III/73/RA dated

21.1.1974 for the period from 1.1.1973 to 31 3.1976 shall be

treated as final.

4. The above has the sanction of the President.

5. Hindi version of this letter will follows"

The limit of 75% of the actual amount of running allowance drawn
in the preceding month for the purpose of computation of emolu-

ments for quantifying pension was reduced from 75% to 45%. The

statutory rules prescribing the maximum limit of 75% were, however

not amended.

4. But as the authorities threatened to give effect to the

Railway Board's order dated 22.3.1976 in preference to the statu-

- tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

%

enged the Railway Board'sorder dated 22.3.1976 in the ngh Court
of Delhi in C.W.P. No.915/78. Consequent upon the establlshment
of the Central Administrative Tribunal with effect from 1.11.1985_;

the said case stood transferred to the Principal Bench of tne
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Tribunal where it was renumbered as T No.410/85. The said appli-
cation wa;s allowed by the Principal Bench by its order dated

6.8.1986 clmd the impugned orderof the Railway Board dated 22.3.76

|
was quashed. The respondents were directed to continue to make
payment b;eyond 31.3.1976 all retirement benefits in acco;dance
with the!Railway Board's letter dated 21.1.1974 till such time
as the relevant rules in this regard are amended in accordance
with llaw.i. The Railway Board's letter dated 21.1.1974, as already
stated, ‘ijid " not affect the Statutory rights regulating pension.

On a proper consideration of the order we have noticed that it

in terms states that the limit prescribed by the rules shall

continue until modified in accordance with law.

5. We should advert, at this St;age, to another oi:der made by
the Railway Board by which the statutory limit which was reduced
to 45% b)}/ the Railway Board's prder d;ted 22.3.1976 was enhanced
to 55% wi_!th effect from 1.4.1979. This order also suffered fram
the same infirmity from which the earlier order dated 22.3.1976
suffered iit being in conflict w1th the statutory rules. It could
not, tﬁex!'eforev, have the legal effect of reducing the statutory

limit of 75% fixed with relation to the ruming allowance by

Rule 2544;[g].

6. Shri M.C. Srinivasan and 23 others filed an application

on 4.5.1';988 before the Ernakulam Bench of the Tribunal in O0.A.
| .

NQ.K-—269/|88 for a direction to grant them pension by adding runn-

nce upto a maximm of 75% of their pay for computation

t 3.410/85. During the pendency of the said application

St rule 2544 was amended by the President in exercise

£ ion in accordance with the judgment of the Principal
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of the power conferred by Article 309 of the Oonstitution. By
the said amendment said rule g[i] ard g{ii] of Rule 2544 were
amended firstly with effect from 1.1.1973 reducing the limit
of rumning allowance for the purpose of calculating “the average
emoluments from 75% to 45%. On the same day, a further amendment
was made with effect from 1.4.1979 increasing the maximum from
45% to 55%. Whereas the first amendment was given retrospective
effect from 1.1.1973 the second amendment was gi{/en retrospective
effect fram 1.4.1979. For the sake of cdnvenienoe we shall
extract the amendments as follows:

"Subject: Amendment to Indian Railway Establishment Code-
Volume I & II.

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volume I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips
No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 'at,
'B', 'c' and 'D'. : '

2. The amendment will be effective from 1.1.1973.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways.

i Hindi version is attached.

N Sd/-[K.Venkatesan]
Director, Establishment [PeA]

DA:As above ‘ Railway Board.
No.E[P&A]II-86/RS-15 New Delhi, dated 17.12.1987"

"ANNEXURE 'D'

ADVANCE CORRECTION SLIP NO.405 R.IT
RULE 2544

Sub-rule g[i] and g[ii] may be substituted by the following:'
W |
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gli} 'l’For the purpose of calculation of average emlmrents - .

actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay".

gl[ii) "For the purpose of grétuity and/or death-cum-retirement

gratuity: the monthly average of running allowances
drawn during the 365 days of running duty immediately
';?receding the date of quitting service limited to 45%
qf average pay drawn during the same period, in the
. revised scales of pay."

[Authority: Ministry of Railway's letters No.PC III/75/RA/1
dated 22. 3 1976 as amended by letter of even number dated
23.6. 1976].|

EDCPLANATION: The Rule 2544 of Indian Railway Establishment Code,

Volume II [5th reprint] has been modified through administrative

instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of thq revised scales of pay recommended by the Third Central
Pay Comnission. The purpose of this amendment is to give statu-
tory forcel to the administrative instructions with effect fram
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely elffect any employee to whom these rules apply.

Sd/ [K.VENKATE TSAN ]
Director, Establishment[P&A]

Railway Board."

"Subject: Amendment to Indian Railway BEstablishment Code-Vol.I&IT.

In exercise of thne powers conferred by Proviso to Article
309 of the Constitution of India, the President is pleassd to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
}Btabllsh:ent Code, Volume I & IT [First reprint and Fifth reprint
respectlvely] be are'xded as in the Advance Correction slip No.437,
433, 432 R.I and 407 R.II, enclosed as Annexures 'A', 'B', ‘C'
and 'D' respectively. '

2. The amendment will be effective from 1.4.1979.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways.

4, Hindi vcrsmn is attached

|

I

| Sd/-[X. VENKATESAHN ]
Dlrector, Establishment [P&R]

Railway Roard.

New Delhi, dated 17.12.87"
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"ANNEXURE 'D'

ADVANCE CORRECTION SLIP NO.407 R.IT

RULE 2544
Sub-Rule g[i) and g[ii] may be substituted by the following:
gli] "For the purpose of calculation of average emoluments:-

55¢ of basic average pay, in the revised scales of
pay, drawn during the period;" -

glii] "For the purpose of gratuity and/or death-cum-retirement

gratuity: 55% of basic average pay, in the revised
scales of pay, drawn during the period.:

AUTHORITY: [Ministry of Railway's letter No.E[P&A]II-20/-
RS-10 dated 17.7.1981)

EXPLANATION:

The Rule 2544 of Indian Railway Establishment Code, Volume
II [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979.
These instructions were necessitated by the Government's decision
on the recommendations of 'Rumning Allowance Committee [19801"'.
The purpose of this amendment is to give statutory force to the
administrative instructions with effect from the same date on
which the instructions were issued. It is certified that retros-
pective effect given to these rules will ot adversely affect
any amployee, to whaa these rules apply.

SA/-[ K VERIKATESA ]

Director, Establishment [P&2]

Railway Boarg."

The amendment to the statutory rules having been effected durinc
the pendency of the OA the applicants amended their application
on 20.9.1989 challenging the two amendments in so far as they
ware given retrospective effect from 1.1.1973 ard 1.4.1979 respec-
tively. Their principal contention was that they, as pens_ioners,
have | acquirec vested rights to receive pension in aco;EGance
with the rules in force on the dates on which they"l_retired and
that those rights of theirs cannot be taken aw%ay by thé ’sub_sequent
amendments made to fules on 5.12.1988 by giviﬁg%"i‘etrospectiVe
effect to the same. This according to them is unjust,mamfestl;
unreasorable and arbitrary and thus violative of Art;cle 14 of

Ce
v the Constitution of India. The Ernakulam Bench consisting of

S
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ot e g Aty

Vice Chaiman S.P. Mukerji and Judicial Member A.V. Haridasan

} by their order dated 20.4.,1990 allowed the said application,

quashed the n'ci)tification dated 15.12.1988 to the extent the amend-

ment to the rules weré given retrospective effect and issued

a consequential direction to the respondents to grant or refix

pension and other retirement benefits to the applicants as if

i
the amendment‘ to Rule 2544 had not been effected till 5.12.1988.

‘ as void
The clear eff‘ect of the decision is to declare/only that portion

|

of the amendment which gave retrospective effect, preserving
the prospective effect to the amendment with effect from 5.12.1938.
Therefore, those who retired beforé, 5.12.1985 were entitled to

count the running allowance subject to a maximum of 75% of their
\
pay and allovzdnces for the purpose of computing their pension.

7. The afore%aid decision of the Ernakulam Bench in O.A. No.K-

269/88 was chéllenged by the Union of India and others in Review
Application No.72/90. That Review Application was rejected by

a speaking order made on 25.7.1990.

8. Shri C.L.; lMallick ang others in 0O.A. WNo0.1572/88 and connectad

applications %hallenged'the Railway Board's order dated 22.3.197¢

\ ‘
and the amendments to Rule 2544 before the Principal Bench of

the CAT at New Delhi. They also prayed for a direction to campute

retiral and other benefits in terms of the order of the Railway

2Ned 21.1.1974, That application was opposed by the res-
viz., Union of India represented through the
illrmy Board and the General Manager, Northern Railway.

$ ing that these respondents did not bring to the

g |
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to Rule 2544 was challenged before the Ernakulam Bench and that
a decision has been rendered on 20.4.1990 striking down the amend-
ment to the extent they gave retrospective effect. On the date
on which the applicants presented their applications before the
Principal Bench, the Ernakulam Bench had not yet rendered its
decision. But the Ernakulam Bench had rendered its decision
long before the Principal Bench decided the - cases on 23.10.1991.
The applicants were obviously unware of the decision. That may
be the reason for their not bringing the decision of the Ernakulan
Bench to the notice of the Principal Bench. But the conduct

of the respondents is inexcusable as the Union of India was a

‘party to the proceedings before the Ernakulam Bench. Thus the

Principal Bench did not have the benefit of the decision of the
Ernakulam Bench when the O.A. No.1572/88 and other connected
cases wers heard ard disposed of on 23,10.1991. All these appli-
cations were dismissed repelling the challenge to the amendment
to the rules. The Principal Benc‘n took the view that the vested
rights of the pensionerswere not affected by the amendment of
the rules on the grouna that the total amount of ,pension’ and
retirement benefits they would have received hefore the amendment
were not reduced by the amended rules. Following this decision
of the Principal Bench applications No.351 to 423/88 filad by
similarly situated persons bhefore the Ahmedabad Bench were dis-
missed on 28.2.1992., It is surprising that the Union of India
which was one of the rgspondents before the Ahmedabad Ben‘ch;_did
not bring to. the notice of the said Bench thé .deci:sion of' the

Ernakulam Bench in O.A. K-269/88 to which it was a party.

e
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9. It is ifor the first time after all these cases were referred
to th2 E‘ulil Bench, transferred and clubbed together that the
Union of Iﬁdia and other contesting respondents in these cases
brought to the notice Qf this Full Bench the fact that Union
of India ha*‘s challenged the decision of the Ernakulam Bench vin
SLP No.10373;/90 filed on 24.7.1990. The counsel for the respon-
dents also ;informed us that the Special Leave Petition and the
application ifor stay are oemdlng and that the Supreme Couft has
not granted iany interim order staying the operation of the order
of the Emakglam Bench.,
:

10. It was contended by the learned counsel appearing for the
Union of Iml;iia and other contesting respondents in this batch

of cases thalt we should defer consideration of all these cases

and await the authoritative pronouncement of the Supreme Court
\ ‘ '
where they had challeaged the decision of the Ernakulam Bench,

In this comection reliance was placed on the decision of the .

I

Supreme Court reported in ATR 1986 SC 1323 D.K. TRIVEDI AND SONS
V. AMBALAL MANIBAT PATEL AND OTHERS. That was a case in which
the Gujarath Hich Court had dismissed the writ petitions challen-

ging the val'idity of certain statutory provisions and directe:il
\
the petitionelrs to approach the Supreme Court as similar matters

were pernding there. It is in these circumstances that the Supreme

Court observed that the course adopted by the High Court was -

LoeesDOE cOrrect and that if the High Court thought that the point
S 1 ;
L 4D S,

3 the. appellants was the same as was pending in the Sup-

8hit! ought to have stayed the hearing of the writ peti-

the Supreme Court disposed of the other matters.
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These observations, it is obvious, were made having regard
to the context and the circumstances of the case. What binds
the Tribunal under Article 141 of the Constitution of India is
the principle of law laid down by the Supreme Court. It is not
possible to understand the decision of the Supreme Court as Iaying
down the principle that if an appeal is pending before the Sup-
reme Court in which the validity of a particular statutory provi-
sion is challenged, that the High Courts where the same provisions
are challenged in other cases, should defer consideration until
the Supreme Court tenders the decision. The question whether
the hearing of the case before the High Court should be stayed
awaiting the decision of the Supreme Court depends upon the facts
and circunstances of each case.. In the presentl' hatch of cases
we are ooncerned with the wvaluable righté of the aprlicants who
have retired between 1976 and 1988. These cases relate to re-
tirement benefits andi any delay in disposal of these cases would
cause great hardship and prejudice to the old and retired pension-
ers., The SLP is pending before t%le Supreme Court from 24.7.1990
and the operation of the order of the Ermakulam Bench has not
been stayad. Even then the applicants herein have not been given
the benefit of thz decision of the FErnakulam Bench in regard
to computation of their retirement benefits. ﬁaving regard to
all these circumstances we do not consider it just : ana propér
to stay the hearing of these cases and to await the decision
of the Supreme Court..

11. On behalf of the applicants it is contendedthatwe -should
dispose of these cases in the light of the dec151on of/ grixakulém
Berch which has struck down the amendrent to Rulé 2544 o the
extent retrospective effect has been given a»ffectiﬁg the rights

of the applicants. On bhehalf of the respondentsg howe\_i‘_le‘f_.,. it

e is maintained that the Principal Bench and the‘ Nﬁl\edabad"Bench

oy
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having taken a contrary view and upheld the validity of the
amendments we should diséiss these applications following the
said decisions. They further contehd that on merits the decision
of Ernakulam Bench is wrong and that the view taken by the

Principal Bench and the Ahmedabad Bench is sound.

12. At the outset we must observe that the respondents are
taking advantage of their own lapse'in not placing the decision
of the Ernakulam Bench when the Principal Bench and the Ahmedabad
Bench decided the two sets of cases where the same statutory
provisions were challenged. 1t is well settled that a Division
Bench is bound by judicial discipline ‘to follow the earlier
decision of another Bench vide: AIR’1989 SC 1933 UNION OF INDIA
AND ANOTHER v, RAGHUBIR SINGH AND OTHERS wherein it is obéefved:
"we are of the opinion that a pronouncement of law by a
bivision Bench of tiis Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by the Full Court or a
Constitution bench of the Court.”
If only the respondents had fairly placed tne decision of the
Ernakulam Bench before the Principal Bench and the Ahwedabad
Bench, those Benches would not have examined the validity of
the impugned statutory provisions, the saie having already been
struck down by the &Ernakulawm Bench which had the competence
to do so. The respondents are now trying to take advantage
of tne failure on their part of berforming‘their duty of placing
the decision of the Ernékulam’ Bench VQhen similar caées came

up for consideration before the Principal Bench and Ahaedabad

Bench. If the respondents had acted fairly and diligently,

now examine the contention of the respondents

&slfof the Principal Bench and the Ahmedabad Bench
1
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At the outset we would like to say that the épplications filed
by the aggrieved parties having been dismissed by the Principal
Bench and the Ahmedabad Bench, those orders cannot be under-
stood as declaring that the dimpugned provisions of the rules
are valid. The decision of tne Ernakulam Bench wnich étruck
down the amendment to tne rules in so far as they gave retrospec-
tive effect is not an order in personem. The Ernakulam Bench
has held that under the proviso to Article 309 of thne Constitu-
tion the President has power to promulgate rules with retrospec-
tive effect. It, howe;er, struck down the amendwment of the
rules to the extent they gave retrospective effect on the ground
that it is arbitrary and violative of Article 14 of tne Constitu-
tion to deprive the pensioners of the rights which vested in
them as on the dates on which they retired,by amending the rules
subsequently with retrospective effect. As the impugned provi-
sions were struck down as violative of Article 14 of the Consti-
tution the legal effect is that the impugned amendments were
void ab initio vide DEEP CHAND v. STATE OF UITAR PRAUESH reported
in AIR 1959 SC 648. Once a competent court declares a statutory
provision as void as offending the fundamental rignts conferred
by Article 14 of the Constitution that decision binds every
one and not merely the parties to the proceedings. The effect
of the decision of the Ernakulam Bench is that the amendments
giving retrospective effect was not in existence from its incep-
tion. In Black's Law Dictionary, 5th Edition, it is stated
that Judgment in Rem is:-

“An adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal having compe-
tent authority.” :
In Halsbury's Law of England, 4th Edition, Vol.lo the meaning
of "Judgment in Rem' is given at para 1522 as below:-

"1522.  Meaning of "Judgment in rem". A judgment in rem
may be defined as the judgment of a Court of &ompetent
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jurisdiction determining the status of a person or thing,
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect
the "res" lin the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer".
(Emphasise 'supplied)

As the decision of the Ernakulam Bench declares the status of

the impugned statutory provision, it is a Judgment in rem,

14, As on the date on whi;:h the Principal Bench and the
Ahmedabad Bencl‘% disposed of the applications before them the
amendment giving retrospec.tive effect to the rule having already
been declared |void by the Ernakulam Bench, the tribunal
cannot be askeéi to strike downthe statutory provision which has
already been struck down or declared as void by a court of compe-
tenﬁ jurisdiction. The orders of the Principal Bench and the

|

Ahmedabad Bench diswissing the applications cannot in the circum-

\
stances have the effect of putting life into the rules which:

have already been declared void by the Ernakulam Bench. When

a statutory provision is declared as void or struck down, the

same can be revived by getting the said decision reversed

by way of review or on appeal to the higher court. Tne only
| ,

other way to resurrect sucih a provision is by resorting to appro-
I

priate amendment of the Constitution or modifying the statutory
provision as to render it .intra vires. The Supreme Court has
held in AIR 1989 SC 1933 UNION OF INDIA v. RAGHUBIR SINGH AND
OTHERS - |
"where a‘ statute 1is declared invalid in India it cannot
W.zm%pe reinstated unless constitutional sanction is obtained

ST ‘by a constitutional amendment or an appropriately

27 Heref

£77a\ apgtikgefor '

7 $19,>w».f€ﬁm,drf'ed 'version of the statute is enacted which accords
& .

-a:;dr is not disputed that the Ernakulam Bench of the
1 ftompetent to declare the impugned statutory provi-
- AN/
@1’@/”\@61(1 asi offending Article 14 of the Constitution. The
Pe T 0 .

w,,;1;;:11:13?\?“o1'y proyvisions declared - void have not been shown to have

| o
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been resurrected either by an appropriate amendment to the Cons-
titution or by suitable modification of the statutory provision
to bring it within the constitutional prescription. The applica-
tion for review challenging the decision of the Ernakulam Bench
has been dismissed. Though an appeal has been filed against
the decision of the Ernakulam Bench to the Supreme Court no
decision has as yet been rendered by it reversing the decision
of the Ernakulam Bench. It is admitted that the Supreme Court
has not so far stayed the oéeration of the said decision. Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do not have the legal effect of
resurrecting the impugned statutory provisions which have been
already declared void by the earlier decision of the Ernakulam
Bencn. In the light of our ébove findings it follows that there

is only one decision which holds the fieid viz., that of Erna-

kulam Bench which has declared the impugned provisions as void.

As the decisions of the Principal Bench and Anmedabad Bench

J0 not have the effect of declaring the impugned provisions

as valid, it follows that there are no conflicting decisions

requiring resolution of the conflict.

15. Assuming that there are two inconsistent decisions,

we snall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions

without noticing the earlier decision of the Ernakulam Bench.

such a situation it is well settled that the later decision

rendered in ignorance of the earlier decision has to be regarded

per incuriam and not binding on the court in a susbsequent

case. This principle has been succinctly stated in Salmond

on[ Jurisprudence, 12th Edition, page 151 at para ({5 as

follows:= [
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"(5) Inconsistency between earlier decisions of the
same rank. A court is not bound by its own previous deci-
sions that! are in conflict with one another. This rule
has been laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729], Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R.
v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the House of lLords. There may at first sight seem
to be a difficulty here; how can a situation of conflict
occur, if the court is bound by its own decisions? At
least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast n*mber of precedents, and the heterogeneous ways
in wnich ‘they are reported - or are not reported - it is
only too easy for counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before

the court, or mentioned in the judgments, it must be assumed

that the court acts in ignorance or forgetfulness of it.

If the new| decision is in conflict with the old, it is

given per incuriam and is not binding on a later court."
(emphasise supplied)

In Raghubir Singh's case it has been laid down that a decision
of a Bencn of tw$ judges is binding on the Division bench consis-
ting of tne same number of judges and‘that, therefore, the prin-
ciple laid down;by_a Bench of two judges does not get reversed
or superseded b; a subsequent decisioﬁ of a Bench of the same
" number of judge%. Applying this principle it has to be held
that what holds Lhe field as a binding precedent ié.the decision
of the Ernakulam Bench and that the subsequent decision of the
Principal Bench %hd the Ahmedabad Benchhhave to be_regarded as
per incuriam. ané not binding in subsequent cases. Thié being
the legal posit}on the decisions of the Principal Bench and
the Ahmedabad Begcn have to be ignored and the Ernakulam Bench

decision alone should be regarded as holding the field as a

“PBr eﬁsﬁ%ﬂ$\ in regard to the validity of tne impugned rule in
\ AD#K;
@P 1/

FPll Bench is not bound by either of the deci-
\ , : -
1 |now examine as to which of the decisions lays

n‘;heélaw correctly.- The Ernakulam Bench has rightly proceed-

//' : . ¢

( o‘ng‘-']

~oR*"the basis| that the President has under tne proviso to

i
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Article 309 of the Constitution power to promulgaﬁe rules with
retrospective effect. This, however, is subject to the condition
that the rules do eot offend any of the fundamental rights con-
ferred by Part III of the Constitution. Wnat the Ernakulam
Bench has done is to examine as to whether retrospective effect
given to the amendment violates Article 14 of the Constitution.
It has held that it does, on the ground that the vested rights
of the applicants in the matter of receiving pension and other
retiral benefits have been affected by the retrospective opera-
tion of the amended rule. It is well settled that‘pension is
a valuable right which a Government servant earns. It is neither
charity nor bounty. Government servant acquires right to pension
and other retirement benefits on the date he retires from ser-
vice. Deprivation of sucnh a valuable vested right after retire-
ment, in our opinion, is manifestly kunreasonable, arbitrary
and therefore violative of Article 14 of the Constitution.
That is precisely wnat the Ernakulam Bench nas said in its deci-
sion. The Principal Bench and Ahmedabad Bench have not taken
the view that such vested rights can be taken away by a subse-
quent amendment to the rules by giving retrospective effect
to the same. .Wnat they have said is that the vested rights
of the applicants before them have not in any manner been cur-—
tailed by the impugned amendments to the rules. By the revision
of Pay Scale Rules the pay scales of tne members of the running
staff were enhanced with effect from 1-1-1973. Under Rule 2544

the members of the Running staff were entitled to'computation

of their pay and retirement benefits taking into account tne :

running allowances which tney were receiving subject td:a maximum

of 75% of tneir pay and other allowances. Rule 2544 was amended

by notifications dated 5-12-1988 prescribing the maximum at

s Y%

3.

K]
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards.

Those who retiged from 1-1-1973 to 4-12-1988 were, in accordancei

with Rule 2544 as it then stood, entitled to take into account
running allowahce in the matter of computation of pension and
retirement ben%fits upto the maximum of 75% of their .pay and

other allowanc?s. As their pay was revised witn effect from

|
1-1-1973 the'limit of 75% had to be worked out with reference

| ‘ .
to the enhanced pay and other allowances that they -became

entitled to rekeive in accordance with revision of Pay Scales
Rules which cahe into effect from 1-1-1973. Wnen the maximum
is reduced from 715% to 45% upto.l—4—1979-or at the rate of 55%
from 1—4—1979Ait requires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-1988
in the matter Lf recéiving pensionvand retirément benefits were
adversely affeéted. The Principal Bench wnose decision has

been followed \by the Ahmedabad Bench has, however, held that

the amendment , with retrospective effect has not adversely

affected the quantum of pension etc. What the Principal Bench
has done is to compare the pension one would get taking into

account the pre&revised scale of pay immédiately before 1.1.1973

and the running allowance limited to a ma#imum of 75% of pay

and allowa.nces,l with tne pension wnich he would get after

1-1-1973 takiné‘ into account tne higher revised scale of pay
‘ ’ .

and the running allowance subject to a maximum of 45% or 557

| ; . "
as the case may. We are concerned with persons who retired

ftatiof®R ,f\

g

g i is the revised pay and the running allowance

;5m$ximum of 75% of the revised pay and allowances

_hét'wés_requier to be taken into account. This rfight which

|

|




accrued in their favouron their retirement between 1-1-1973
and 4-12-1988 was sought to be affected by amending the rules
on 5-12-1988 with retréspective effect reducing the maximum
limit of running allowance that qualifies for pension. When
the maximum limit of running allowance is reduced from 75% to
45% or to 552 it automatically reduces-the'pension and retirement
penefits that stood vested on the date of rétirement. It is
impossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested

right of the pensioners wno retired between 1-1-1973 and

4-12-19Y88 in regard to peusion and other retirement benefits
have not been adversely affected by giving retrospective effect
to the amended rules. We have, therefore, no hesitation in
holding that the decisions of the Principal Bench and the Ahmeda-
pad Bench with great respect are wrong and that the decision
of the Ernakulam Bench is right. The Ernakulam Bench has, in
our opinion, rigntly declared the amended provisions to the
extent they have been given retrospective effect as void as

\

offending Article 14 of the Constitution.

17. As the decision of the krnakulam Bench is in appeal befd;e
the Supreme Court we would like, in thne interest of Jjustice
and to avoid multiplicity of proceedings, to direct that the
present applicants shall be bound by the directions of the
‘Supreme Court and that the payments made in pursuance of our
directions in all these cases shall be liable to be suitably

ad justed.

18. For the reasons stated above, all these applications
are allowed with the following directions:

(1) Tne respondents shall recompute the pension and
other retiral benefits of the applicants or their
L.Ks in accordance with Rule 2544 as was in force
vefore it was amended by Notificatipna ‘daped

5-12-1988.
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|
(2) The arrears due to the applicants/L.Rs on the
basis éf the recomputation as aforesaid shall

be calculatéd and paid.

|

(3) These directions shall be carried out within
a period of three months from the date of receipt

of the ?opy of this order.

(4) If the amounts due to the. applicants/L.Rs are
not paié within the prescribed_time,the amounts
due shail be paid with interest at 12% per annum
from th? date of this order till the date of

payment.

(5) The appiicants shall be entitled to costs at

the rate‘ of Rs.500/- in respect of each applica-

tion.

(6) The payment of pension and retirement benefits
as per tbe aforesaid directions shall stand regu-
lated/adjusted in accordance with the orders

gns as may be issued by the Supreme Court

;E;Bench of the Tribunal in Application
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